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cantonment Secunderabad are very 'Door 
ind~ed. The ,approa'cb roads into residen
tial ateas are in a bad state. The public 
lavatories are of very old type. The water 
facilities are totally inadequate. The drain 
conditions are imaginable. There is also 
the problem of inadequate schools, poor 
street lighting and poor medical facilities. 
In spite of these things, unplanned rapid 
housing constrution is going on in the 
entire cantonment without attending to the' 
acute problems of the res.dents. 

(fill) Demand for stopping tbe system of 
obtaining Visas by Indians ·in U. IC., 
USA, Canada, Malaysia and Singa
pore desirous of visiting India. 

SHRI BALW ANT SI:NGH RAMOO
WALIA (Sangrur) : Sir, Indians, parti
cularlY Punjubjs living in U. K., USA, 
Canada; Malayasia and Singapore, are 
being asked to get Visas for visiting their 
native places in 'P~njab. There is widespread 
resentment among the Punjab is 1 iving 
in these c<'untries against he Visa require
ment. The people are being unduly 
harassed and made to visit Indian Embas
sies for many days and are made to stand 
for hours in queues. In many cases Visa 
is either denied or delayed even when the 
applicant is to visit his family for emer .. 
8ency reasons. There have been· protests 
and demonstrations against ViSl system for 

. Punjabis' coming back to their homes. The 
Oovernmert should immediate1y stop this 
8~stem as it cleates difficulties for innocent 
and low abiding people. Some elements 
who are active to create bitterness ate 
making use of it for creating hatred among 
the Punjabia and Sikhs against their 
country. 

(11.18 brs.] 

GENERAL BUDGEI 1986.87 GENE
RAL DISCUSSION-(Contd.) 

[English] 

MR. SPEAKER.: The House will now 
take up further General Discussion on the 
Budget (General) for 1986·87. 

Mr. Shyam Lal Yadav. 

[Translation] 

SHRI SHYAM LAL YADAV (Vara
nasi) : Mr. Speaker , Sir, whiJe speakfng 
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on the Budget last Friday, I had stated that 
, this Budget has been successful in implt

menting those principles which had been 
announced by the hon. Finance Minister 
in December last on the statement on long 
Term Fiscal Policy. After going through 
the Fiscal Policy, it would be clear why this 
Budget has belied the hopes of the people 
that it wou ~d be an impressive Budaet. A 
number of Jong term policies had already 
been announced which have been imple
mented in this Budget. 

This Budget has been prepared on the 
principle of zero based Budget as bad been 
announced earlier. The characteristics of 
this Budget are that it does not give 
account of income and expenditure in a 
traditional way but gives an account of 
the performance of each Ministry in rela
tion to the targets set forth in the Budget. 
This Budget depicts the structure, func .. 
tioning and management of the organisatian 
of each Ministry and it has also outlined 
the targets set out for them. The Budget 
has al~o laid emphasis on inspection and 
monitoring. 

I think this is the first zero based 
Budget. Some head way has been made 
this year in this regard. I hope that after 
we have made some headway in this 
principle, we shall c,ome to know the basis 
on which we prepare the estimates for 
our programmes and also how we should 
analyse them. For this purpose a mecha
nism will be formulated' to know whether 
the objectives, which have been set forth, 
are being fulfilled or not. In case the need 
arises to take strict action or put in more 
effort, it can be done. 

Sir, for this we will have to increase 
the efficiency of our' management, work 
hard and shall have to keep surveillance 
on our revenue and expenditure. The hone 
Finance Minister has set fo'rth two main 
objectives before us. The first objective 
is to accelerate the pace of development 
and the otber i~ to eliminate ppverty. A 
so called economist who was 'sent to 
America as Ambassador of our country 
in the Janata Party regime and who helped 
a lady were her shoe bad remarked that 

, both the objectives are fallacious. The 
hone ' Finance Minister has' made more 
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allocations for anti-proverty programmes 
but he has no interest in it because he is 
least bothered with the poor and on 
the other hand if the country makes 
progress, he has nothing to do with. 
it also. That is why he bas said so. But 
I am sorry tbat an Opposition Member 
has 'said outside the House that it is a 
supplementary Budget. This is not a 
supplementary Budget but it supplements 
the Budget of the poor and gives them 
strength and sustenance, It h'elps tbem 
in balancing their family budget by provid
ing them job, loan and other things. This 
Budget has been presented with tbe aim 
of uplifting the poor. That is why a Rura) 
Development Programme has been formula
ted to eradicate poverty. There has been 
increase in the allocation by () 5 per cent for 
the next year in comparsion to this year. This 
increase in the allocation is commendable 
and 1 hope the House will give attention 
to other aspects of development because 
the&c progrmmes are related to the 
Common man of the country. The 
development of the country depends 
greatly on the success of these programmes. 
Fifty per cent increase has beclJ effected in 
the: allocation for the anti-poverty pro
gramme. In 1'985·86, a sum of Rs. l239 
crores was allocated for this programme 
whereas in 1986 .. 87 Rs 1851 crores have 
been earmarked which is an increase of SO 
per cent in the allocation. Similarly, 
provision of 20 lakh tonnes of foodgrains 
has becn made for distribution anlong the 
Scheduled Castes and the Scheduled Tribes. 
There is also NREP scheme for the 
development of villages and for the upJift· 
mcnt of the poor. You have made alloca .. 
tion for this scheme liberally whkh win 
generate employment of more than 30 
crore mandays. 

12.22 hrs. 

[MR. DEPUTY SPEAKER in the 
Chair.] 

This year provision to generate 2S.3 
crore mandays has been made. A sum of 
Rs. 443 crores has been provided for it in 
1986·87 whereas it was Rs 230 crores in 
1985~86. fhe actual increase is 93 per 
cent but it can be called nearly 100 
per cent increase in' the allocation. 
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Similarly, there is Rural Employment 
Guarantee Scheme for the development of 
vilJages. Under ~ the Scheme, 26 4 crore 
manday's will be generated and the total 
Central outJay for it is Rs. 633 crores. An 
increase of SO per cent over the 1985-86 
allocation is being made. The third pro
gramme is Integrated B. ural Development 
Programme which is a beneficiary oriented 
programme. A sum of Rs. 428 crores has 
been pr('"ided for it in 19 g6-87 which is 
S 1 per cent Rlore in cC'rnparison to the 
provision made jn the current year. 

I would also like to point out that such 
beneficiaries, who had been given loans and 
in spite of this their condition could not be 
raised above the poverty line, should again 
be provided )0:1n8. In this connection the 
hon. Finance Minister had said in his 
statement that such beneficiaries, who had 
been provided loans once but their condition 
could not be improved and are burdened 
with indebtedness, should be provided loans 
again so that they may start some job 
afresh after repaying their old debts. 

The most important part of the Budget 
is that allocation has been made for houses 
for the Sched'.11ed Castes and Scheduled 
Tribes peor ' e "nd the bonded labourers. 
Rs. t 25 ':.' '. re have been provided for a 
new IN·~!J .. A AWAAS YOJANA I hope 
that this programme will be implemented 
successfully. I want to congratulate the hone 
Minister for the new scheme because I 
represent a metropolitan city. There was 
no such scheme for the urban poor under 
which they could have got loans easily. In 
this year's Budget you have started a new 
scheme of giving them loans through 
the banks. Provision for Subsidy and 
working capital has been made in it. 
SimilarlY, the. rickshaw pullers, cobblers, 
washerm.:n, barbers, 'rehriwalJabs' and other 
poor people will be able to take loans so 
that they may earn more and make pro
gress in life. Along with it, you intend to 
extend the accident insurance scheme for 
Municipal sweepers. coolies and the poor 
from 100 districts to 200 districts. 1 
suggest that this accident insurance scheme 
for the poor workers like municipal 
sweepers and railway coolies should be 
made applicable to the entire country. 
With this gradual extensio~, it win take 
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many years·to cover the whole country and 
there will be bitterness between the different 
cateaories because of thil discremination. 
Under the 20 Point Programme also, you 
have allocated RI. 5,998 crores Rs. 1000 
crorcslhave ·been earmarked fOI rUtal 
driqk.inl water scheme also. You are 
coverin,fonly 39.000 villa,es for the pre
sent. I may submit that you are making 
such an elaborate, arrangement for the 
ecor-olllie development of the .rural people, 
but its implementation takes place at the 
district level. In districts, District Magis
trates have the full powers to utilise the 
entire amount. The district maaistrate 
presides over the Authority Constituted in 
the districts and also allocates the amount. 
With one hand, he distributes the funds and 
with the other hand he st!rts controlling. 
I suggest that you may think of involving 
non-official agencies in this matter. These 
can include Members of Parliament, M.L.As 
and other people who can oversee the 
implementa tion and as a result it may 
succeed. If the targets fixed by you Bre 
achieved properly t there will be a revolu
tionary change in the development of tbe 
country. Therefore, in order to remove 
proverty, we should lay special emphasis on 
alleviating programmes. These programmes 
are implemented through the State Govern .. 
ments and district administration. I feel 
that the Central Government needs to be 
more involved, specially with monitoring 
prol1'ammes and the representatives of the 
people should bC liven more opportunities 
to contribute their mite. We appreciate the 
priority given to Aariculture and the allied 
sector in this year's Budget. In this con
nection you have provided for Rs. 2,838 
crores as Central Outlay in this year'. 
Budget which is in addition to the outlay 
of the States which is 29 per cent more 
tban current year's Budset. It will prove 
a shot in the arm in the agriculture sector. 
In 99 districts of the 16 States particular 
emphasis has been laid on dry land farming. 
I hope you will trY your best to expand it 
further and the State Governments will a180 
Cltend their full cooperation. Special 
attention has been paid to the M~nistry of 
Human Resource Development in the 
Seventh Five Y ~ar Plan which includes 
education, sports, women,· environment, art, 
culture etc. and for this you have allocated 
B.a. 1,133 crQtes in this year's Budlet. By 
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. spending such a luae, amoun·t YOU will not 
only open model schools in every district, 
you will also see to it that the primarY 
education is universalised and made 
available free. If it is made compulsory, 
large number of people will be benefited. 
Today, in our country those who lot BTe 
traioingascarJy as in 1970·71 arc .till 
unemployed. They are crossinl the ale 
limit for service. You should open schools 
in rural areas so that cent per ceot eclu .. 
cation is imparted. This will also generate 
·employment for people. AloDg with the 
teachers, buildings and equipment should 
also be made available because thele are 

lae1cins now. This time, for educatioll you 
bave incrtased the allocat~on from Rs. 22J 
crore s to Rs. 352 crores I hope tha tout 
of this amount, you wi]] spend Some money 
on AChools, particularly for construction of 
buildings for primary schools. 

I would also like to say something 
about the public sector industries. The 
countI}' has many expectations from tbem. 
You have also emphasised in your Budget 
speech that they will have to generate 
internal resources to run themselves 
efficiently. The production should be of 
aood quality and their capacity should also 
be increased. TheY should be geared up. 
1 think in this (;onnection the Government 
should emulate tbe example of the cor
porations working under the Petroleum 
MinistrY. For example, tbe working of 
lOC, Bharat Petroleum, Hindustan Petro .. 
leum, Indo-Burma Petroleum is appreciable 
in every respect. If the public' Bector 
industries working under the Department 
of Coal, Department of Steel or other 
Departments run efficiently in a similar 
manner, 1 think we will be very successful. 

Similarly, our State Governments also 
run certain public sector industries. These 
too are not functioning properly. 1 would 
like to live you one or two examples. For 
example, all the Electricity Boards and 
Road Transport Corporations are runnin. 
at a loss. In 1983 .. 84 the Blectricity 
Boards suffered a. losl of Ra. 948 crores 
which soared to R.s. 1123 crores in 
1984-8S and Rs. 1373 crores in 1985.86. 
If the atate' Electricity Boards keep on 
functioning this way, then neither power 
aeneralion will increase nor deficit in the 
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economy will ,be made up. Similar is the 
pUabt of R.oad Tr .1nsport CorporatioDs. It 
is highly unsatisfactory .. During the Sixth 
Plan period, they suffered loss to the tune 
of Rs. 150 crores to Rs. 200 crores every 
year and their work ins is in no way 
satisfactory. Therefore, the State Govern
ments need to pay special attention to this 
aspect. 

I welcome the new MODVAT scheme 
announced by the hone Finance Minister in 
this year's Budget. At the time (\f pre
senting the Budget you had anticipated that 
after the presentation of· the Budlet, the 
prices will come down. But from the. Press 
reports it appears that the industrialists 
m~y not pass on the concessions given to 
them to the consumers •. It is a matter- of 
happiness that symposia and discussions are 
boing arranged at different places by your 
Department and correct information is being 
liven to the people. 

You have taken many commendable 
steps regarding Income Tax, strict action 
has been taken against tax evaders and the 
amount realised through recoveries has 
increased. We appreciate all these steps. 
But at the same time this year you have 
given such huge powers to the Income Tax 
Inspectors for making searches in the 
residential premises that there is every 
possibility of these being misused. If you 
make this arrangement for the income tax 
payers in the highest bra eket. there would 
not be any objection but the power to enter 
the bouse' of general income tax pavers, to 
my mind, is in no way proper and is not 
going to be of much advantage. I want that 
you should reconsider it. 

THE MINISTBR OF FINANCE (SHRI 
VISHWANATH PRATAP SINGH) : 1 want 
to infotm you that we are reconsidering 
this point. 

SHRI SHYAM LAL YADAV : Thanks 
for reconsidering it. But one thing I must 
say and th1.t is that with this Budget 
you have, on the one hand, tried to main
tain the growth ra te and on the other hand 
You wi U succeed in checking the price line 
because, accordiDI to the newspapers, 
immedately after the presentation of the 
Budget 'there has been fall in the wholesale 
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price index by 1 per cent which is really 
eatisfactory and commendable and confirms 
your statement that after the Budget the 
prices will come down and you will succeed 
in holding the price line. I all) of the view 
'that this Budget bas instilled a new hope 
and faith among the people and under the 
leadership of the Hon. Prime Mini,ter, 
Shri Rajiv Gandhi, economic policies will 
be followed which would provide relief to 
the poor and increase their income and 
raise their living standard. You will 
definitely succ,eed in this goal and I want 
to thank you for this. 

This year you bave supplied, along with 
the Budget, a booklet, 'Budget and the 
People' which mentions the achievements 
of the Budget and explains them in a 
manner that the ordinary men may also 
understand them. To understand the Budget 
was a complica~ed matter previously. This 
document has he]ped us much and I think 
all the people, whatever their ideologies 
might be, would have benefited from it. 
Though doubts are always there, yet 
everyone in general has welcomed the 
Budget and they have not only welcomed 
it, they have dedicated themselves to the 
task of implementing the policies of 
Government along with the Hon. Prim~ 
Minister. 

With these words I conclude. 

SHRI BRAHMA DUTT (Tehri 
Oarhwal): Me Deputy Speaker, Sir, this 
is the second Budget by the present Finance 
Minister. Before we assess it- in detail, let 
us have a look at its salient features. 
First, let us see the impact of the last 
Budget i.c., whether the policies announced 
were fully implemented or not; secondly. 
the amount earmarked for the Budget and 
the total Plan outlay; and thirdly, the Plan 
perspectives incorporated in the Budget. 
I congratulate the hon Finance Minister 
and the Government that in spite of th e 
severe strain, he allocated Rs. 22,000 
crores for the Plan and it is clear that had 
the Plan outlay. been the same as was 
projected last year there would have been 
DO need to impose any fresh taKes or 
increase the prices. It is heartening to note 
that the Plan outlay for the States has been 
increased by 20 per cent over last yea;r and 
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the Centre has ~l1ocated Rs. 5,880 croreS 
more for it. In spite of all this, the best 
thing is that we shall depend on foreign 
assistance to the extent of merely 5 per 
cent of the total Plan outlay. The proposed 
48 per cent of Plan expenditure earmarked 
for infrastructure for a better future is 
welcome. 

Prior to me, Shri Shyam Lal Yadav 
mentioned a few schemes launched by 
Government, like, Rural Development 
Programme, Rural Landless Employment 
Guaranteee Programme (RLEGP) and a 
new INDIRA AWAAS YOJANA under 
which it is proposed to construct over 
2 lakh hou!'ing units. I welcome it. But I 
would like to point out that merely pro
viding grant() to Harijans and Tribals for 
construction of houses is of no use because 
our past experience shows that the grants 
ar.e not adequat: for construction of houses 
and these are therefore, misut iHsed The 
Government has, therefore, evolved a 
scheme jn Uttar Pradesh under which the 
grant amount is deposited in the banks and 
the concerned person is given a built·hou')e 
for which ft'covery is m~de through bank. 
It will work only if they are given built
hous~s. Past experience shows that merely 
providing grants will not be of much help. 

Sir, grave concern has been expressed 
regarding the uncoverl!d d.:!ficit of Rs. 3,650 
crores in the present Budget, but I do not 
think that it will have any serious impact 
on the economy. or increase inflation. The 
expected Gross National Product is Rs. 
14,84,454 crores. We have 2.5 crore 
to ones of foodgrains as buffer stock. The 
foreign exchange reserves are of the order 
of about Rs. 7,000 crores. I can say it 
with conviction that becau~e of the given 
factors, inflat ion cannot rise. Another proof 
of the fact is that inflation has been the 
lowest during the last year as compared to 
the past seven or eight years. 

Secondly, it has been pointed out in the 
Budget that the share of States in the 
Central taxes is very little and an hon. 
Opposition leader pointed out that the 
recent hike in prices has been effected with 
a view to deprive the Sta tes of their share. 
The share of the States is on the high side 
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and I would also clarify that despite 36 per 
cent increase in the income tax collection, 
8 S per cent of it goes to the States, and 
this year it is expected to be about Rs. SOO 
crores which is a record. There .has been' an 
increase of 20 to 21 per cent in the Plan 
allocation of the States this yelr. The gap 
between import and export which is aro~nd 
Rs. 6000 crores is causing grave 
concern and it has to be bridged. We 
should try to find substitutes, wherever 
possible. 

It is sad the Government also agrees 
that the productian of petrol during the 
Seventh Five Year Plan will not be as high 
as it was during the Sixth Plan and, there .. 
fore, we should try and utilise the solar 
energy which can prove a useful alternative 
source of energy. Another method is to 
convert molasses into alcohol and use it as 
energy. Uttar Pradesh, Bihar and Maha
rashtra are the biggest producers of sugar
cane is our country. When a country like 
Brazil can operate 10 lakh Vehicles on 
alcohoJ, why can we n(lt use an alcohol as an 
alternative to petrol? Molasses can provide 'a 
strong base for chem ical industry. It can prove 
useful in the production of synthetic rubber 
as there is acute shortage of natural rubber 
in the country. I was highly disappointed 
when I did not find a mention of it in the 
Five Year Plan or the annual Plans. 1 had 
mentioned about Brazil in thi~ regard in a 
note to the hone Finance Minister. 1 
agree tha t there is a big difference between 

. Brazil and India as has been pointed out 
by the Industries Minister also. There is 
another reason also for using it as aitema
tive source of energy. Sugarcance is the 
biggest cash crop for the North Indian 
f:lrmer, 'but he is not satisfied with the price 
it fetches him. We are not able to pay 
him remunerative price of Sugarcane 
because it is linked with sugar recovery 
only and this 'has resulted in sharp· decline 
in sug:lfcane production. Therefore, price 
of sugarcane will have to be linked with 
sugar, molasses and alcohol recovery. 
Alcohol can be used for rubber manufacture 
chemicals, life saving 'drugs and as an 
alternative to petrol. We must examine 
t his aspect. Some people are not in its 
favoure and, therefore, a study should be 
made by visiting those countries whet'e it 
is used and efforts should be made to find 
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other alternatives, otherwise the trade 
deficit cannot be bridged. 

The increaJ,se in taxes on luxury items 
will reduce the trade deficit. We must 
also examine whether we arc paying foreign 
exchanae in hard currency for the import 
of machine" particularly power generators, 
equipment for power houses and other 
spare parts. It should be looked into if. we 
are spendinl more on this account. 

The foremost thing which we feel should 
be done is to raise the efficiency of the 
Public Sector. Power is the c(,re sector of 
the Public Sector and theref{lJ c, its produc
tion should be increased. 1 am in favour 
or using BBEL machines but I WOll ~d like 
to point out that when som.! equipment is 
supplied by any COlnpany, it ensures its 
after-sale service and guarantees its repair 
and maintenance etc. BHEL should also 
pr,ovide after-sale service to ensure maint
enance of equipment. 

Once, perhaps, in 1918-79 a major 
agreement was signed with Sie:nens Co. or 
with some Western Country The Govern
ment will have to ensure th:~t it gets spare 
parts and equipment~ on SUi:HJ::: terms and 
conditions. Is it a fact that we are getting 
a product for Rs. 3, which is easily avai
lable for Re. 1 ? 

Neither the size of the Plan nor the 
Plan allocation is the key f:.lctor. What 
is important is how those funds are utilised? 
This shall have to be ensured 

Last year I had suggested the constitu
tion of an implementation Commlttee in 
every Parliamentary Constituency under 
the chairmanship of the concerned Member 
of Parliament. This would provide an 
opportunity to people belonging to all 
parties as also the MLAs to contribute 
their mite. 

I would like to raise an important 
matter regarding hill areas. . A comprehen
sive Plan has been formulated for UP and 
it bas been allocated Rs. 5 S 3 crores. This 
hal created an inconaruQUS situation which 
we' feel is illolical. TherJ is a clash bet. 
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ween environmental protection and develop
ment. In fact environmental protection 
as well as development should go side by 
side. There are many roads in OUt areas 
which could' not be constructed because 
forest have conl~ in the way of construction 
of roads, ·Several industries also could not 
be ~et up because of forests. The (Jovern
ment should try to understand that unlike 
I'Jaius there is no other category of land 
in our area except private land or the land 
owned by the forest department. The 
forest~ which are .being dl!nuded should be 
S'l ved but in the areas which are rocky, 
rl13ds should be constructrd, drinking water 
and electricity should be supplied and 
irrigation facilities should be provided and 
soil erosion should be checked. The 
Government has been kind to Dchradun. 
There is a Hill Development Department, 
Doon Valley Board and ~:so th~ State 
Governme.nt to ensure ci'.v:rcnmcntal 
protection This Board has decided that 
industries would be set up in not more 
than 2 per cent of the aH~a. I agree that 
no industry which spre:~d~: pollution in the 
area should be set up but what is the 
difficulty in setting up electronics industry 
which is often discussed here. Electronics 
industry should be made a cottag'! industry, 
Is there any restricl i on on setting up optics 
industry, which is po,llution free and could 
provide employment as we11. 

We cannot enter the 21 st century 
without the help of electronics and the 
Goverrment is imposing restriction on it. 
There is no development in hill nrcas today. 
It bas not been possible 1'0 construct roads, 
canals or to provide drinking water and 
power bec1use of the indiffcrance. of the 
forest departmeut. In this connection, I 
would like to c;\c all exarnple. A person 
in my area pk (lted tre~s in 10 acres of 
land and migra tcd to oth~r village. Now, 
50 ft high trees are standing on that piece 
of land which the concern~d person wishes 
to hand over to the Forest Department and 
he. is even ready to take a barreu piece of 
Jand in lieu of this land but the authorities 
are not yielding. This i~ ridiculous of 
course, this is a single instance. The 
development has come to a grinding halt. 
I think the Government for making separate 
allocation for' the development of hill 
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are9S. I request the hone Finance Minister 
to monitor the schemes and remove the 
hurdles. Sincere efforts should be made 
to utilise the funds properly. The existing 
installed capacity of the major irrigation 
projects is not beirlg fully exploited. 
Similarly, we are unable to make capacity 
utilisation of power houses and big 
factorje~. 

I would 1 ike to say a few words regar
ding encouragement to exports. Export 
Councils are there but they are monopolized 
by big exporters. They formulate a policy 
which is detrimental to the interests of 
small exporters and thereby create problems 
for them. You wjll have to give full 
attention towards it. Then only you can 
achieve those aims which have been set for 
the Seventh Five Year Plan and which our 
Prime Minister and our Party want to 
fulfil. 

With these words I would Hke to repeat 
that in the present circumstances this is 
the best possible Budget. Most of the 
programmes WhiCh had been announced 
by the hon. Finance Minister last year have 
been achieved. You are formulating 
administered pricing policy. It should be 
ensured tba t this policy should be a rational 
one. You propose to formulate IODg term 
policies in regard to the agricultural prices. 
Therefore, you must formulate policy in 
regard to the cost of production of agri. 
cultural produce. There should be coordi
nation and parity between the two. 

With these words, I support the Budget 
presented by the hon. Finance Minister. 

[English] 

SHRIMATI OBBTA MUKHERJEE 
(Panskura): Sir, thank you for giving me 
this opportunity. 

The budget for 1986·87 with all its 
cosmetics is intended to create an atmos-· 
phere which is most aptly described "in a 
Bengali poem saying : 

E DuniYD Sakal Bhalo. Asal BhaID,' 
nokal Bhalo. 

Discu,,"'" 

That means everything in tllia world .i8 
good. Genuine is 800d and so is the fake
Like that this budset also seems to have 
pleased everybody. At least that is the 
claim being made. 

PROF. MADHU DANDAVATE 
(Rajapur): You are also pleased. The 
Minister should not foist pleasure OD us. 

SHRIMATI OBSTA MUKHERJEB: 
That is why we have been severely criticised 
by our Prime Minister here because of our 
failure to clap at the so caJled appropriate 
moment. It seems, we have been open to 
the charge of turning pink from red~ 

Unfortunately I am now reminded of 
the other part of the same poem. It says: 

Kintu Saba, Chait, Sharo, Paoroti or 
Ihola gil,. 

That means the best on the bread and 
the molasses. That is the literal meaning. 
In mundane language, I translate the bread 
and mollasses and subsistance to the poor. 

My problem is that I find everything 
wanting. Therefore, naturally, I cannot 
commend the budget. I consider the budget 
to be an exercise in giving a false aloss of 
pro-poor bias which is meant to cover up 
the departure from nationaHy accepted 
policy of planning, public sector, self
reliance and social justice. Along with the 
price hike its real thrust remains the same 
namely, throwing the lion's share of th~ 
burden on th~ poor people and therefore 
risking the ire of one handsome sentleman 
-the present Finance Minister is also band. 
some. 

THE MINISTER OP FINANCE (SHIll 
VISHWANATH PRATAP SINGH): I am 
getting appreciation. 

SHRIMATl OBBTA MUKHERJEE: In 
the )~nl-term fiscal policy you have already 
promIsed that all the concessions given to 
the rich will remain available for five years. 
In fact, you have followed that, that is 
added new concessions even in this Budset 
to the rich. You cano't deny it. There is 
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lift . tax concession, withdrawal of the 
.urcbal'lc from the next assessment year and 
even on the queation of standard deduction 
business. It is ttue those. haviol an annual 
income of Rs. 25,000 will get a relief of 
Its. 2S0. Probably that is to silence the 
kicking middle class at the moment. But 
may I know what is the justification of 
giving standard deduction to those who 
have more than R.s. 1 lakb annual income? 
In my opinion standard deduction need not 
be given to anybody at this moment because 
afterall the beneficiaries would be only 3 S 
lakhs out of a total of 7 S crores of 
population. Therefore, this cost will have 
to be borne by others. That is why I say 
I do not like tbis cosmetic budget. While 
the promise given to the rich in the fiscal 
policy has to be honoured yet you could 
have at least said that you will be making 
an exercise about lowering the indirect tax. 
Let us See what happened to that'? While 
the direct tax in this budget brings only Rs. 
21 crores net the indirect tax brings R~. 
467 crores which is 22 times greater than 
the amount of accrual from lhe direct tax. 
Actually this year the share of indirect tax 
is 80 per cent of the total tax Pevenue 
whereas the share of direct tax in the GDP 
has .decreased. In the year 1985·86 the 
ratio was 2.41 and now for the year 
1986·87 it is 2.25. So, it seems there is a 

. difference between a promise and a promise. 
A promise to the rich has to be honoured 

'but the promise given to the poor can be 
ignored. This is the direction of the tax 
policy. You will not give me time otherwise 
I could go in detail. 

MR. DEPUTY-SPEAKER: If you have 
many points you can write and send. 

PROF. MADHU DANDAVATE : Sir, 
the written word he is not compelled to 
read whereas spoken word he is compelled 
to hear. 

SHRIMA1I OEBTA MUKHBBJEB : In 
1985~86 revise4 estimate Rs. 3118 crorel 
were expectqd to, be realised from corpo
lation tax. What is the rise in corporation 
lox? It is only Rs. 2 crores this year. Look 
a t the excise and ,cultoms. Here the arowtb 

. of excise duty is &8. 2862 crores fpr the . . 

same period and the growth of customs duty 
is Rs. 704 crores and here the reliefs liven 
in the indirect ta:l also benefit relatively 
richer peopJ-e. 

Much has been said about MODVAT, 
and you said it is not MADV AT. I do not 
want to go into the details of it. But one 
thina is very clear that it is not only for 
small scale, it also applies to large 
scale. Mainly, it will go to large Fcale, 
because many of the small scales are 
labelled as small scale under the indirect 
ownership . of big business houses. But let 
us imagine that it will at least benefit some 
sections of the small scale as well. 

The Minister's contention is that this 
relief will be passed on to the consumers. 
Has it ever happened? What new situation 
has arisen'? Is it because just you have 
given a cosmetic budget speech that all 
benefits will be passed on to the consumers 
in the form of lowering of the price of the 
final products 1 Can you even guarantee, 
leave all ODe MODVAT benefits, that the 
eKcise relief that you have gvien for the 
bulk drugs and formulations wiJl be 
reflected in the drug prjces? I tell you 
that I shall take away my ears durinz the 
next year's budget speech if this is reflected 
in the drug prices • 

Much ado has been made .about in
creasing excise duty on some luxury 
cansumpti~n articles such as motor cars, 
T. V., refrigerators etc~ But the range is 
only about half a dozen and the quantum is 
insianificant. Though it is a supportable 
measure, it can hardly ha ve the desired 
cosmetic effect on beautifying the ugly face 
of the total direction. 

Let us now come to another question, 
the question of deficit. Everybody knows 
that the Minister has taken subterfuge of 
comparina the coming Year's deficit with 
. the budlet estimates of the current year 
which has, in the revised estimates of the 
current year, gone up very muth. The teal 
deficit is much more than shown by the 
Minister. The price rise which is not 
directly indicated in the budget, cannot be 
separated from it in its 'impact, if you look 
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at the budget in full. It would be a Yagna 
without Shiva. Th':lt is not _ pos.sible. If 
you had taken it as a part of the budgetary 
measures, than at least the States would 
have got some share. 

SHRI VISHWANATH PRATAP 
SINGH: Then, it would have been all 
right. 

SHR1MATI OEETA MUKHERJEE: 
No, we do not want it. But that at least 
would have l'revented you from using make
up for lowering your deficit. Your overfall 
deficit would have run into at least Rs. 
1000 crores more than the present deficit, 
and which will go up later. 

The qUtstion of deficit is a difficult one. 
Many of the economists have said that the 
bank loans contracted by the Government 
should also figure in the deficit. I f that 
was done, I understand from' the economists, 
that the real deficit would go beyond Rs. 
I 0,000 crores. 

Now., about its inflationary effect. It 
oieems that you are not very much worried 
about the inflationary effect. You said in 
your budget speech : 

"In relation to the size of economy 
and the stock of money the deficit is 
reasonable and non-inflationary". 

He also said that the current year's over all 
deficits has been a bsorved by the economy. I 
do nol know what is called absorption 
You take the wholesale price index for 
computing inBation. We find that the 
consumer price index goes very much up as 
compared to the wholesale price index. 
While the wholesale price index went up by, 
3.86 per cent, in tbat period the consumer 
price index went up by 7.5 por cont. 
And everybody knows why it is manipulated 

,so. The agricul tural workers price index 
went up by 8.1 per cent. Do you think: 
that for an agricultural workers, this in
crease of 8.1 per cent can be absorved ? 
Yes, of course, it will be absorbed at the 
cost of his beny; We do not aaree with 

D IscII', Ion 

your absorption theory because if it is 
absorbed, it is absorbed at the cost of severe 
constraints and severe d ifficultica to the 
poorer sections of our population. 

13.00 hrs. 

Let us now come to the most laude~ 
item, 'quantum jum 'in the poverty al1evja~ 
tion programmest

• So far a~ raising the 
amount is concerned, it is welcome. But is 
all that adulatory claim justified 'I You said 
that you have increased it by 6S per cent. 
Now, if you compare the Revised Estimates, 
the increase is only 30 per cent. 

SHRI AMAL DATTA (Diamond 
He,rbour) : It is 22 per cent only. 

SHRIMATI OBSTA MUKHERJEE: 
I have seen both the figures and here I 
have taken the biller one. 

SHRI VISHWANATH PRATAP 
SINGH : It is always compared B.E. to 
B.E. only. 

SHRIMATI GEETA MUKHERJEE: 
Naturally. What is compared should be to 
your advantage, whether it is BE or RE. 

This allocation in regard to poverty 
alJevia tion programmes also raises several 
questions. Now the thina is, if the Seventh 
Plan stands, what do you propose to do in 
the next years, when you have already given 
40 to 4Z per cent in two years '1 Is it the 
beginning of a go-by to the Plan? Where
from wiH the resource, be c('Uected 'I You 
do not collect from the rich and the rural 
rich is left out altolether. General burden 
is on the poor. How will this Seventh Plan 
be taken up? How will the so called quan
tum jump come up? Is it going to be 
done at the cost of other sectors such as 
public enterprises, etc.? You have not 
dealt with all these' questions at length. 
Instead of all that adulation of this partie 
cular scheme which by itseJf is a good one, 
you should have answered these questions 
which have already arisen. But you have 
not done so. 

Even this 30 per cent increase is Domj·' 
nal in the terms tbat yo,,,, have Ulumod 
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and with an implicit inflation rate of 11.1 
per-cent in working out a plan outlay for 
the year 1986·87, it is Boing to be les~ than 
20 per cent in real terms. Then, where is 
the quantum jump? 

What is the point in increasing the price 
of rice and wheat? llow will you raise 
the poor from below the poverty line '? 
Actually, it is computed that poor people, 
excepting those in the ITDP areas (and 
there are minions and millions of poor 
people outside the ITDP areas) have to pay 
at least Rs 100 crores extra for this rise in 
issue price. Is that also poverty alleviation '? 
I do not understand this when the food 
stock is rotting. I d=> not l~now whether 
this food stock is the imrriedi~te inspiration 
for thi~ big jump. Why should lhese food 
slocks rot at all in the first place? Better 
allocate twelve hundred million tonnes fot 
these prugramln~s and save the wheat from 
becoming non-edible. 

I have just two points more and I \\Iill 
finish. Everybody is wouied about your 
low allotment for the public sector. It is 
the lowest ever in the Plan period, with 
only 3.2 per cent increa se Al several very 
important spheres, artually it is decreased. 
So, do we take this is to be in keeping 
with your privatisatlon about which you are 
so cnamouft'd at the nloment, may be you 
arc not talking of that very loudly because 
of the prcasure? But here itself, it is 
evident tha t it goes up, One litt Ie thing I 
would like to point out regarding the 
allocation for Central law and order. Why 
this Central law and order should go to that 
terrible height of Rs. 3 ~O ciores or some· 
tning like that 1 The law and order is' a 
State subject. Is it so that in Delhi alone 
the law and order is ill such a state that 
you have to allot such a huge sum more 
than nlany welfare measures proposed by 
you? 

SHRI AMAL DATTA: The whole of 
West Bengal is best policed than Delhi. 

SHR,lMATI OBETA MUKHERJEE.: 
Therefore, I think. the dIrection of the 
Budaet which l' ba ve earlier mentioned is 

a out by tbe'<le evidences. And if I had 
much more time, I could have mounted 
more evidences. 

MR. DEPUTY .. SPEAKER: Madam, 
please conclude. You had already given lot 
of evidences. 

SHRIMATI OBETA MUKHERJEE: 
I will conclude by saying that in your last 
part of the speech, where you referred to 
Gandhiji's quotation you called for ••• , 

. (Interruptions) 

. PROF. MADHU DANDAVATE : He 
has quoted all the three Gandhijis. 

SHRIMATI GEETA MUKHERJEE: 
The First Gandhi was quoted last. There 
the Finance M inist er has given a quotation 
calling for sacrifice among other things. 
Now, it set:ms to me that the Finance 
Minister has understood that this sacrifice 
is to be made by the hundreds of millions of 
under-dogs while the order of the day for 
the rich will be enjOynlent. In my opinion 
this is what has been sought to be imparted 
through the Government policit:s, reflected 
in the Budget despite it is claims on the 
contrary and despite all its cosma tics. 
Therefore, Sir, I oppose the Budget. 

[Translation] 

SHRI UMAKANT MISHRA (Mirzapur): 
Mr. Deputy Speaker, Sir, the Prime Minister 
of Ollr countrY, Shri Rajiv Gandhi has resol
ved to take the country into the 21 st century 
by making great strides in the economic 
field. It is a step which would ensure 
tremendous progres~ of the country and 
make it a strong nation in the field of agri. 
culture.. ind·uS'lIY, technoJogy or science. 
Thi'i Budget is a step in this direction and 
as such we wel~omc it and give (.Iur 
wholehearted support to it. 

13.05 brs. 

(SHRIMATI BASAVA R,AJESWARI 
in the cluItr) 

The main feature of the Budget is that 
in this Budget, guidelines have been laid 
do.wn for demanding or allocating funds and 
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also how to spend it. Sufficient allocation 
has been made for the areas where i" is 
needed the most. 

The Members of the opposition parties 
raised hue and cry when thero was minor 
rise in the prices. I would like to tell 
that whosoever may be the ruler, whatever 
may be system of Government, whether it 
is the democratic system of Greece, the 
administration, of ~he country cannot be 
run without raisillll revenue from the people. 

Tbe great poet Kalidas while delin
eating the ideals of Suryavansi kings had 
written in-

Raghuvansha PrajanamevQ bhurtMm 
Satobhyo balim grihit. 

The ruler levies taxes for the we1fare of 
his subjects. This was the motto of the 
Surya'Yansi Kings. This was the motto of 
the society of that time. It is further 
written-

Sopita pitrishyata,tam janma haitwa. 

The ruler was like rather to his subjects 
in every respect. It was his responsibility 
to look after them. The parents were just 
supposed to give birth to cbildren. The 
great Greek philosopher, Plato bad written 
tha t every earning person should give some 
part of bis income to the ruler, protector 
and te~cber. Two thousand and five hundred 
),ears alo a great socialist and philosopher 
bad written that no State can function 
without raising revenue. Therefore, what
ever proposals have been made by the hon. 
Finante Minister for c~lJectins revenue, 
are meant for the development of the 
country, for the upliftment of the poor, for 
the prosperity and strengthening of the 
country •. 

Sir. let us sec how a rupee col] ected in 
the Budget is accounted for 50 paise from 
revenue, 14 paise from internal borrowings, 
14 paise, from other receipts, 11 paise 
ftom various revenues and only five paise 
has come from ex.ternal assistance. There 

is a deficit of only 6 per cent in the Budget 
For a developing country, deficit of 6 per 
cent is insignificant. Now cast a glance on 
expenditure. 22 per eente expenditure is on 
Central Plans, 29 per cent on tbe State Plans 
and union territories, 14 per cent on defence, 
14 per cent on payment of interest on loans 
and only 1.3 per cent is the Non-Plan 
expenditure. The 13 per cent Non-Plan 
expenditure speaks of the wisdom of the 
person~ who prepared the Budget. Sir, I 
would like to Jist the good aspects of the 
Budget. The Budget is based on the principle 
of long term economic souI'dness. As bas 
been said, this Budget is great step in the 
direction of fulfilling our resolve for makinl 
the country strong. .. In the Seventh Plan 
this is a cotllmendable step. No burden 
has been put on the common man. Taxes 
have been levied on those who can bear 
them. Concessions have been provided 
to the small and medium scale entre
preneurs. This is the main characteristic 
of the Budget. Incentives have been given 
to the small scale industries. These 
industries will be set up in villages and 
towns so as to give employment to the 
people and remove unemployment. 

Shrimati Indira Gandhi was a great 
1eader of the country. The country is 
indebted to her. She made tbe country 
strong in every field and introduced pro
grammes like National Employmen t Scheme, 
Rural Landless Employment Guarantee 
Scheme, Educated lfnemployed Scheme, 
I.R.D.P. etc. for the poor of the countrY. 
The hon. Finance Minister has resolved 
to allocate more funds fOf these pro. 
grammes. An increase of 65 per cent in 
allocation bas been made in the ,Budget 
for the anti poverty programmes. This is 
a commendable step. Government must 
monitor how the funds allocated to sta tes 
for EmpJoyment programmes in rural areas, 
R.ural employment Programme, Landless 
Employment Guarantee Scheme are beiDa 
spent. In addition to providing employ
ment in the villaaes, permanent assets like 
dams, schools, roads etc. should be created. 
It is necessary to ensure that there is no 
corruption in the utilisation of funds. The 
setting up of the SmalJ Scale Industry 
Development Fund is a welcome atop. 
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Now the educated people will be able to 
tat loan from the Fund and start the~r own 
business. This will help in reducing 
unemployment. 

Indira Awaas VoJana is also a welcome 
step. It wi11 be introduced in the villages 
and, houses will .be constructed for the 
poor. The hone Finance Minister has 
taken one more important step which is 
commendable. Under this step assistance 
will-be provided to the urban poor. Till 
now there was no programme for the urban 
poor and neither had any fund been provi
ded for them. - The hon. Finance Minister 
has proposed to give assistance to the 
rikshaw-pullers, cobblers, washermen, porters 
barbers, hawkers, sweepers and cart pullers 
I would request that cotton carders, tailors, 
masons panwaris and tea vendors should 
also be included in the list because they 
also constitute urban poor. This is a 
welcome step. The urban poor used to 
complain that nothing was being done for 
than. Now the hon. Finance Minister bas 
taken this welcome step. 

The prices of life saving drugs have 
been curtailed. This is also a welcome 
step Sir, this is a common man's Budget 
and through this Budget it is intended to 
help the poor. This Budget will help in 
strengthening the economy of the country 
and fUJfilling the aspirations 4'of the hon. 
Prime MinLter Shri Rajiv Gandhi. I hope 
this Budget will give strength to the country 
1 would also like to give some suggestions. 
The public. sector has a key role to play in 
the country. In the year t 952, when the 
public sector was established in the country 
there were only five industries in this sector 
and a capital of Rs, 29 crores had been 
invested in it. But at present there are 
more than 200 industries in this sector in 
Which capital of more than Rs. 40,000 
crores has been invested It is a point to 
Ponder if a sector, in which such bUle 
capital has been invested, does not yield 
any profit or does not generate its own 
resources. rhe public sector . should be 
fUrther stream lined and dealt with strict. 
ness. We hope tbat the public sector will 
given so much .production and profit as to 
generate its own resources. If this does 
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not happen, it will be very unfortunate for 
us. I would like to submit further that 
it is not proper to be solely dependent on 
the public sector in respect of industries 
like power, steel, fertilizers, petroleum .. 
petro-chemicals. There is a demand amona 
the people that since these, are basic items, 
private sector should also be encouraged 
to produce them. Those entrepreneurs, 
who want to invest their private capital in 
these industrie~ on a small scale and not on 
large sca1e, should be given the opportunity 
and they should be encouraged. Tbe 
farmer does not need subsidy any more. 
Now the farmers is enlightened and has been 
instrumental in raising the honour of the 
country high. He bas strengthened the 
economy of the country. So, special 
attention should be paid towards the 
farmer. Stress should be laid not on the 
subsidy but on other basic things. 3 to 4 
mandis should be estabHshed in every 
development block. The villaaes should 
be ]~nked with roads and they should be 
provided facUities like electricity, water 
and markets. If the farmers get remunera
tive prices of their produce, they will be 
encouraged to produce more. Agriculture 
is at the centre of our development strategy 
and as such special attention should be 
paid to the farmers. Speedy action should 
be taken for the development of backward 
aeeas The eastern Uttar Pradesh is the 
most backward region in Uttar Pradesh. 
Crores of people of Uttar Pradesh have 
gone to Mauritius, otbe~ countries and 
Bombay~ Calcutta or Arab countries. 
Pressure on agriculture has increased there 
and as a result development is not taking 
place in that region. The Chief Minister 
of Uttar Pradesh has sought special alloca
tion of Rs. 4,500 crores for the develop 
ment of eastern Uttar Pradesh. I wo~ld 
request that this amount of Rs. 4,'00 
crores should be sanctioned and the tradi
tional industries like carpet, handJoom sari 
indu~try of Banaras, utensils of Mirzapur 
and the handloom industry of Azamgarh 
should be encouraged. Lakhs of pe.ople 
are earning their livelihood through 
these industries. By giving encouragement .. ~ 

. to these industries, job opportunities will 
be generated and in this way the develop
ment of eastern Uttar Pradesh will take 
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place. The ·Northern Part of my consti· 
tuen.cy, Mirzapur is industrially backward. 
The people nre migrating to' other places 
Mirzapur city is getting deserted. So in 
the backward region of eastern Uttar 
Pradesh )iRe Jaunpur, Gh:lzipur, Varansi 
and Allahabad which are situated around 
~1irzal'ur, a large scale industry should 
be established if, every region. It is very 
necessary to set up large scale industry in 
MirzapllT. With these words t 1 welcome 
the Budget wholehelrtedly and thank the 
hon. Finance Minister and the hon Prime 
Minister L)r taking a positive step in the 
direction of the progress of the country. 

DR. PRABHAT KUMAR MISHRA. 
(Janigir): Mddam chairman, 1 support this 
Budget and I wa.nt to draw your attention· 
to the last sentences of the hone Finance 
Minist er which he spoke whlle presenting 
the Budget. He had said: "In tim~s to 
come the people will not judge us by the 
creed we profess or the label we wear, or 
the slogans we shout but by our work, 
industry, sacrifice". I want to express my 
views on the Budget based on these words 
of the hon. Finance Minister 

Our young Prime Minister had declared 
last Year that when in 1990 we sh::lll go to 
the people again, we shall take the 1984 
menifesto and tell the people that we have 
fulfilled the promises 'we had made to you 
and it is for the people to cVdluatc the 
extent to which we have fulfilled, the pro
mises. Here I want to draw your attention 
to the backward region of MadhdY Pradesh, 
which i~ predominantly a Harijan and 
Adivasi area and which is a very backward 
area. fortunatelY, recently Shri Rajiv 
Gandhi visited that area. I do not want to 
go iato the statistics but certainly dwell on 
cerlain points which are practical and 
pragmatic. 

Ours is an agricultural coun1ry and the 
centre provid~s 'substantial funds to the 
states for ditTl!rcnt schemes. H(lW much that 
money is properly utibscd and what is the 
return we get frol11 that money, 1 want that 
its monitoring must be provided for in the 
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Budget. I want to give YOU' an example. 
Madhya Pradesh has remained a very back
ward country in the matter irrigation. Many 
a tim! it is either lashed by hailstorms or 
heavy rains. Sometimes it is ridden by 
crises like gas tragedy In this way it 
remains affected by one or th: other 
trouble. In such a situation we nre unable 
to utilise the whole amourit for the purpose 
for which it was earmarked and it has to be 
diverted to c':rt: in other purpose I want 
to talk about the funds allocated for irri
g:ttion. In Chhatisgnrh, sever:!} irrigation 
schemes are in hand and crores of rupees 
have been invested on the establishment, 
motor c;'lrs and st~dr but on account of non 
availability of the full assistance from the 
Central Government or the World Bank in 
time, neither the farmers are getting full 
benefit of this establishment nor are we 
getting full achievements. The provision you 
have made in the Budgd for the weaker 
sections is definitelY commendable and this 
Budget is a historic one put at the same 
ttme unles!; you allocate funds on priority 
basis for completing the incomplet! pro
jects, you will not succeed. 

Here I want to mention the names of 
certain schen1es of ChhaLisg3rh. For 
example, Arp':l and B~lngo schemes luve 
been lying incomp:cte fur the laf-lt 8 to 10 
years due to financial constraints. Their 
cost is incrC;jfsing every year. In the 
absence of any lime-b)und programme, it 
is a problem to meet that cost. Same is the 
situa~ion in case of cefl ain hyde] clcctrycity 
schemes. 1 would like that speciaJ attention 
should be paid to thenl also and funds 
should be allocated so tha t those pro
grammes too are completed within a 
specified time. 

I want to bring to the attention of the hon. 
Minister that medicnl f4icilitles in villages are 
inadequate. The funds are allocated in the 
Budget every year on the basis of very old 
norms when population in the villages used 
to be quite less but today the situation 
has changed. 'At present the population 
there has increased manifold and accor· 
dingly the requ~remcnts for the nladicines 
have also increased. In spite of that, due to 
lesser allocation of funds, there is shortage 
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of the medicines and the I poor remain 
deprived of medicines. I would, therefore, 
1ike that special provisions should be made 

. for'district hospitals and villagers should 
get su.fficieIit quantity of medicines When 
we talk of traditions and culture in our 
country, we know there has been a system 
of medicine in our country since ancien~ 

times from which people have been bene
fiting in a natural way and that suits them 
also. 1 would therefore, wish th~t there 
must be a branch of J ndian system of 

medicine in every hospital. be it Ayurvedic, 
Unani or Homoeopathy system and it should' 
get equal status and specia) provision 
should be made for that alH1 a scp:uate 
branch should be opened in every small and 
big hospital. 

Thirdly, I would tell sonlething about 
the Public Sector. Though the Public 
Sector produces commodities to the desired 
extent yet we must exercise control over the 
production costs. Korba falls under my 
constituency. In Korba area, you have 
acquired the agricultural land froln the 
people and have established b 1g industries. 
I would call it their exploit.,' ion. Now the 
original inhabitants of that area should get 
the benefits of all these proj,,'cts. But what 
is happening is that these people are not 
getting the benefits. The result of the 
establishment of these industries is that tne 
people of that area are leading a miserable 

, life in cities like Delhi, Bombay and 
Calcutta by living in slums. I would, there .. 
fore, request that for this a. procedure 
sbould be evolved under which the Personnel 
Director or such like officer in the PubJic 
Sector is appointed from among the local 
people who may ensure that the oustces are 
fully protected and provision should be 
made to ensure employment for them. In 
this connection I want to bring to your 
notice that at the time of setting up of 
indu~tries, it is stated that they need skilled 
workers and they start recruiting trained 
persons from outside. The result is that the 
local people are nealected. I, therefore, 
request th~t at the, time of setting up of 
such Public Sector industries as in Korba 
or like DALeO, NTPC or any other 
industry, ITI or Polytechnic schools should 
also be opened there so that the local 

D isclIssion 

children may get training in those schools 
and are employed in these factories. Pro. 
vision should be made for ,this in the Budget 
so that the oustoes whose lands have 'been 
acquired, may get employment in 'them and 
are benefited. . 

Besides ihis, I would like to draw the 
attention of the hon. Finance Minister 
towards the subsidy aspect. Last time one 
of our hon. Members had raised a question 
but so far we have not rl!ceived . any reply 
from the hon. Minister of State for Finance 
I would specifically like to qraw the 
attention to the fact that when ·we see the 
figures of subsidy in the Lok Sabha and 
when we go to the villages and meet the· 
people for whom the sub3idy is intended 
we are surprised to see that they do not get 
that much subsidy. I, therefore, request 
you to collect information in this regard. 
One thing has been observed in the cast: of 
cooperative banks as well as nationalised. 
banks that subsidy to the farmers, be.it 
for purchase of fertilizers or pumps, is not 
deposited in their accounts properly because 
of which farmers have to pay interest on 
inflated loans and the bank officers utilise 
that money for thenlSclvcs, for their vchjcJ~s 
etc. Ther~fore, this requires spe~iaJ 
monitoring. 

Sir, now I will draw the attention of.,the 
hon. Minister of Finance towards industry. 
Industry is being developed at the cost of 
agriculture. It is a big problem before us. 
When the traditional farmers comp,are 
their work, with the industry, they find a 10' 
of difference and find more profit in 
industry. In this way as compared to the 
industrialists, the f~Hnlers are earning very 
Jess. The result is that the agriculturists 
are diverting their attention to the industry 
and the agricull utal labour is migrating to 
industry. In this way the traditional 8gri. 
culturis!s are now facing labour and finance 
problems with the result that they are 
unable to compete with the industry at 
present. Therefore, I submit that the 
industry which you set up or promote 
should be agriculture-based so that our 
people remain involved with agricultUre and 
they may get employment in the projects. 
It may not happen that our agricultural 
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labour'may get employment elsewhere and 
the Government which 'proudly says that 
we are self.sufficient in the rna tter of food. 
£rains may have to cut a sorry figure. I 
therefore, request that you may set up 
8lricnlture-based industry so that we nlay 
riot have to feel sorry and we remain 
involved with agriculture. Industries should 
be based OD agricultUral produce. 

I would also like to draw the attention 
of hone Pinance Minister to pollution in 
the !rea. Spechl provision should be made 
in the Budget in this regard. Just as Ganga 
is an important and major river of the 
country, every river which flows through a 
village is important for it. I would like to 
point out that whereas on the one hand 
industrialisation is being encouraged, on the 
other hand steps should be taken to check 
pollution that is growina as a result thereof. 
Itt . this regard I would like to cite an 
example of a factory in my area, Bilaspur, 
which is spr.eading pollution. The Brooke 
Bond tea. Company has set up a paper mill, 
probably Madhya Bharat Paper Mill in 
Bitaspur, which is discharging its effluents 
in the nearby nu Uah and thereby posing 
h:alth hazard to the people Repeated 
complaints have heen made to them but in 
vain. Neither the district authorities nor 
the State Government has made any pro
vision to check pollution. I would. like tha t 
besides industrialisation, attention should 
all(!) . be paid to the other aspect, LtC., 
pollution and arrangenlents should be made 
.e. that the effluents of the mill" which are 
causing inconvenience to the villagers and 
posing a health hazard can be checked. 
Special provision should, therefor, be made 
in the present Budget to check poHution in 
the area. ' 

India is predominantly an agricultural 
country. Livestock is very important for 
.()U~ farmers. As our agriculture is depen
dent on livestock, in the absence of 
lufficient allocation in the Budget for live
atock ,we are not able to look after our 
cattle pr,operly.. Livestock which comprises 
dairy, poultry and fishery shouJd be 
cncouraaed so that economic condition of 
farmers may improve. 

D lsc""fon 

lle&ardinl forestry, I would like to 
point out that though the forest department 
plants trees on both the sides of roads y·et 
in the i'lterior fotests are being denuded. 
I would like that some provision should be 
m.ade in the Budget so that at least S acres 
of village land is covered under forests in 
every village, thereby checking land erosion, 
and helping in rainfall. 

I would draw your attention to com. 
munications also. Our hon. Railway 
Minister rightly pointed out that when we 
talk of development, every Member of 
Parliament wants to have a railway line. in 
his area.' In this connection I would like 
to say that when we talk of the Twenty 
First Century, development and progress, it 
is obvious that the -representative or the 
people of 1 hat area will demand better 
means of transport and rail, air and road 
links. The people in backward areas and 
the villagers have to face great incon
venience in the absence of means of com
munication because without these facilities 
their produce CHnnot reach the market and 
they are also deprived of education faci. 
lities. Therefore, special provision should 
be made in the Budget in this regard. The 
funds which arc aJlocated by the Centre 
should be utilised to provide more faciliticCi 
to tbe people. 

I would also like to draw your attention 
to energy or power generation. A lot of 
prosress has be~n made In that regard and 
provision has been made in the Budget as 
well but the State Electricity Boards should 
be given special assistance by the Centre 
because the electricity generated is not 
properly utilised by the States. More 
provision shJuld be nlade in this regard in 
the Budget so that power can reach the 
farmers. 

In the end I would ] ike to .congra • 
tulate the hone Finance ·Minister and I 
think that our young Prime Minister Shri 
Rajiv Gandhi hal given a new thrust to the 
Budget through his proaressive announ·ce.. 
ment. Besides, I expect the Government to 
work in a systematic way in future to 
provide schools, roads, potable water and 
public heltb facilities in every village. 
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I conclude with tbeso words and thank 
you fo~ livins me an opportunity to spcaJc. 

[English] 

SHRl RANJIT SINOH OAEKWAD 
(Baroda): Madam Chairperson, you have 
always borne with me, and 1 hope you 
will allot me some extra time. 1 come 
from an -ere a which is highly developed but 
tbere are many areas which are very back
ward also. So, it would not be justifiable 
if 1 just take up points which pertain to 
the hig1:l1y developed areas and ignore the 
backward areas or vice versa. Hence 1 
request you to allot me some more time 

( Interruption, . 

AN HON. MEMBER.: Double time. 

SHRI RANJIT SINGH GAEKWAD : 
Double time .••.•• (lnterruptians). 

MR. CHAIRMAN: You make only 
pointi, don't make introductory speeches. 
Those have ulready been made. 

SHRI RANJIT SINGH OAEKW AD : 
Madam, I rise to support the General 
Budget for the year '1986-87 for the 
reasons, firstly, that the allocation of more 
funds has been made to fight poverty aod 
to remove poverty. Secondly, we find that 
the financial policy is intended to, support 
the farmers and given relief from financial 
burden for the urban poor and the common 
man and lastly there is the long-term fiscal 
policy to which the Government since last 
year has been adhering. 

Let me start with the backward area. 
It is a good policy that the Government is 
thinking of allotting mOTc funds for the 
upliftment of the backward areas through 
rural developmen t programmes. These 
programmes have been functioning for the 
last four years but the result that should 
ha~e been achieved is not that satisfactory. 
The benefits tbat should be reaching the 
beneficiaries are Dl)t reaching them. In 
many cases, because of illiteracy, the 
beneficiaries are not able to take full 
advantage of this programme. Hence, 

though a very la1'lc ~ount hal been 
allotted for this prosramme, 1 would 
request the Minister to make a proper 
survey of this prosrammc. Every St1J,te 
has lot its own peculiar problems liko t~e 
State of Himachal Pradesh and Ka,bmir, 
for instance. It is very difficult to imple
ment this programme because of the terrain 
and because of the difficulty· of communica
tion. So, different types of arranlem~nits 
have to be made to monitor thcs, pro
grammes. I will give you on~ example of 
milch animals being aiven to poor families. 
That is liven" to substitute the farmers 
income or to add to his income. But docs 

" I 

it really work? It does not work. The 
families are large. The milch animal dries 
up; it stops givin~ milk; it is useless and 
it becomes a burden to the family. There 
are many other problems which the owner 
of this animal and the beneficIary has to 
face, like vaterinary service and so on. The 
animal that is given is of a very high 
category and breed and it needs some 
special food which is not available. Tbis 
is one example of want the beneficiary has 
to go through in order to make both ends 
meet. 

In my constituency hyo months alo SO 
sewing machines were given to Muslim 
women. You know, Madam, bow restricted 
Muslim women are; they cannot go for 
work. They don't go out for work, in 
traditional families; and machines were 
iQstalled in their houses But there is no 
work for them. What do they do with 
these machines 'l Not only that. Some
body should teach them how to improve 
their stitching 80 that they may be able to 
do better work. But it is not so thore in 
these programmes. So the whole idea of 
bringing these people up from the poverty
line is not fully achieved. Prices are going 
up eveTYwhere whether we like it or not. 
No doubt he has given relief'to the tax 
payers upto Rs. 4,000. The' prices ,of all 
commodities have gone up. Has the 
increase been relatively worked out in the 
matter of giving relief'l We have to ,See 
to that. Otherwise the people's hardship 
will never come to an end. 

Then, education is' one of the most 
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im,portant aspects. I am talking about 
the prol1'ammes for the poor man's benefit. 
Now, education is very much important 
. for tbe development of the backward ar>!as 
and unless you ~ducate them properly they 
cannot take fully advantage of all these 
development programmes and they can 
never contribute to the development of the 
countrY. ' 1 have read some articles on 
poo,r people and their reaction to the 
budget. It has not affected them, they are 
not even aware of it. When we are working 
for the poor, when the budge~ has been 
made for the poor, first we must have an 
inrtastructure. we must make them aware 

. "of it. Otherwise it is like injecting live 
cells into a dead body, you keep on giving 
finances, but there is no development. The 

'finances that have been put into this pro
gramme will not have the' given effect and 
looking to our economic posi tion, we have 
to be very careful as to how we spend each 
paisa. . 

Madam, when loans are given to 
educated unemployed youth, again a survey 
bas to be done to find out whether that 
giv:n loan is workable in that particular 
'area. Several loans have been given for the 
'same produce in one place, but again there 
is no infrastructure for the outlay for these 
produces which ha ve to be created. The 
Director or the man who looks after tbese 
outlays is totally handicapped, there is no 

'machinery to help biro. 

. . I w0)11d suggest to the hone Minister 
\h~\t Advisory units should be created 
wbere people cun go and take. proper 
advi,ce on how to develop their own trades 
60 that they go in' the right direction and 
do not have ~o depend on going to bigger 
cities or bigger centres and wasting more 
money, Some people have said that subsidy 
does not watk, there is a lot of malpractice 
in the method of living subsidy. 1 would 

.. sugest that it should be a loan with 90 
per cent of the subsidy included in it. 

Madam, our' production has gone up, 
but against that our population is also 

D II CUISi01l 

goins. up_ Comparing the population 
growth and the food growth, we still have 
to put in a lot of efforts. 

Coming to the farmer, Madam, the 
farmer is one of the hardest workins indivi
dual in the country and still the poorest. 
Again, he is also ,un-educated and not 
able to employ newer methods of farming 
in many places. Hence our farming lags 
behind in many areas of our country. Even 
a country like Israel where the soil is bad 
and where there is no water, they have mana
ged to excel in their farm production. 'fhat is 
because of education, they were ready to 
accept new methods and this is what has 
to be done if we want to become self-reliant 
and self-supporting. 

Madam, I will come down tg my own 
State now, Gujarat, where we had com
munal riots, and after that we have now to 
face, specially in the northern part of the 
State, drought. Lookmg to the conditions 
now in summer, there is going to be a 
grea t shortage of wa ter and so proper 
amenities have to be provided to face the 
Coming days when the position of water is 
still going to worsen. The tax laws should 
be simpli according to me, so that the 
individual understands himself about it 
and he need not rely on agencies who 
fleece bim. With the simplified laws; the 
individual will be able to work out the 
things himself and he need not go to the 
agencies for paying taxes. 

(Interruptions) 

Culture is a very important part of our 
heritage. Ou~ culture is uncomparable to 
any other's in the world. 1 am happy that 
the Government have allotted some funds 
for tbis activity. 1 would request the hon. 
Minjster tbat those who have reached 
excellence in art and artists of prominence 
and high calibre should be exempt from 
income-tax. There are not a large num'ber 
of their and the life of the artists as an 
artist is not very long. It is an honour 
that we give and these are the people who 
gO abroad to other countries as ambassa
dors of our culture and art. 1 think, we 
owe them' that much. 



3j1 . (;.II,r.1 BuJ"t, PHALGUNA 19, 1901 (SALt) General Sud"t,. ·318 
1986·87 -General 
DiscussitJft 

1986-87 -·G,lIeral . 
D ',eu,s"" 

Some.how, the R.ailwLlY Budlet does 
not relate to the General Budaet. The 
Itowth ... centre and development have been 
announced by the Government. There are 
many areas where the Railways have shown 
projects of development but the finances 
are not being utilised in other aspects. I 
wish, all that is required would be to relate 
the Railway Budget alonl with the General 
Budget because in our weak and scarce 
economy, we have to 'think twice whenever 
we spend a single naya paisa. 

With these words, I support the General 
Budget. 

SHRI AMAL DATTA (Diamond 
Harbour): Madam Chairman, I rise to 
oppose the Budget which is totally anti .. 
people in character. But it is consistent 
wi til the character of the Go\'ernment which 
has presented this Budget,. because the 
Government is anti-people. So, necessarily 
the Budget h9:_s to be anti· people . 

Madam, notwithstanding the Budget' 
being replete with self congratulatory ex .. 
pressions, it docs not indicate tbat India is 
going to grow with the types of allocations 
made in the Budget and the way in which 
resources have been sought to be mobilised 
or rather stagnated. This Budget is coming 
from a party, the ruliog clique of which 
does not believe in socialism while 
Inouthing phrases about socialistic pattern 
of society, which does not believe in public 
enterprise and which would starve it to 
slow death by denying the necessary 
finances; which thinks that the engine of 
growth should be in the bands of the rich 
and capitalist class which it represents. 
Here, their own philosophy surprisingly 
and for their own good fortune. Coincides 
with that of the World Bank IMP, the 
clique of the imperialists who also want 
tbis country to be run on that fashion. So, 
the class interest of the party in power 
converges with the dictates of the imperia .. 
lists in the econ~mic direction to be given 
through the Budget. Because tbe party 
is of a very diverse character. so 1 am 
concerned with the philosophy of the ruling 
clique. They think that the public sector 

should never haVe been there. It was the 
orilina) sin on the part of their predecessors 
whose heritage they claim and exploit all 
the time and on which basis they are today 
ruling this country. They committed this 
original sin in setting up the public Sector 
in the first instance but having got it, they 
cannot just jettison and so they want to 
starve it to such a position that ultimateJy 
the Government will be only left with 
nursin. those industries which are the 
infrastructure iudustries on which the 
private capitalists have to . necessarily 
depend. 

Another villain of the piece, so far as 
this clique is cancerned, is the subsidies 
given to the farmers and consumers of food 
agriculturists and to those who consume 
the product of the agriculturists. If these 
subsidies could be got rid of, then, accor
ding to these people, the country could 
move faster and more resources could be 
employed or deployed in the growing 
sectors, no matter the people, for whom 
the sectors have to grow, the economy has 
to grow, will no longer be able to live even 
bc:ow the poverty line where they are 
languishing at the moment. And since the 
engine of growth has to be under the con· 
trol of the capitalist classes, therefore, the 
controls must be dore away with. Licensing 
MRTP, FERA and import control of all 
kinds, all bars against collaborations, import 
of foreign technology, aU must go. Indis. 
crhninately, to tho extent possible they did 
it in the last Budget. At that time, they 
were under the euphoria of ba viog won a 
massive majority in "this House which they 
wrona1y equated with massive mandate and 
they have been proved wrong in successive 

. elections ever since by losing i 1 most of 
the important elections and bye-elections. 
But nevertheless, they cannot get rid of tha t 
philosophy and ·they are still under the 
impression that by jettisoning the public 
sector slowly, not at a time, but by giving 
more importance to the private sector, 
making it an engine of growth, they will 
take India out into the path of sustained 
development, of course, through the capi. 
talist path, not the socialist path. They 
will go on utte~ing socialist phrases all the 
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time. One ()f these examples is the trap 
they tbemselves created by enuncuating 
a long.term fiscal poJiCY by which they 
have bound their own hands in mobilising 
resources. Elasticity of resources is gone. 
You cannot increase the direct taxes any 
more. 

SHRI VISHWANATH PRATAP 
SINGH: May I correct Mr, Amal Datta? 
If he re3ds the long.term fiscal policy on 
tbe corporate tax, it says we will not lower 
it. That is the word. 

SHRI AMAL DATTA: Income.tax 
can be lowered. 

SHRI VISHWANATH PRATAP 
SINGH: In the personal income-tax, we 
have said we will not raise it, but in the 
corporate sector, we have said we witl not 
lower the tax, not reduce it. That is what 
has been mentioned. Please read it. 

PROF. MAD'HU DANDAVATE: It 
means, by and large, it is a freezing of the 
direct taxes. 

VISHWANATH PRATAP SHRI 
SINGH .: It is only on a matter of fact I 
have intervened. 

SHRI AMAL DATTA: They put a 
shackle on their own powers to make the 
tax system elastic and respocsive to the 
needs of the econmy. They have put a ban 
on the increase. They ha\e said 'not 
lowered', but they have given out the 
impression and I am -sure they are going to 
stick to it because these are the under
standings between the people of the same 
class and it mu,t be kept-that the corpo
rate tax will remain where they are and in 
fact, the surcharge that will go from next 
year. But 1 think you cannot raise the 
resources. 

The resource moblisation which wal to 
be nlade t\lrough the budget by way of 
indirect taxes got a jolt b.;cause of the 
increase in the administered prices foHowed 
·by the Dharat bandb and the turmoil which 
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it generated. Therefore, that bad to be 
very quickly changed and the indirect taxes 
visualised in the budget had to be got rid 
of at that time and brought down, There
fore. that other promise could not be kept, 
namely, the surcharge on corporate tax. Or 
is it income tax? .. 

SHRI 
SINGH: 
de~aiJ. 

VISHWANATH PRATAP 
Please read the Budget in mOf\! 

SHRI AMAL DATTA: In direct taxes 
mobilisation what they have done is to 
mobilise only an additional Rs. 21 crores 
through direct taxes. I think this is the 
lowest ever that has been done except may 
be last year when probably there was a 
negative figure when the direct taxes mobili· 
sation went down. 

So far as the indirect taxe~ are concern
ed, only Rs. 468 crores are being mobilised. 
This is also an extremly low figure which 
had to be lowered because, as I said, some 

. of the excise duties which were visualised 
had to be got rid of because of the pre
budget agitations. 

Now the engine of growth is not only to 
be in the b"\nds of certain sections, the 
private sector but also it ha-; to go in a 
certain direction. What is that direction '1 
It has to go in for more and more produc
tion of commodities which are used for 
luxury consumption and commodities which 
can be exported. Therefore, all this 
liberalisation of controls and liberalisation 
of imports of technology and import of 
machinery, and it had gone to such an 
extent that the private capitalists who were 
in the machine-building indu~try have 
started objecting anQ that is why some 
restriction this year has been put on inlport 
of machinery. Some import duty has been 
put on that. 

14.00 hrs. 

I would have thought that a country 
where the mainstay of the bulk of the 
people is agriculture, a few more lines and 
paragraphs would have been stated in the 
budget about agriculture. The budget merely 
says that the large import of edible o~18 and 
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sUlar shows that our cropping pattern is 
imbalanced. Nothing .about the potential of 
increase in foodgrains and other crops and 
other foodstuffs. Nothing about what we 
could do to ameliorate or redress the regional 
imbalances which is puttina a great strain 
on the infra-structure. You ,have to carry 
10-12' minion tonnes of wheat and rice 
from Punjab and Haryana to all parts of the 
country. For J500 to 2000 km. you have 
to carry and we do not have the resources. 
So these regional imbalances should have 
been cured and there should be something in 
the "udget about that. Nothing. No 
appreciation It is so pathetic. Even when 
they talk about edible oil which hurts 
because of foreign exchange implications, 
they only ta1k about minor oil seeds and 
all that but what is the potential of this 
country in increasing oil palnl cultivation 
and all that, that has been given a total 
go by. What has happened in foodgrains 
sector, in the agricultural sector, for which 
the Government is patting itself on its back? 
We expect to grow this year 150 million 
tonnes of foodgrains, two million toones 
less than what we had produced two years 
ago; in 1983-8 i, it was 152 million toones; 
in 1984-85 it came down to 146 million 

tonnes: aod this year it is expected to be 
1 SO million tonnes. It is said that they 
have done a great job by increasing our 
production from 82 million toones in 
1960 .. 61 to 150 olillion tonnes where the 
figure has been stagnating for the last three 
Years. The Government never loses an 
opportunity to congratulate itself for this 
great achievement. But what has happened 
so far as the peopJe are concerned " How 
much is available per capita, what is the 
per capita availability. If you take today's 
fiaure of population and the 1961 figure of 
population and also the 1961 figure Qf out
put of foodgrains and today's figure of 
output (r foodgrains, you will find that it 
has gone up from 187 knograms per head 
per annum to 197 kilograms per bead per 
annum; that is the extent of increase in 
production, that is, ten kilograms per 
annum per head, but not in availability 
because every year we are stocking at least 
ten million ·toones of foodgrains; if you take 
tbat figure out from the production figure, 
then it comes down i 0 t 84 kiloSrarns per 

1986·87--Gnrerat 
Discuslion 

head per annum. The ava-ilabHity of food
grains is less despite the Green Revolution. 
And you will never be able to make (ood. 
grains avaihible at the price at which people 
can buy and eat if you have to carry them 
<?ver 1 ~OO kilometres and So long as you do 
not correct the' regional imbalances which 
have grown because of the policies followed 
perhaps deliberately-but to give you the 
benefit of doubt, let me say, beoause of the 
ignorance of this kind of a situation 
developing: 

14.04 hrs. 

[MR. DEPUTY.SPEAKER in the Chalr.l 

The national income bas grown, no 
doubt; but how much? It has grown in 
real terms by 1.3 per cent per annum. That 
is the extent of growth during the period 
from 1960 ... 61 to 1984. For about 25 
years we ha "e grown at this rate. There 
have been wide fluctuations from one per 
cent to ten per cent annually; during the last 
five-year period, in the Sixth Five Year Plan 
h has grown a little more than it used to 
grow previously. The GNP bas been growing 
at about 3 per cent or sonlethinJ like that, 
again with some fluctuations; on an average 
it is 3.1 per cent. Again because of the 
growth in populaHon, it is very much 
diluted. 

1 now come to their c1ai m abou t 
poverty-alleviation. The claim is being 
made day in and day out, inside this House 
and outside the House, that they have re
duced the number of people living below 
poverty line from 48 per cent at the begin
ning of the Sixth Five-Year Plan to 3b.9 
per cent in 1985. To start with, this 
figure of 48 per cent itself is suspect 
because there was always a controversy 
whether it was not much more than SO per 
cent. Then about the figure of 37 per cent 
also. it is suspect as to how this figure has been 
arrived at, what kind of sample survey has 
been restored to for this purpose. Now it 
bas been put beyond all doubt that this is 
no longer possible· because the ,prices of 
foodgrains that have been assumed are no 
longer valid. By one stroke of pen. you 
have increased the prices of foodgrains and 
there will be all other increase again from 
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1 st April You can no longer make the 
elaim of 37 per cent People living below 
the poverty line having regard to the food .. 
grain prices prevailing now and what they 
wiU be from April and afterwards. Even if 
all your calculations and 'methodology was 
correct this one fact will take ,you again 

. back to where you started ,to square one. 
Approximately SO % people wil11ive below 
t~e poverty line again. 

As I ~aid, the impression has been given 
that Indi~ has progressed tow:uds socialism 
because the Government, the Public Sector 
is controlling the entire economy It has 
got dominant place in the economy. But it 
is only when you take into the public sector 
and investment calculations, the infra
structure which takes approximate1y 75 % 
of the public sector investment that you can 
arrive at that conclusion. But you rea lise 
and apprechtc that the private sector, the 
capitalists are never going to invest in that 
infrastructure. They were ne"er capable of 
doing so in the first place and will not do 
so now. 

Then what is happening is that only 
2S % of public sector undertakings are 
actuallY in competition or may be in 
competition with private sector. In other 
words they arc doing the same kind of job 
which might have been given to the private 
sector where the total amount of investment 
in that 25 % which comes to roughly Rs 

.. 9000 crores. This is to be compared with 
Rs. J 2000 crores and more of investment 
of only 20 top industrial houses in the 
country. 

So, where the Government stands in 
respect of 'the public, s ector and where the, 
private capitalists stand in respect of their 
investment, you have a comparison here. 
As against Rs. 9000 crores -1 have said 
Rs. 12000 crores for 20 big ho~sesJ it is 
Rs. 5000 crOTes for two top bouses the 
Tatas and Birias. How do the Government 
compare itself with Tatas and Birlas '1 It is 
a cut abQ,ve these two houses put toge&ber. 
That is all tbat the Government is doing 
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so far as the public sector eminent domain 
is concerned. 

In this year's budget it has the temerity 
to not to increase the public sector outl3Y 
as previously they were' doina. They have 
only increased the infrastructure. increased 
and in others they have reduced the outlay. 

, A lot of claims have been made in the 
budget. Increase in the Plan outlay. I 
don't know how they say increase in the 
Plan outlay. Again tbis is a c~ntroversy
whether you an compare with the budget 
estimate or the revised estimate and tell 
the people what you are doing. If you 
compare with the budget estimate and say 
that you have increased, you must be at the 
same time honec;t to the people and say that 
so far as the revised estimate is concerned, 
it is a little less. With regard to the' revised 
estimates I will just give the figures for 
records: 

I t is a little more than the revised esti· 
mate. Revised estimate for plan outlay is 
20000 and it has gone to 22000. It is 
morc, I am sorry about that. 

In 1984-8S prices, only 41.2 % is beiDg 
invested in two Years, instead of 40 % 
which ought to have been invested. That is 
1 .2% more i& being invested, more than 
what is envisaged in the 7th Plan. That 
is all. 

There is a claim about 65 % increase in 
anti poverty programme. My Hon. coJleague 
Smt. Geeta Mukherjee has alrcady dealt 
with it. I shall not go to the extent of 
~epeatin8 that again. But 1 think that the 
figures should not have been juggled with in 
that fash!on, The revised estimate figures 
you have given. Even if a comparison with 
the budlet estimate of last year and this 
year is valid, the revised estimate shows 
that what the Government found to be the 
practicable minimum expenditure in this 
connection, on that a 20 % increase is being 
made. That is all. Then again that 20 
per cent has t(\ be indexed by the price 

,increase. So, it becomes 10 per cent .in
crease. It is a small increased compared 
to the gigantic task of poverty, alleviation 
which it seeks to do. (Interruptions) 
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Now. Sir, resources are claimed to be 
raised without touching the poor. How can 
one get more funny than this! There is 
already increase in prices of foodgrains, 
kerosene, cooking gas and the effect of this 
is already visible in the life of the people. 
When you say we are raising the resources 
without touching the 'poor I say that they 
are already. paying much more. fhe effect 
of this will be all pervasive. Thc} c is no 
doubt about it. So, the prices will increase. 
Government will get much more laK'!S. The 
prices will go up. Even at the prescnt rate 
of taxation there will be morc revenue. 

Then it has been said that deficit has 
been kept at about last ye~H"s level. Here 
again there is jugglery with figures. 

SHRJ VISHWANATH PRATAP 
SINGH: Jugglery is not only my 
monopoly. 

SHRI AMAL DATTA: The revised 
figure is Rs. 4800 crores but it is after 
ommlttmg a very important ih..m, namely, 
Rs. 1600 crores which is given to the 
States as medium t~rm loall~i. This is 
totally ommitted. If that IS add~d and 
then you compare the estima t cd figures of 
deficit there is 90 pcr cent increase in 
deficit. If you apply the same ratio to the 
present deficit it will be Rs. 1,000 crOles. 

(Interruptions) 

Then it has been said that inflation has 
been contained. Having incurred this 
amount of deficit and more deficit if aJl the 
theQries of various economists are complied 
with the deficit is more because the bank 
advances should be regarded as deficit. To 
say what does it matter if we print the 
notes and we spend because we have been 
able to contain the inflation as there is 
only 7 or 8 per cent inflation is not right 
because the fact remains that you forget 
two vital things You have increased the 
trade gap by approximatelY Rs. 5 COO Clores 
and that you have Jot an oil bonanza. 
Whatever machinery we had for extracting 
oil is there. We have added very little to 
it and the on is coming. It is good but 
the Finance Minister should undel'stand the 
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implication. They themselves alree and 
admit that this kind of growth in oil output 
is not going to sustain. May be this year it 
may sustain but what is going to happen 
next year. If you cannot !lustain the 
growth in oil production and also sustain 
the trade gap which we had 1ast year then 
what are we going to do. We have to 
import. We cannot increas~ our exports 
because of trade barriers. All these countries 
which ask us to promote export themselves 
put the trade barriers nnd see that we are 
not able to export. Hut, in the mean time 
we are importing more. What will h~ppen ? 
We know how the Latin American countries 
fell into the debt trap and that is exactly 
what is going to hapen to us. 

What has been the effect of ] ast year's 
budget, the liberalization etc., asking MRTP 
people t J come by raising to ,Rs. 200 
crore"S the exemption limit, FERA people 
having been given lot of advantages for 
setting up industries in no-industries and 
backward di~tricts etc. What exactly has 
happened? How nlallY people have set up 
industries '? What lS the p~rfornlance in this 
sector? Industries have not been set up, 
though licences have been given. I am told, 
a.s yet the effects are not at all discernible, 
to question of being visible. 

The number of collabora,tion agreements 
that are coming up by hundreds and 
thousands has gone up by more than 
hundred per cent, because flood gates have 
been opened. To this extent, a question in 
this .House revealed, that we have paid 
for ~ technology which is available domesti-
cally-I am referring to the silicon 
technology. Wll:.ttev~r quantity can be 
'produced by tha t p·,trticular method and the 
facility which is already set up has already 
gone into production ~ince the first of this 
month; i~ eQuId have gone into production 
if power had been supplied earlier. For the 
same technology, we had paid two million 
US dollars or something like ~hat. We are 
so eager to go for \vhatevef is happenina 
outside. There is another example, Under 
the ~ew education ~trategy, they arc hoping 
to introduce computers in ,the schools. 
According to the estimate of the Govern-. 
mcnt, 1 am told, about 100,000 .computers 
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would be n~tded in the first phase, and then 
much more in ;t.\l~ sucond, third and fourth 
phases .. For this initial 1 00,000 b~tch of 
computers, the Education Minister goes 
abroad to purchase school computers and 
probably lhey will dump some old ones 
taking advantage of our eagerness to buy 
thinls from I abrood lIave we not got 
people who can tnakc school computers for 
us here '1 Anything which is Indian has to 

. be rejected a!ld anything which is foreign is 
welcome. 

Then, 1 would h::. ve thought that a few 
lines would hnve been devoted to industrial 
sickness. Today, about hundred thousand 
companies, of which about eighty per ce~t 
are 1;'mall units are sick. Why are they sick? 
The Reserve Bank own investigation reveals 
tha t most of the small industries become 
sick because they are born sick. According 
to that investigation, fifty six per cent are 
born sick, because of th~ financial insti. 
tutions and the Government conspiring to 
delay the setting up and commissioning of 
the industries. Nothing has been said about 
it. There is no policy in fact. We have 
been going to the Finance Minister, the 
Industry Minister and the Prime Minister 
as also olhers to know what is going to 
happen to the industries which are either 
closed or are on the verge of closure. We 
do not know hl)w many peop1 e have lost 
their employment, wholly or partially, 
because of this hundred thousand units 
having been closed The number is nearly 
that •.• ( Interruptions) 

I would just condude by saying a few 
words about your poverly erudication pro .. ' 
gramme, for which you have provided J 0 
to 20 per cent more in real tenns They 
are full of leakages to the extent that I do 

i not think that. even 10 per cent of the 
1 people who have been beneficiaries of this 
,. programme have been able to cross the 
. poverty line. This is the remarkable thing 
( about this programme. You will be sur
! pri~ed to hear that out of 16.5 rnilli.on 
, heneficiaries' of the IRDP programme, one-

third had gone in fDr nlitch cattle. That 
nleans, is the five year period five miJ1ion 

milch cattle have been bought and sold. 
But five million cattle are not available in' 
the five-year period. We knew it because 
we examined people. I am a member of the 
PAC and we have gone on tour to various 
parts of the country. It is found that the 
same miJch cattle have been sold five to ten 
times and that was done .by the conspiracy 
of the b,\nk people, the beneficiaries, the 
block level people and various other offi ... 
daIs. One way to get out of this is to 
associate local authorities like Pnnchayats . 
This was the original directive of the 
Reserve Bank and the Department ",r Rural 
Development. But unfortunatelY, this kind 
of identification of the beneficiaries nnd 
this kind of adherence to procedures laid 
down by the Reserve Bank has only been 
done in the States like West Bengal and 
Tripur:a, which are pariah so far as you 
are concerned. In other States. there has 
been no such identification (Interruptions) 
What has been the result '? As a result, 
Loan Durbars, kn own a sLoan Me]as were 
organis('d wherein 104.ns have been given to 
all, and sundry recomme nded by people 
nominated by some Minister or some 
politict1l1y inft HI nt ia 1 Persons. This is not 
the way of POVlI ty nJJcviation. Stop your 
loan melas if you cannot adhere to the 
proceGurc which is laid down by yourself. 

KUMARI MAMATA BANERGEE 
(Jadavpur): Why arc you interested in 
stopping loan mclas '1 They should not be 
stopped They should continue for the 
upliftnlent of the poor pcop1e. I .vonder 
why these people are not interested in the 
progranlmcs ... (Interruptions) 

StHRI AMAL DATTA: For you, 
poor people are those, whoes p,tpers are 
signed by you ! 

Much more concession should have 
been: ivcn to small scale industry. In fact 
I do not think that you have done a great 
benefit to the small scale sector by 
increasing the limit. If you had Jowered 
the limit or possibly categorised them into 
A, B, C and something like that, smaJJer 
people would have got the preference. 
What is going to happen now? The whole 
small scale sector is a priority' sector and 
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tllc whole btnefit wil1 go to the bigcr 
ooes, that is .. those who are in the high~r 
ranges of the small scale sector. Those who 
are down below, trying to do business with 
Rs. 20,000 or Rs. 25,000 or Rs. 50,000 
or Rs. 1 lakb, .. they will be left out in the 
cold. Perhaps, you can think over whether 
this small scale sector can be given some 
added advantage in some manner or other, 
so that ~mployment generation can go 
ahead in 'the industrial sector. 

Thank you very much for accommo
dating me. I wou1d like to say just one 
word. 1 think the lady member should have 
been called to order. She was distubring 

me. 

MR. DEPUTY.SPEAKER: 1 requ.:st 
all the member;; not to disturb. Do not 
think that I am supporting or advocating 
for the ladY member. You all may speak 
when your tUfn comes. Please do not 

disturb. 

[Translation] 

• SHRIMATI BASAVA.RAJESWARI 
(Dellary) : Mr Deputy Speaker, Sir, 1 
whole-heartedly welcome the General 
Budget for the year 1986·87. This is an 
unique Budget because the rna in objective 
of this budget is to root out poverty from 
this country. OUf late lamented leader 
Smt. Indira Gandhi's dream was to com
pktely remove poverty from our country. 
This budget aims at making the dreams of 
late Smt. Indira Gandhi a reality. The 
complete responsibility for the amelioration 
of the living conditions of the poor masses 
of this country lies on, our hon. PI ime 
Minister Shri R ajiv Oandhi. All efTol ts 
have been made in this budget to chieve 

this objective. 
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mendable. The producers pay the tuxes and 
tbey Ret the benefit of it in the 'final 
products. This system should be t. at 
all levels. I request our hon. Finance 
Minister to see tba t like the prQditels,' the 
consumders ulso set the m1.xinnim·: benefit. 
The common peopl e should be' made to 
know all > the detaiJs of these 31 items. 
unqer, excise duty. rhis' will enable the 
Government to stop tax evasion. 

Our O~vernment has come' forward' in 
a big way to help small SC.11e industries 
especiaHy in rural areas. The 1 ndu"Stri a 1 
development programme is providing 
financial 'assistance to the nnal small scale 
industries. The hon. Minist'er h:1S given 
maximum concession to tbe' 'sin'all scale 
industries in the fund areas. This will 
enable the rural unemployed to get 'jobs. It 
will also he.lp the industries utilise the raw 
materials available in that area. This is a 
progressive step which can maintain fi 

balanced economic system in the country. 
I 

The Central Government has taken 
proper steps to identify "no i~dustO' dis • 
tricts" and to help tqem in developing 
industries in those areas.; This ha s been 
done throughout the country except a f~w 
States. In such State about 14 to 16 
districts ~ave been i~eniificd as no industry 
distrit;ts and they are getting the special 
assi stance from the Centre. But' in the case 
of Karnataka in justice has been done. 
Thjs has created a lot of problenls ~o the 
people of the State. The raw materials are 
not being utilised properl~., I :rherefore; I 
urge llPi on the Minister to ~QIl$idcr each 
block as a unit and to help sucb areas to 
establish industries. There shuuld, be at 
least one public undert:,king in each 
dist,rict. Our hon Prime ,Minister has stated 
that at least one public undertaking should 
be there in each district. This proposals of 
the Government has apeared in the leading 
national newspapers also. This policy has 
to be implemented in right earnest and at 
I east one ,person in each family should be 
provided with one job compulsorily This is 
very essential because poverty prevails in 
most of tb'e' rural and agrtcu1tur~ll areas. 

Tax reforms made in this budget have 
been welcomed by one and all., I commend 
and welcome the modifit'd v;\lue 4\dded tax 
This will ensure the Government a very 
good revenue and there would nboslutelY 
no chance of tax evasion. All the 37 itenls 
that are mentioned under taxes ure conl .. :_------------------------_ -,-.-,-.~---.--, .. -,.-,~ .. -
* The speech was originally delivered in Kannadn. ' 
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TbeY_ !lave to be brought a.bove the poverty, 
line. 

Our Gov.ernment has given top priority 
in this budgot to the rural development 
programmes I thankful to the Finance 
Minister for his generosity in this regard. 
I would like to draw. the attention of the 
Minister towards the misuse of funds which 
are meant for the upliftment of the rural 
masses. Several members have already 
mentioned about this misuse' of funds. It 
may be RLEOP or flood relief or drought 
reJief or ~ral development or developnlent 
of forests, the m~suse of money mu&t be 
brought to end once and for all. Stringent 
action should b:. taken against such persons 
who are responsibl e for the mismanage
ment. They may be agents or represen
tatives or politicians.' Action has to be 
taken if they are involved in the misuse of 
money. 

Another important matter I would like 
to stress is the sanitation facilities in the 
rural areas sp~cially for women. Whenever 
I go to' the' vitlages in my constituency the 
women fold would suround me and explain 
to me the yopeless conditions of the pre
vailing sanitation system. They weep and 
request me to do something in this reg ard. 
Therefore, I request :, the Government to 
come forward I,. with a . plan to provide at 
least one toH~t 'to each viJJagc. 

Ddoking water facilities to the villages 
should be given utmost importance. Problem 

. villages have to be identified and th,ey h:1 ve 
t.) be provided with drinking water faci
lities. I hope that by the cnd of 7th plan 
our Government would be able to provide 
drinking water to all the vi1Jages in the 
country. 

It is highly commendable that our 
Government has a new plan to provide 
houses to the poor under the Indira Avas 
Yojanu.. I appreciate this idea of our 
Government. There are lakhs of lakhs of 
people living in slums for the last,.t10 to 50 
years in our ,~country. The IndlIa Avas 
Yojana will serve as a boon to such slum 
dwcllers, But this facility should not be 
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confined only to a few comnlunities. It 
must cover all the people who are below 
the poverty Hne. Sufficient provision has 
been made in this budget to help a.nd 
encourage the poor cobblers rikshaw pulJera 
and other down trodden pecple. 

Banks throughout the country are 
helping in distribution of loans to the 
needy. There is task force to 10Qk after the 
loan distribution. But many times tbe 
banks ask the people to gO from one bank 
to the other. Therefore I request the 
Minister to see to set a target before each 
bank. Otherwise the bank officials would 
say that they do not have sufficienc funds 
to give loans. Therefore OUf Government 
should ask the banks to foHow time bound 
programmes. Otht;!rwise there would be a 
number of hurdles in distribution of loans. 
Time bound programme is a must to all the 
nationalised banks. They only people can 
get loans for anti.poverty programmes and 
for agriculture. 

Long term agricultural pncmg policy 
and the long term fiscal poJici$!s are very 
encouragaing. But these days the cost of 
cultivation has gone up. Fertilizers and 
pesticides are also costly. Farmers also do 
not know which crop they should grow in a 
particular year. There are instances of 
burning sugarcane which was produced in 
excess SOllle time the oiIseeds are produced 
abundantly. On account of this a balance 
cannot be maintained in the production of 
agricultural produce. Many a times, farmers 
go for commercial crops to earn more 
money and this results in the scarcity of 
fodder to the cattle. Therefore it is very 
essential to have a crop patt ero at the 
national level. For this consultations can 
be held with farmers representatives, 
leaders and concerned institutions. 

This budaet has given lood encourage
ment to tb~ powers of oil seeds. But some 
oil seeds have. been ~eft out. They should 
also be included. The Centie should con. 
suIt the State Government and give more 
encouragement to the trowers of pulses and 
seeds. 

Karnataka, Maharashtra. and iome 
other States grow cotton in larae quan. 
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tities. Varalaksbmi and DCF 34 are the 
finest varieties of cotton. Farmers invest 
huge amounts to produce such superior 
cotton. But unfortunately "white fty" is 
attactcinl the cotton plants and the pro
duction bas declined very much. Instead of 
getting a yield of J 0 to 1 S quintals, the 
farmers are getting only 2 to 3 quintals. 
This problem has to be tackled imme
diately. The market price has also come 
down. Therefore, the Centre should give 
all financial assistance to the Cotton Cor
poration of India to buy more and more 
cotton from the growers At the same time 
the farmers should be allowed by the 
nationalised banks to pay their loans with 
simple interest in three instalments. They 
are unable to pay b::tck the loans in one 
insta]ment. In addition to this, the farmers 
should be provided with more financial 
assistance on the basis of the crops which 
they are going to raise the next year. 

Vijaynagar steel plant. is a long pending 
demand of the people of Karnataka. Our 
late lamented leader Smt. Indira Gandhi 
laid the foundation stone of this steel plant 
a decade ago. In Bellary district, there is 
abundant storage of ore which will not be 
exhausted eVen if it is utilised for decades. 
The people in DeBary district are mainly 
dependent on rain and th eit financial con
dition is not sound. The hon. Minister has 
also staded that the plan of setting up of 
the Vijaynagar steel plant has not been 
given up. The people of Kamataka are 
very much upset over the delay in setting 
up this plant. We are all djsappointed 
about this delay. I humbly request our hon. 
Finance Minister to let aid from foreign 
countries if necessary and sct up this plant. 
I hope our Government would take all 
necessary steps and start (he Vijaynagar 
steel plant as early as possible. 

Sir, I thank you for giving me this 
opportunity to express my views and with 
these words I concl ude my speech. 

[ English] 

SHRI H. M. PATBL (Sabarkantha): The 
Finance Ministcr is reported to have stated 
during the course of an interview t to ' a 
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senior editor of an important journal that 
"people will assess the Government on the 
totality of what it is doing for the country's 
progress; one bandh by the opposition cost~ 
the economy Rs. 450 crores in prod uctioo 
and the extra revenue we have raised from 
petroleum products is Rs. S 30 crores;~' In 
this one sentence the Finance Minister seeks 
to justify the way in whi~h the administered 
prices were increased a little before the 
start of the Budget session, and also to 
attack the opposition for having decided to 
voice the feelings of the public in regard to 
these administered prices and the totally 
unjustifiable method for increasing. 'the, 
administered prices I think, the Finance 
Minister should reaJise that this c,ountry is 
working ~ccording to a certain type of 
parliamentary democracy and the Constitu
tion has ldopted a parliamentary form of 
Government which regards Compliance with 
parliam~ntary conventions to be of very 
great importance. One basic principle is 
that there should be no taxation without 
representation. And here well nigh Rs. 
2000 crores by way of additional taxation 
have been raised. 1 use the word 'additional 
t~lxation' deliberately :though they say that 
these are increased administered prices. 
The total amount by this increase comes to 
Rs. 2000 crores while increas e in revenue 
by way of taxation from the Budget pro
posals amounts only to Rs. 450 and odd 
crores. What was the hurry to have such 
a steep increase? This Government has no 
hesitation in giving retrospective effect to 
any number of things. Leaving that aside, 
there was no warrant for hastening the 
matter. They could have come along and 
presented it before Parliament ,so that there. 
could have been a discussion.' What does 
the Finance Minister say in his Budget 
speech? And this is an extra-ordinary state. 
ment to make. Wh+\t he said was that he 
propo~ed to place before the Hquse a 
Policy Paper on administered prices. He 
says, there has been.an open debate on this 
subject. The open debate started only after 

, ! 

the prices were increased and the increase 
was so terrific that it aroused the wrath of 
every section of the public' in' the entire 
country. tfthe Opposition is not to voice 
this kind of resentrpent. then who else is to 
do it? When there is a bandh, it costs 
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Rs. 450 crores in production. May I ask why 
did the Prime MinlSter also refer to it 
8pec~cal1y in this House? Why does he 
forget' that all he has to do, if he is really 
taking this country to the 21 st century right 
away, is to reduce the number of pu~lic 
holidays. Think of the amount of savIO! 
that would be effected 'if this coulltr) were 
to have no more public holidays than the 
nuri1b~r given 'in the United Kingdom or the 
United States or any 'of the Western 
countries, He would save anv amount of 
money .•. (Int e rrup lions) 

SHRI RAM PY ARE PANIKA 
(Robertsganj): How many holidays were 
reduced in your time ? 

[Translation] 

SHRI . MADHU DANDAVATE : 
Panikaji, there is a trunk caU for you. 

[English] 

SHRI H. M. PATEL: Sir, I have no 
objection to answerinG his question. Don't 
forget-unfortunately the Finance Minister 
has chosen to forget -that this country 
bec'arne independent in 1947 and the prices 
have increased since that day up to now
not since that date but ,let us say since 
1969. The price of wheat was Rs. 1,05 
per kilogram in 1969, toda:y it is Rs. 2.90 
per kilogram; the price of rice was Rs. 1.67 
per kg., today it is Rs. 4.40 per kg; Dal' 
Moong was Rs. 3.30 per kg., it is Rs. 7 pei' 
kg: today; sugar was Rs. 2.79 per kg., 
today it is Rs. 7 per kg. I might remind 
this 'hon frh~nd of mine that whtn Janata 
Government was ruling this countrY, the 
price of sugar actuallY fen below Rs. 2 per 
kg. ... ( Interruptions) 

SHRI ~AM PYARE PANIKA: And 
the whole e'conomy was shattered. 

SHRI H. M. PATEL; It seems to me 
that so far as the8~ ~n. Members 'lre 
concerned they feel that ,th is country started " , ' , 

functioning only from 1971 wn~n the Janata 
Government Came inlo power. They forlet 
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that the counlry has been independent ,since 
1947, and for all tbe sins of commission, aDd 
omission since 1941 up to 1977, they want 
tbat the Janata Government should have 
rectified, removed, improved, their actions 
which led to emergency ... (lntenllptions) 

SHRI RAM PY ARE PANIKA In 
every sector the production was le~s. 

SHRI H. M. PATEL: May I continue? 
Th: Price of milk at that time was Rs. 1.40 
Per litre, today it is Rs. 4. SO per litre; 
vanaspa ti price was Rs. 5.76 per kg., it is 
Rs. 18 50 today; the price of 500 gms. of 
tea was Rs, 9.80, today it is Rs. 22.45. 
You can go on pointing out these things. 
Now, what is the effect of all this? The 
Indian econo.ny becomes a high cost 
economy. And when it becomes a high 
cost economy, Government has to subsidise 
food and fertilizers. And what happens 
then? The result of all this 18 that the 
subsidy that they pay today is Rs. 4,000 
crores a year and yet after giving those 
subsidies, the cost of our 29 million tonnes 
of foodgrains is so high that we cannot 
export foodgrains even if it was correct to 
export foodgrains. Why do they have such 
a large stock? Has the Government ever 
asked itself this quest jon ? There is not 
enough purchasing.power with OUr people. 
It is not as if there are no hungry people; 
people need foadgrains; but there is no 
pur,chasing power with the people. That 
being the position today, so many pelipJe 
who have to go without foodgrains. Govern" 
ment should have fO'Wld it possible to evolve 
a scheme or schemes whereby the foodarains 
in stock could be utilised purposefully say 
for providing employment. 

SHRI SOMNA'(H 
(Balpur) : LQan Melas. 

CHATTERJEE 

SHRI H. M. Pfl.TEL: Loan Melas is a 
Scheme in point. ,. It i~ something which is 
very nearly running the Bank.s. It only 
means more numbers of unrecoverable 
loans. 

PROF. MADHU DANDAVATE: 
'Mela' in'Marathi means 'Died', 
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SHRI H. M. PATEL: The Finance 
M:iriister said that resources had to be 
raised, If the plan is to be fulfilled what is 
pteventinl him froln improving all round 
efficiency '1 He can improve the efficiency 
in so many different sectors of the country's 
economy. Just to give you one illustration. 
if one per cent increase in capacity utilisa
tion or power plants in this country can be 
etfe~ed, we would not have to invest Rs. 
SOO crores in fresh capacity We can avoid 
all this by just one pcr cent increase in 
efficiency. Equally, one per cent saving on 
power loss hi transmission can save another 
Rs. 4 SO crores. Why do you not improve 
efficiency? The l3ihar Slate Electriclty Board 
has got 33 per cent capacity utilisation. As 
against this another public sector enterprise, 
the National Thermal Power Corporation is 
having double that capacity-utilisation that 
is 6'6 per cent. If that could be achieved 
by another Public Sector Enterprise, why 
not Bihar? And why not take s( cps to do 
this rather than impose'fresh taxation burden 
on the people? 

THE. MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): It is not in 
Central hands directly. 

SHRI H. M. PATEL: Mr. Pant I am 
prepared to cnter into a debate on this point 
and satisfy you that you cou Id achieve 
greater e~ciency. 

I ' 

SHRI K. C. PANT: I am only saying 
that the NTPC is in the Central sector. 

SHRI H. M. PATEL: I said it myself. 
Another public sector, I said. I may tell 
yoU that there are also Central Power 
Stations managed by the Central Govern
ment whose efficiency and capacity .. 
utilisation is also substantially lower. There 
n l'e similar hard facts which we would do 
well to face. But there is no attempt at 
facing them. There aTe certain, things that 
Government has fixed as simp1y estimated 
cost of modernisation and replacement. 
And because we have done tbis, we have 
been saddled today with plants which are 
highly inefficient. You take our old .-steel 
plants for instance. They are still carrying 
on with machines which are running, but· 
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they eat up 'lot of energy. We can ill afford 
the wasteful consumption of energy. I am 
only offering all these things ... 

SHRI RAM PYA.RE.PANlKA : There 
is a lot of improvement in the stee) ctector. 

(/nterrupti"n,) 

SHRI H M. PATEL: The Go~ernment 
has its own administered' prices. It is difficult 
to understand what is the philosophy under
lying it. It increased the prices of ferti1isers 
at a time when farmers are begil1ning to 
utiHse larger Quantities of fertilizers. If 
they go on increasing the prices of ferti
lizers, they would not be able to utilise the 
fertilisers in hrger quantities.. The Eastern 
U.P., for instance, has only just begun to 
utilise fertilisers in a incenting fu] way and 
there would be a third Green Revolution if 
they,. are encouraged to countinue to use 
fertilisers. I feel that these are points 
which are very very important and should 
not be ignored. 

The Finance Minister began his rather 
long budget speech with a qUltation. He 
said : 

"Develomcnt must be accompanied 
by equity and social justice - by removal 
of social barriers that oppress the weak. 
This is the essence of our concept of 
socialism. " 

I must say that this was the only occasion 
on which these very fine words were uttered; 
nowhere later in his speech do we find 
these words. Not only do we not find the 
words, but very little, that is proposed in the 
whole speech is designed to remove the 
vari,ous social barriers that oppress the weak 
and certainly there is nothing, that will lead 
to greater social justice and equity. There is 
not the slightest doubt, however; that 
becau!c of this budget prices will rise and in 
particular the prices of essential commodi. 
ties; the suffenng will be the greatest as a 
consequence among the ,weak, those who 
are least able to bear the additional burdens. 
Governnlent servents, organised labour and 
aU sections of organised emploYees, 
teat-hers, bank employee~ und so on wiJJ 
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all have some relief. It is the unorg~\Dised 
labour, the self-employed and the unem
ployed who will have to bear the real brunt 
and these number far more than all the 
others who bave' 80t some relief towards the 
increased prices. On top of these increases 
come the indirect taxes, though excise duties 
have been rationalisc:d and the object of 
introducing MODVA l' is essentiallY to 
~1 iminate the cascading effect which cannot 
whollY be avoided ·in the present scheme of 
things. The effect of the totality of the 
changes is likely to prove almost disastrous 
to ,manY ind\lstrial units. Indeed, it is the 
small-scale units which he claims he desires 
to help are hit very bard, and this is clear 
from what appears to be their immediate 
reaction. Small industrie~ associations have 
already starte.d protesting, many small indus
tries have closed down or have threat ened 
to close down because they do not know 
exa.ctly how they are going to be affected by 
the propo3ed changes. 

15.00 hrs. 

rSHRI SHARAD DIGHE in the Chair :1 

The Excise collectors and officers of the 
Excis:e Department are unable to give them 
any clarification on the subject. I make 
this statement. with a sense of responsibility 
and without any hesitation. 

SHRI JAI PRAKASH AGARWAL 
(Chandni Chowk) : What is the percentage 1 

.SHRI H. M. PATEL: 1 would like to 
know on what basis are they asking these 
questions. I am merely making this state
ment. If you feel that the small scale units 
arc not ~oing to .be affect cd, I shaH be 
bappy in~eed. 

It is is not hurting the units, you would 
. be unhappy. 

SIIRI JAI PRAKASH AGARWAL: 
Not a single indushY has been closed down 
so far, in Delhi. 

, SHRI H. M. PATEL: Delhi is not the 

only place where smaH scale units exist. 
1 he trouble with the han. Members on the 
other side is that they feel any statement 
made, any criticism made must be resented. 
If an action hurts the people, then surely 
they should welcome critical Statement. And 
unfortunately sometimes Government's 
actions do hurt people who do not deserve 
to be hurt. I am glad the Minister of 
State for Fmance realises this thing because 
he is a very reasonable persons. 

SHRI SOMNATH CHATTERJEE: Why 
do you make this unreasonable statement '1 

SHRI H. M. PATEL: This policy also 
affects the larger units. For instance, the 
AIEl, Association of India Engineers, a 
very knowledgeable organisation which 
does not speak irresponsibly, finds tha t the , 
increased excise duty will raise the price of 
a standard truck by something like Rs. 
7,000 whereas the relief given by MODV AT 
according to the calculations made, comes 
to Rs 2300. It is stlted that the Maruti 
car is likely to rise in price by Rs. 15000 • 
If this is going to the consequence, I don't 
think the changes made are sound. This is 
the pres~nt reaction which has been 
reported. All this must inevitably slow 
down the development of the country: 

Again the thing that has been surprisina 
me most is, there is no reference to rising 
public expenditure or any proposal to br,ing 
abovt reduction in public expenditure. the 
public expenditure has been rising un-re
mittingly. It bas been rising at the rate 
of S% per annum. Its burden has been 
enhanced. Why is it that the Finance 
Minister has chosen to ignore it 1 Of course, 
an across the board economy cut, which is 
the normal reaction of the Government 
when pressed to economise very very rarely 
effects any economy. It may result in some 
directives such as there should be no fre~h 
appointment made and no fresh projects 
taken up. This does not achieve any worth 
while result. But I think, it is necessary 
that an Expenditure Commission should be 
appointed. There was an Exp .mditure ,,' 
Commission which was hastily wound up in . 
t 980 when it reweled the interestina fact 
that 70 % of the public expenditure was 
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incrurred in urban area where 20 % of the 
country's population live. SurolY the fact 
that expenditure was beina incurred in urban 
areas is a fact which should have been 
readily admitted. You shQuld weltome this 
fact 10 that thereafter you could proceed 
to do some justice to the 80 % of be the 
population who live in the rest of the 
country and on whom only 30% of the 
total expenditure was being i'ncurred so far. 
I think, the reduction in expenditure would 
certainly help the Finance Minister in his 
search for resources for the developmental 
activities of the country. The virtual 
absence of an y reference to this is a serious 
omission. There is similarly very little that 
has been done for agricultural sector of the 
economy. There is some reference, of 
course, to the larger allotment that has 
been made., But that larger allotment 
ignores the basic demand of the farming 
community for remunerative prices. There is 
no reference to the fact that farmers who 
Irow cotton, for instance, this year are 
placed in an extraordinarily difficult position 
because there is no demand for what has 
been produced If this decline in demand 
is likely to repeat itself, Government should 
have evolved a s~hel1le either for stimu
lating demand for p~rmitting exports or 
for assisting in ch'J.nge over to a more 
rewardina crop pattern. Crop pattern 
needs to be changed from time to time, 
according to the price situation and the 
market demand. But this would only be 
posdble if Government did give some hip 
priority to agricultural sector and realised 
how verY important it was to ensure agri
cultural prosperity. Althouaht they say 
that on prosperous agriculture dep.cnds the 
prosperity of the country, somehow very 
Htth is done to that end. This is what I 
feel needs to be remedied and remedied 
without any delay. It is necessarY to be 
forthrilht in the matter. What is it that 
comes in the way of the Government in 
pursuinl arilht poiicy in respect of the 
agricultural sector of this country? They 
know full well how vital aariculture is to 
the )indian economy as a. whole. A pros
perous rural area would mean biaher 
purchasiDI capacity and hi,her purch.sinl 
capacity of 80% of tho population would 
mean immediately 1 arBer marktta for the 

industrial sector in the rest of the cou.try. 
What is it that comol in the way ,1 Givinl 
remunerative prices to the farmer ,Iileans 
only that perhaps it may' lead to an increase 

. in the prices of essential commoditieS like 
foodarains. wheat, rice etc. The solution to 
this has so far been found in the srant of 
subsidies. 

But this can never mean that thl far
mers should be devided remunerative 
prices. There is no reason whatsoever for 
denying the farmers, and justice. 

You must find ways and means for 
giving remunerative prices, without at the 
some time allowing prices of essential 
commodities to go up. Cost of living has 
some how to . be maintained on an ev.:n 
Jeeei. There are ways and means in which 
tbis can be achieved. 

It is desirable that the Finance Minister 
gives some thought to the observations that 
I have made here and respond fairly and 
generously to the observations and critici&nl 
!lnd make suitable modifications in his fin:.ll 
response. 

[Transla lion] 

SHRl DHARAM PAL SINGH MALIK 
(Sonepat): Mr. Chairman, Sir, I rise to 
support the 1986-87 Budget. I congra
tulate the hone Finance Minister for the 
way he has formulated schemes and the way 
provision has been made for revenue and 
expenditure hereby benefiting the poor and 
the average farmers. 1 his B1;ldget will take 
the country on the path to proaress and 
will provide relief to the common man. I 
would like to praise the main aims and 
objectives of the Budget as outlined by the 
hon. Finance Minister, We shall be succe .. 
suul in eradicatinl poverty and achieving 
socialistic objectives through this Budget. 

. It will help in strengthening the Public 
Sector a n1 increasina self .. reliance. I con· 
gratulate our Government "n behalf of the 
citizens of t.his country and hon. Priroe 
Minister throllab the hone Finan~. Minister 
for the way Schemes and Plans have been 
formulated over tb. years thereby ~cnefitiDI 
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agriculture. Earlier. hardly 10 to 12 
mauads of wheat and 6 to 7 maunds C'f 
rice were produced in aD acre of land but 
today because.of .our Plans, we are pro· 
ducing ~4 maunds vf wheat and 70 to 7' 
rna uDds of rice in an acre .of land. Prior t.o 
me, Shri Patel mentioned about remune
rative prices to farmers. I am happy that 
even Patel Sahib has said in so many words 
that remunerative price should be paid to 
the farmers. I wDuld like to ,recall what 
happened during their regime. When Janata 
Party was ih power, ~verybody knows what 
was the plight of the farmers. I would like 
to cit e an example from Haryana which 
indicates the states of affairs prevailing at 
that time .••• •• (Interruptions) Sugarcane was 
being burnt because its price was at its 
lowest. Once a farmer was sn10king 'hukka' 
in his house and was awake during the 
night. On being asked why he was wide 
awake, he replied that he was keeping a 
wa1ch. Over wh:.t, he was asked? He 
said that he feared someone might unload 
a cartload of sugarcane in his farm. At 
that time the price of sugarcane was far less 
than its transportation cost. I would like 
to say that one should peep into oneself 
before criticizing olhers. The Opposition 
leader who spoke prior to me dwelt at 
length on price rise. The hike in prices is 
not potketed by a single person. The more 
t he funds with the Government the more 
the development in the country. A fit 
example will be that of a familY which has 
sufficient means. Its scale of expenditure 
will be high and it can make progress as 
well. The total Budget of the Centre 1n 
1 ')47 was not even Rs. 200 crores th(;ugh 
today it is around Rs. 1,80,000 crores. 
Both the non. Finance Minister and rlon. 
Prime Minister deserve to be congratulated 

for this .•. .•• (Interruption, As we talk of 
Seventh Five Year PJan, we have to note 
tha t the progress we have made during the 
la~t 30 to 35 years has been made only due 
to our planned economy. One can easily' 
imagine the appalling condition in which it 
was left by the Opposition during Janata 
regime. Therefore, before offering any 
criticism they should be conscious .of their 
own shortcomings. 

1 986-8 7 -t1,(htlnb 1 ' 
Discussion 

I t is a fact and everybody agrees that 
India is 11n agricultural countlY and 80 ,per; 
cent of its population is solely dependent 
on agriculture. Mere words will not i'mprove 

the lot of the farmers. Eloquent speeches 
on the subject can make good books t,ut 
they cannot bring happiness and prosJ)erity 
in the '1 ves .of the farnlers. Water and electri" 
city are the two primarY needs of the far .. 
mers. They can get water provided Electricity 
is supplied to them. I feel that floods and 
drought are equaliy damaging, If the flood
waters are properly controlled, water C:Ul 

be diverted to drought.affected areas. 1 
would like to say a few words about 
lIaryana. Haryana used to have buffaloes 
of good breed. The livestock in our 
country W3S equal to its population and I 
believe ·that if we do not take care of our 
livestock, the farmer will not be abJe to 
make progress. The average farmer docs 
not have more than 5 to 7 acre landhold~ng 
today. I am not speeking of big farmers 
at least they cannot be found in Haryann 
and the average farmer depends n1uch on 
the cattle wealth. The livestock should. 
therefore, be properly looked after. What 
to speak of veterinary doctors, we do not 
cv.:n 11 .. 1\ e veterinary compounders within a 

radius of 5 to 7 miles around a village. I, 
t hen fore, suggest that 'suitable provision 
!'hould be made in the current Budget to 
provide a veterinary doctor or compourder 
in every village to look after the livestock 
of farmer, because until the livestock is 
not properly looked after the lot of tho! 
farmer will no t imprOVe. 

w~ used to have 'Murra' bufIaJose in 
large number in Haryana but today this 
br~ed is almost extinct and it is causing 
heavy loss to the farmers. Most of the 
farmers are making use of tractors in 
agricu ltufe today and even a small farmer 
hires it from a well off farmer to plough 
his fields. As a result of this, there is sharp 
decline in the number of bulls and pedigree 
bulls arc not available. The animals bus.. 
bandry department should ensure availa., 
bitity of pedigree bulls at its research centres 
so that breeding of buBs .of good stcbck 
takes place and they are made easily 
available to small farmers to plough their. 
fields. 



"', 
40 S GelUJral Sud,er, pHALO UN A 19. 1907 (SAKA) G.",ral Budg'I-. 406 

1936.( 1-Genersl 
Discussion 

1986.,87 - General 
Discuslion 

Besides, I would like to submit that 
little attel1tion is being paid to agricultural 
scientists. I think thousands of fanners 
become victim of thresher accidents every 
year and lose their limbs, but no effort has 
been made or a system 'evolved so far to 
stop recurrence of such accidents in future. 
Besides this, I would like to say that the 
combined harvest Inaohine is t(t)O big in 
size. It is not u~cd by the smaH farmers 
because it leaves the lower portion of the 
stem of wheat plant uncut in the field, 
which is used as fodder. At present the rate 
'of fodder is Rs. 105 per quintal. The 
Engineers should suglest some suitable 
Inodification in the machine so that the 
stems are also 'cut and collected. 

I,.' 

again, Mrs. Gandhi proposed tbe transfer 
of Chandigarh to Panjab and in lieu thereof 
107 villages of· Punjab were to be Riven to 
Haryana and construction of SYL Canal 
was to be undertaken. The Akalis in 
Punjab welcomed this decision and cele
brated tile decision in Ourudwaras. But 
this decision was also not implemented. 
People of Haryana are greatly dependent 
on this SYL Canal becluse at present only 
30 per cent of agricultural land is irrigated 
and' the rest of -t.he land is without any 
means of irrigation. Now farmers are dis
gusted and disappointed. If this dispute is 
not solved, it may take a seriou turn and 
can cause great loss. 

1 would urge the Governmco t to transfer 
Regarding the Budget, I wish to say the Hindi speaking villages to us and solve 

that Haryana at present has no capital of the water problenl. It is our rcasonable 
its own and Chandigarh is the common, demand and if it is riot conceded, it will 
capital of both Haryana and Punjab. Under create great resentment among' the people 
the Rajiv- Longowal Accord, Cbandigarh of Haryana and willI have adverse effect. 
is to be given to Punjab and HUr)'ana has 
to construct its new capita) somewhere else. 
Rut the new capital cannot be constructed 
till Central Government docs not give fuJI 
grant to Haryana. For this purpose, the 
mllllmum requirement is of Rs. 10,000 
~rores and provision to this effect should 
have been made in the Budget. 

II is un old dispute and ever since the 
creation of HarYana, there has been dispute 
with Punjab about the transfer of villages 
and SYL canal. Many of you may be 
knowing about the causes of the' dispute 
but many others may not be knowing it. 
I wish to inform the House that in 1960, 
an International Agreement, Indus Water 
Treaty 1960' was signed between India and 
Pakistan, Under this treaty, Indian 
Government had paid a . sum of Rs. 110 
crores to Pakistan and in 1961 disging 
work W:lS started which was to be completed 
by 1970. In J966 the States of Punjab and 
Haryana were formed and .thc assets were 
to be divided in the ratio. 'of 60:40. In 
1966 Shah Commission was appointed by 
Mrs. Indira Gandhi which recommended 
the transfer of Ch~ndjgarh to Punjab and 
three hundred Hindi speaking' villages of 
Punjab· to Haryana. But these ,recom .. 
mendations were not accepted. In 1970 

With these words, I would like to thank. 
you for the opportunity you have given me 
to speak. 

fEngllsh] 
, . 

SHRI Y. S. MAHAJAN (Jalgaon) : Mr. 
Cbaiiman, Sir, the Budget is a determined 
effort to solve some of our basic economic 
issues, to raise the living standard of the 
poor and tbe downtrodden and at the same 
time liberalise the economy and provjd~ 

stability in fiscal and monetary matters. The 
Budget has an unusually wide sweep and 
seeks to achieve its objects through an 
exceptionally large number of innovations 
in fiscal and monetary policies. 

The first important problem that the· 
Finanee Minister had to face is that of 
raising the resourCes lo meet the require .. 
ments of Five Year Plan., .During the 
current year Oovernment has been under 
pressure to meet the growing burden of 
expenditure on account of jn1 erest payment, 
Defence, subsidies and assistance to the 
States. In spite of. a sharp increase in the 
reven\Jes the Government. had to rely ,on. 
additional domestic borrowing and a higher 
l~vel of deficit financing. 
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Sir, in his search for additional resources 
it is natural that the Finance Minister's 
attention should be attracted first by the 
public sector undertakinls. Durin. the 
current year th..:re has been significant 
improvement in the working of the thermal 
units, railways and th~ collieries If there 
is improvement in the working of these 
public sector undertakings then there should 
be no difficulty in raisin, the necessary 
finance foc our planniog effort. How 
important this CaD be seen from the fact 
that if in the power sector the plant load 
factor improves by 1 per cent or trans
mission losses arc reduced by 1 per cent the 
national production, it is estimated, would 
increase by about Rs. 450 crores. It is, 
therefore, necessary that the Government 
concentrates its attention on improvement 
in the productivi ty and efficiency of the 
public sector units. These units have been 
set-up at great cost to society and it is 
necessary that the managements of the units 
must become cost conscious. They must 
reduce excessive manpower· They should 
have better control over invcnt')ries, asso
ciate labour in the management process, 
raise capacity utilisation and aim at stability 

of prices over a period of time. The 
managers as well as labour should have a 
sense of commitment and they should 
realise that they should contribute their 
share of resources for developing a social ist 
economy. 

Sir, the Finance Minister has caned 'for 
a frank debate on the subject of r.esource 
mobilisation which he regards as essential 
for the long-term economic health of the 
nation. There are many ways by which he 
can add to our resources bolt since time is 
limited at my disposal I would only like to 
refer to one or two matters. The first 

relates to irrigation projects which suffer 
from cost over-runs. Expenditure has in
cr.ased by about 400 to '00 per cent in 
many cases. If project formulation is 
improved and implementation takes place 

,accordina to time-schedule then I am sure 
the Finance Mini8ter would be able to save 

1 hundreds of crores' of rupees every year. 
C Sine. we have now a Ministry whose job is 
( 

Dis CII'S io" 

prolramme implementation, I hope, things 
would improve in future. It will make 
easier the task of tbe finance Minister to 
raile resources for the Plan. It b~8 been 
said that the reason why there are delays in 
the execution of power or irrigation projects 
is that there is proliferation of projects 

resulting in inadeqaute allocation of resources, 
difficulties in land acquisition and shortage 
of construction material. All these diffi
culties can be foreseen, Ccln be anticipated 
when the project reports are prepared. It 
is surprising that even after thirty five years 
of planning, our projects reports are still 
faulty. Have we not got experienced and 
able consultants '1 There was a news item 
in the newspapers that the Government was 
Koing to enter into an agreement with a 
company run by non·resident Indians and 
that they would provide consultancy to our 
public sector enterprises at a very very 
heavy cost. The Government should consider 
this nlatter carefully, because sometimes 
consultancy can be very expensive. 

lbe third way, apart from reducing 
administratIve cost or cutting down t.!xpen
diture, is that the Finance Minister can 
raise resources by one method, the method 
which is always at his disposal and which 
be can make use of at the risk of inflatio
nary pressures-l am referring to deficit 
financing. This method has to be !mployed 
when You cannot raise sufficient resources 
from taxation'or borrowings. In spite of 
all his efforts, our Finance Minister has 
found that he has to leave a gap of about 
Rs. 4090 crores as uncovered. Criticism 
has been made that this sap will lead to rise 
in prices. From out' past experience we 
can say that this amount of defiCit finanCing 
is within safe limits. If production in
creases by five per cent, as we anticipa.te, 
as it did ic the Sixth Plan, the economy wiH 
be able to absorb it and the prices would 
not rise. 

fhe loud protest made by the oPposi. 
tion against the increase in administrative 
prices and the one-day bandb oraanised by 
them were il1-concoived and politically 
motiviated. By stopping production for one 
day, they have cost about Rs. 500 crores to 
the national income. It is not the way. 8R 
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bas beeD pC'inted out by'our Prime Minister 
itt his replay to the debate on the motion of 
thank' to I the President·s Address, 'we can 
help t,be people; we cannot help, the peopJe 
by organisinl bandhs, but by holping the 
economic machinery to run smoothly and 
e~cie~tly. 

The entire thrust of the budaecp~op()sals 
is for eradication of povorty aftd improving 
,the Jot of tbe economically weaker sections 
of society, specially the schoduled castes 
and scheduled tribes. The Government is 
commit,ted to this policy, For the first 
thm, the hon. Minister has made a 
whopping increase of' 93 per cent in the 
allocation for National Rural Employment 
Programme, which will generate employ
ment for 300 million 'mandays in 1986-87. 
He has increased the allocation for Rural 
LandJess Employment Guarantee Programme 
from Rs, 400 crores to Rs. 633 crores 
Similarly, the provision for IRDP has been 
ra ised to Rs. 428 crores from Rs. 283 
crores during the current year. 

Apart from the social security schenlc, 
arrangemcllt~ will be nladc for construct ina 
houses for the scheduled castes ~\nd 
scheduled tribes under the Indira Gandhi 
Grih NiTlnan Yojana, for which an allo
cation of Rs. 125 crores has been provided. 

Efforts will be intensified to see that 
thousands of problenl villages are provided 
with at least one s~\fe source of drinking 
water. Mr. Chairman, Sir, we know how 
difficult it is for the people to get drinking 
water in the Maharashtra viHales. There 
are 8 J 0 villages to which we are supplying 
w~ter through tankers and bullock-carts. 
The number of such problem villaB~s will 
increase to 12000 villages ::within two 
months. 1 he Government has prepared 
schemes for water supply costins about RI. 
1450 crorc~, and Rs 12S'crores have been 
provided for Maharashtra. I hope t'he hon. 
Minjster will come to our rescue a.nd see 
that for this wotk, more resources are 
allocated to Maharashtra. 

Priority continu·!s to be given to other 
parts of th ~ Plan, such as the Minimum 
Needs Programme, n.nd the 20-Pobit Pro-

aramme which aim at an all round prOll'eS8 
of the poorer seCtiODS of the community. ' 

Sir, the primary tbrust of the 'Budget 
has been to implement various elements of 
the Lonlterm Fiscal Policy. This marks a 
"eat departure frdm our traditional practice. 
It has 'introduced what is called MODVAT. 
~odified value added tax, whjch is a means 
of livin. to the manufacturer instant credit 
for tax on materials which he has used. 
This means that the prices have a tendency 
to come down. It helps not only the 
mao,:,taclurers, 'but also the customers and 
consumers, who are uDorganised and there
fore unprotected. 

The proposals to replace the investment 
allowance by a new scheme, a bolisbing 
surtax OD corporate income from 1 978· 79, 
to change the present system of depreciation 
and rationalise its rate structure are impor
tant. Liberalisation of the excise exemption 
scheme will boost the small scale industry 
and, expand opportunity for employment. 

The large scale simplification and 
rationalisation of the tax structure and the 
introduction of MODVAT will help 'industry 
to develop. 

,Then I would like to bring to the kind 
notice of the Honse one local problem regard· 
ing my constituency. We have a textile mill 
which was closed about 18 months ago. 
3000 workers were rendered jobless. The 
Dlanqemcnt which was gUilty of mis .. 
~aleQ1ent or misappropriation of funds 
,h4S not been taken to task. 10 the interest 
of the 3000 workers who have lost their 
jobs, I hope the Government of India will 
come to the rescue of the State Government 
whif:b, has alreadY written to the it for help, 
~hc ·Oov~rDment must take over the mill 
a114 ~Dcl it over to the cooperative of fhe 
workers, 10 that it can again function and 
the people can be provided with jobs. 

We talk so much about growth and 
development. But all this is intimately 
related to the t growth of our population. 
From 1"6 onwards, we have been makins 
Herculean efforts to reduce the rate of 

I ~ I ' 
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growth of our population and the rate has 
come down to some. e~tent. But, the 
addition to population every year has gone 
on increasing Therefore OUf efforts on tl\e 
Hoes which we have accepted will 110t 
enable us to reduce the rate or growth of 
opr population to the rate tar;'eted py 
2.000 AD. Therefore, I suggest that we 
must accept, a policy of strong disincenti'ves 
and incenti~es in this matte~. If we rely 011 

pure'ly voluntary me!hod~, ,then . ¥f.e arc 
facing an intractable wall of r~&i,~~~p.~~, 
resistance due to reJigiou'l or' traditional 
prejudices, resistance because of lack of 
knowledge or wrong ideas. Stat e power 
must make some impact on the peop} e so 
that we can achieve the objective of a 
stable population or a zero .rate of growth, 
by 2000 AD. 

With these remarks, I support the Bud
get which has made great innovations and 
radical changes in our fiscal systenl';and 
which is going to prove to be a great 
instrument in ralsmg the standards of 
millions of our people. 

[TranslationJ 

SHRI K. N. PRADHAN (Bhopal') : Mr. 
Speaker, Sir, it is a very rice Budget and it 
would not be wrong to call'it R Budget of 
very high d.!grec of maturity and sincerity. 
Every year Budgets are prcs'ented' Most 
of us discuss these Budgets aft(! there is 
mixed reaction in respect of every BuDget. 
We like some aspects and some may' not 
appeal to us, Ruling' party membets 
support the Budget wholeheartedlY but 
sometime they . do' it as 'part of their 
duty. Similarly, the Opposition members 
sometime opp'os~ it . strongly abd sotn~fme 
criticise it for the sake of criti~isrrr dhly. 
Since Friday, T have been listt-niftg fO the 
speeches of ,the Members belonging' 'to the 
ruling party as well as to the Opposition. 
In case. you have Jist~ned to them catefully, 
you must have felt that all the,rulilll parlY 
members, who spoke OQ the ,Budget, .~uppor .. 
ted it wholeheartedly and not .Qle.ely as a 
duty, The Members belonging to., 'he 
Opposition criticised it merely as a duty 
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and i~ w~s only suggest ive CJ',i ticism. It ,16 
evident from. j~ that it is a good ',Budget. i ~ 

'. 

I did not waryt to enter into any contro
versy but Shri' H M. Patel, who has left the 
House, had staled that real freedom ~as 
unshcred in 1911 and administra tion was 
~tream1iQed. But I would like to ask whcre 
l,hat food and sugnr 'stocks had gone which 
were,lcolleCted by the Congress Governments. 
Gold ·'reserves were also auctioned to 
fa vourite ;capitalists who were financed' 'by 
It-he Banks, on the plea that the prices of 
gold would COine down in the market. You 
have committed such blunders. You have 
seen the' two general elections as ~ mark of 
atonement of the people. Atonement is 
good thing otherwise onc h:IS to suffer ~\nd 
you 'will go on suffering. 

This is a commendable Budgl!t and as 
such I would not go into detail but only 

. say that it is a poor man's Budget. Stc:P\ 
have been taken to reduce the gap belw{~cn 
the rich and the poor, to increase produc
tIon and increase the defence resources, I 
appreciate the Finance Minister for not 
only inviti,~ jSuggestions but also accepting 
the good suaestions and trying to imple
ment them for which 1 would like to 
congratulate hinl. Budget of any country 
depends upon the economic anu social 
conditions of that country. In caSe of 
developing countries, the Budget can be 
assessed by its impact on the people of 
that country. . ' 

Sir, there is repeated talk about the 
people 1iving below the poverl.y line. It 
ntay b~ less than SO per cent but if lbe 
number of those Hving in the proximity of 
~he poverty l;ne i~ also taken into account, 
the number whollld be more than two-t~i~'d 

pf th.~ .t9~al population. We f!lu~t s~ C ,how 
this price rise would affect those who dp 
not hav~ epough food and clothes for them 
and. tpei~ .l=hil4ren, live in tha tched huts 
and do not" get' even sufficient supply, of 
kerosene. By this Budget they will get 
che'1p ra~ion, cbeap clothes, employment, 
educatipn for the ,children and medical 
facilities. This Budget wiH benefit a major 
portion of our population wbich is not w'ell 
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I had ra ised an objectiQD to the previous 
Bu(f~et and I wanl to n\~se t~e sa~e ocjec .. , 
tion t.Q this Budget too. Finance Minister 
has Jeft the House. I do not ~now what 
allergy he has to the family planning. Ill, 
some househoid~, the elders ,~Jess the 
younllcrs by wishing them pros~~rity and 
more children. 1 t seems that lhere are 
such elder~ in the house o(t'he Finance 
Minister abo. He has not said anything, 
rI bout the family planning either in this 
year's Budget speech or in Jast _I, y.ear's 
Hudget. Famijy Planninl ~~ b~en ticcer;dcd 
the lowest priori ty in tb~ Bud&e~. . The 
aHQcation made in the" Budget for the t 
family planning is only 6 per eent'more 
than the Jast year's Budget alJocation. 
Whereas we are resolved to enter the 21 st 
century with a growth rate of 1.53 pe,~cent 
hl the population, actually this. growth 
rate should have been zero. 1 am'doubtful 
tInt you nlay not bc able to achieve even 
,hat growth rate set by you. We have 
seen over the years that the increase 
in the production and the growth in 
thc na110nal income are all nullified by 
the ever-increasing population. No impor. 
1 anee has been shown to the family plann
ing programme. The provision of moni-. 
toring by Centre is praiseworthy. ~.Qw 

one can see how the banks have played ',1 

key role in bringing revolutionary ch~nges 
in our national Hfc:. If one docs. 
11 ot want to see the reality, it is ~ difforent 
thing. Railways have also shown a g~od 
performance. The State Government bave 

not made llrovision for monitoring and as 
such we would nOl achieve the desired 
resu1t. The hon. finance Minister has I 
contributed a lot for placing th.; banks on 
sound foo,ting. The Indian Banks Associa
lion hels fixed ')ervice charges, but all the 
banks are not adopting it- : If these charles 
are introducee1 through the Reserve Bank 
of India as in the case of rate of interest, 
I think they will introduce them. In case 
we invest in N.S.C. and U.T.l. we get 
certain concessions. We must mobilise 
maximum savings for our developmental' 
purposes, 1 f 'we encourage I " mttlimam 
savings in the villages, it will h~lp in the 

DI~c.$slo" , 

·development of the country. If the facility 
of saving certificates is provided in the 
bank, it will heJp in enhancing savings. 
The hon. Prime Minister and the hon. 
Finance Mjnister have· taketl this step with 
great courage 'which is no less than a 
nt.iratle·: A national wage po }icy should 
bt)formulat'ed. We should have uniform 
pay:~cales fot' the employees working in 
the Central Governments St~te Govern
ments and the Joc~""cl~sclf bodies. The 
employees had been fighting for uniform 
dt~r11esg a)]ow,lnce for the last many Years 
und at last we had to concede their demand 
It would be better to takc early steps jn 
this respect instead of giving chance to the 
ptoplo ,te I·resort to agitation... (/nterrup. 
tlons) 'We should try to effect cut in 
administrative expenditure and cut should 
be substantial' so that its impact is Celt by 
the people. For example, at the thne of 
visit by the V.I.Ps, hordes of Ministers and 
officers of the State dance attendance on 
them. The Protocol should be revised as 
it has become obsolete now. We should 
effect economy wherever possible. Similarly 
a lot of foreign exchange is spent on foreign 
tours unnecessarily. People manage to arrange 
foreign tours for themselves People ask me 
also why I have not gone on foreign tours. 
They suggest to me to wangle a foreign 
tour t9 have a gOO~ time Such tours, which 
are wangled, should be stopped. It ~ntails 
expenditure Qf public money unnecessarily. 
Assistance is provided to the states in 
proportjon to their popuLHion for raising 
the people above the poverty Jine., What 
I WOuld like to submit is tha t such assis
tance should be provided to the State in 
proportion to the number of people living 
bc.Jow the poverty line. Then only they 
can conle at. ~.r with other States. It is 
good th'lt the royalty for minerals is pro
posed to be increased I would like to 
draw your attention to the Public Sector 
wb,hib,,.is,,,he J,>alckbonc of the country. We, 
cann~,\ ~':I'I that the. performance of the 
PQbli}: S~tor undertakings is satisfactory, 
although the work being done by some of 
them may be lood It is all due to the 
performance of the offic!rs in the Public 
Sect Of,., There is need to monitor their 
petforma~c;. The officers in the public 
'ua4erta~ings manage to get top posts and 
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conduct themselves in a manner that the 
public sector undertakinls incur bUlc losses. 
For example, in an important unit like 
BHE L; the officers who should ha vo been 
demoted and punished for thea misdcfds 
for the last two years have been liven 
double promotion. Under such conditions 
how can we improve tbe performance of 
the public sector undertakioll. We shall 
have to take strinlent measures to improve 
the work ing of the public sector under
takings. 

So far as the forests 1lre. conc~tned, 
there are no two opinions that emphaais 
should be laid on .ltrorestation in tbe 
country. Besides, irrilatioD facilitie&'have 
also to be augmented and roads and 'Power 
are to be provided. But we ha vc seen 
tha t work on these projects is held up for 
as may as two years, althou&h funds bave 
been sanctioned for these projects by the 
World Bank. But permissiol' is not given 
to fell a few trees in the name of protection 
of forests, The Centre does not give 
permission to fell those trees. 

States have to approach the Centre for 
sanction of various schtmes 3uch as NREP 
and RLEGP. This results in inordinate 
delay and the sanction is also generally oot 
granted. I would submit that work of 
implementation of these schemes should be 
m'lde a State subject. 

I would also like to say ab0ut F.C.I. 
For example, you give Rs. SO as sUMidy 
on 'wheat. It seems to be on bilh side. 
So you should let it examined at your 
level whether the subsidy, which you 
provide, is justified or oot. Certain foreilD 
powers are active in weakening our countrY 
They do not want to see us make progre;'. 
Also, there is no doarth of trai\ors in'the 
country. They ar~ in ]ealue with outsi<ie 
powers and are engaged in treason They 
want to destabiJise the country because 
they know that no foreign conspiracy can 
succeed if this Government remai'Ds in 
power for five years in the country. These 
people, who want to come tb power. think 
that they may set this opportunity very 
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soon- "They somehow got an opportunity 
sometime back The intelligence depart. 
ment of the country should be strengthened 
and, if need be, more money be earmarked 
for, it We should not hesitate in spending 
more money in this respeet.· The incidents 
that took place in the recent past were due 
to the railure of our intelli,ence. With 
these words, I congrtulate the hon. Finance 
Minister arid hope that such Budgets will be 
presented every year till we ent er the 21 st 
century and the same would lead to the 
prosperity of our country. 

SHRI RAM PUJAN PATEL (Phulpur): 
Mr. Chairman, Sir; I am grateful to you for 
living m't' an opportunity to speak on the 
Budget for 1986-87. The Budget, which 
has been "resented by the hon. Finance 
Minister is an important document for the 
poor, the farmer and all sections of the 
society; The Opposition have given their 
views in regard to the Budget which are not 
based on logic. They had hoped there 
wouid be hefty tax proposals in the Budget 
and they might get an opportunity to 
organise strikes, agitation etc. but all their 
hopes have been dashed. That is why they 
are viewing the Budget from their respective 
angJes. 

The Department of Rural Development 
has been al10cated more funds in conlpari .. 
son' to the allocation made in the Budget 
for 1985·86. This will help in the 
upJiftnlent of the poor. A sum of Rs. 230 
crores was provided for 198 S.86 which has 
been increased to Rs. 443 crores for 
19B6 .. 87. Similarly, against an allocation 
of Rs. 400 crores for ) 9 8 5-86 for the 
Rural Landless Employment Guarantee 
Prolramme, a sum of Rs. 73 S crores has 
been allocated for the year 1986·87. 
Likewise, the allocation for the lote&rated 
Rural Development Programme has been 
increased to Rs 428 crores. 

15.55 hrs. 

[SHRI SOMNATH RATH in ,II,e chair] 

The most important work is the housing 
proaramme for tbe Sheduled Castes and 
the Scheduled Tribes and ,the bonded 
labour, wbo belong to the poorest section 
of the country. Last veal" Rs. 100 crores 
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w~re allocated fQr this programIl)e and' this 
year Rs. 12S :crores have been allocated~, 
Sir, it is a ,very sacred work, which, ~~e 
hotf. Pinance Minister has done. But my' 
submission in this regard is that a survey' 
should" be made to find out whe,ther the 
houses constructed fo, the Harijans are of 
any use to them. The reason is that 
Harijan houses arc of such a model and 
constructed at a place that few Harijans live 
in them. 1 have myself seen many su~b 
houses in Mou Aaima in Allahabad in 
which not a single Harijan resides. There 
is another l'lace named Hathgahan but no
body lives there. Similarly, houses have ~een 
constructed in Aseypur in Tehsil Handiya 
but there also no onc resides. 1 plYsclf 
want th'ere and saw that though the ho~ses 
are ready' yet before the residents moved 
in, cracks developed in'the houses. When 
I 'c,omplained about tbis to the Collec~r, 
he himself enquired into the mat,tel" and 
wrote a report against the construction. 
Only then the construction work was 
stopped and now the houses are being 
constructed elsewhere. Therefore, the 
programmes which are being implemented' 
fot the poor and the land-less should be. 
mo~itored properly. 

Sir, I am of the view that the hone 
F lnance Minister has done a great job by 
naming the housing scheme after the name 
of Shrimati Indira Gandhi because she 
sacrificed her life for this country and if the 
houses are constructed after her name, then 
it wiU'be a great thing. I have seen in this 
Budget that the 20 Point Prosra~me has 
been released according to the wishes of 
Shrimati Indira Gandhi through which the 
country will make all round development. 
Last year,. ,RI. 4,900 crores were allocated 
for this Programme and this year Rs. 5,548 
crotes have been allocated 80 that the pro
gramme can be implemented properly and 
there is' nIl -round development of the 
farmers. 

, . (' The hon. Finance Minister has proposed 
about'l pet cent increase in the production 
0'[ nitrogenous fertilizers dUrlng 1'986·'8'7 
over the current year. Sir, it is a 'bill., tbiQS. 
1 ttiink: 'ther'e bas been con~id,erable: increaae 
in' the use' of fertilizers and we have to 
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import it also. J, therefore, request the 
hone Finance Minister to allocate funds for 
tb~~, and try to increase the indigenous 
production so that the shortage of fer.tilizers 
can be redLl.ced. Sir~ in Phulpur ther~',i$ " 
b~, fertilizer plant and the q~ality C'f, the 
fertilizer is so goon that it is in, great 
d~nd.. Therefore, a proposal for ~ll:otber, 
p,lant there was sent by them~ "I\s an 
alternative, they had requested for expaJ,lsion 
of the existing plant but the Government, 
so far, has not issued any directions. I have 
req,uested the hon. Finance Minister many a 
time to provide sanction to that propo,sal 
which will involve an expend,iture of Rs. 
27 S crores only while other proposal sent 
from other pla.ces involve expenditure' bet. 
ween..400 cr,ores to Rs. SOO crores. ,: More
over, as compared to PhuJpur, they, have 
lesser facilities. There the plant will be , 
re,ady within three years whereas at other 
places it will take abou t five years to comp
lete. Therefore, the Government should 
keep all thes~ factors in mind as to where 
less money wUI be invested and where the 
plant will be commissioned earlier, I, there
fore; feel that if these factors are ignored, 
the job' wiH not ,be cione in a proper 
manner. 

Sir, through you I want to tell the hon. 
Finance Minister that in November, 1981 
tbe hone Prime Minister, Shrimati Indira 
Gandhi had visited that place and in her 
pre,ence the then Agriculture Minister had 
announced that a soda-ash plant will be set 
up there but subsequently that factory has 
been allocated . to some other place. On 
making an enquiry, I come to know that 
the factory "was not set up there because it 
would not have been economically viable. 
My submission is that if that plant does 
not incur losses at the other place, bow 
then would, it have inourred losses at this 
place? When the Agriculture Minister or 
all), oth,er Minister announCes something in 
the 'presence of the Prime Minister, it has 
some SlJlctity.. Now the people in our'area 
want to . know why this work bas not- been 
done ,in spite of an announcement to this 
effoct'l This creMes disappointment among 
tbe people' and, our, image suffers. 

Nitrogenous :f~tii1iz~r is required in 
large quantity in thc eastern part of Uttar 
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Pradesh nnd the western region of Bihar and 
there is only one fertiliser plant in Pbulpur 
which caters to the need of the entire area. 
Fertilizer is supplied from this plant to the 
different parts of the country. 'Therefore, 
keeping in view the utility of the plant, I 
hOl'e you will order its expansion and allot 
funds for it. It wi]) be very kind of you, 
if you do this. 

Sir, tbe most significant feature of the 
Seventh Five Year Plan is that the hon. 
Finance Mini.;tcr has specially t.aken care of 
the development of human resources. I am 
of the view that corruption, dishonesty and 
violence prevailing in the countrY are due 
to the degeneration in the character of man. 
It is very necessary that we make available 
so many resources that our mora) standard 
is raised and love for the oountry increases. 
We must rna ke more investment in this 
direction. 

16.00 brs. 

We should provide funds for buildinl 
the character of the youth in the villages. It 
is being done through 'Navyuvak Mania 1 
DaJ' but they arc provided a measly sum of 
Rs. SOO per year per block which cannot 
help in the deve10pment of character. There 
is need to pay attention to this aspect. 

The Government is paying special 
attention towards the new education policy. 
The policy also is going to be presented in 
this session. The hone Finance Minister 
had said in the Parliamentary Party meeting 
that so much subsidY is given to ,the farmers 
on fertilisers and edible commodities that 
we can 'pr<-vide one tube-well and one 
school each to every village. It it is true 
then make some improvement in the 
village schools aDd reduc_' the subsidy on 
other items. This will help, in develop· 
ment of those poor children who study in 
viHages'. It will be very kind of you if 
you develop education in the villages. It 
will be very· beneficial for the countrY. The 
chil.dren in the cities study in good schools 
but the standard of the children studyina in 
the villages remains low. Their standard 
will abo have to he raised. 

19B6-B7-Gel"1J1 
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Akashvani and Television are beiDa used 
to present obscene items. Tbis also contri. 
butes to the degeneration in the character 
of our youth. If character falls then the 
country cannot function properly. That is 
why we hear that India's secrets are leaked 
out to foreign countries. This tends to 
corrupt the mind of the people. 

The hon Finance Minister has also laid 
that tourism helps in the growth of loodwill 
and nationa1 integration. It is true. For 
this, we should encourage the peopl e who 
visit different religious places and places of 
scenic beauty and also provide means of 
transport for those places. 

In our Phulpur area there is a place 
Shringberpur which has been declared as a 
place of tourist importance by the Govern. 
ment of Uttar Pradesh. It wiH be very 
kind of the Central Oovernmen t if it pro
vides some grant for its development. 

Our foremost aim should be the defence 
of the country. If the country remains 
secure and democracy is sustained in the 
country, India wil1 make progress. No one 
in the world can stop it. Ev~n today 
foreign countries have their eyes on India, 
More alloca 1 ionc; should be made for the 
Defence of the country so that we are able 
to contribute in strenlthening the countrY in 
different sectors. 

The hon. Prime Minister inaUlurated 
the project at Allahabad to control pollution 
in the river Ganga. Similarly, we must 
formulate_ scbemes to clean the rivers where 
p~ople bathe and sewage is discharged. 

Similarly, firewood is very important. It 
is also our duty to protect forests.· But at 
present in villages as weJl as citle s wood is 
indispensable. The Government ha'tle not 
formulated any such scheme. The hOD. 
Finance Minister has stated in his speech 
that we shall plant firewood trees also. 
If fireWOOd is not available, it wHI become 
difficult in future to cook food and ev~ryone 
wilt have to ~at raw food. Today, the rat.e 
of the wood is Rs. 30 to R,s 3 S per maund'. 
It'bas become so costly that it has become 
difft~i11t fOr the" people to purchase it. j In 
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o\u family at least S to 10 tgs. of wood is 
consumed every day. You can your~elr see . 
that is a family bas to spend Rs. 300 per 
month on wood, then wherefrom will it eat 
food? In any family, a clerk &,ets hardlY 
Rs. 700 to Ils, 800. It will become diffi
cult for him to make both ends meet. 

I want to submit one thing more in 
conclusion. There are private sector as well 
as public sector industries in our country. 
Public sector industries are still running at a 
loss. My submission is that strict action 
sbould be taken against their employees 
and olBcers. If we are able to control it 
and set the things right, I think our Budget 
will never be a deficit Budget. We will not 
have to impose additional taxes. Tbe hon. 
Finance Minister has detected many cases 
of corruption at many places. AU those 
who have been apprehended should be sent 
to jails. If the hon. Finance Minister does 
this" I feel the situation will improve 
substan tially. 

Lastly, I would submit that the way you 
have imposed ccilling on land, ceiling must 
be imposed on money also. Provision should 
be made to send a person with unaccounted 
money to jail. Only then tbis blackmarketing 
win (iOme to a halt. 

With these words I support the Budget' 
and hope that the hon. Finance Minister 
will make such arrangements tbat the social 
and economic disparity is, removed and 
India marches forward. 

SHRI H. A. DORA (Srikakulam) : Mr. 
Chairman, Sir, at the very outset 1 may be 
permitted to submit that this Budget does 
not reftact the hopes of the common people 
in this country. On the other hand, it 
fru"trates the hopes of those people, parti. 
cularly those who are below the poverty 
line. 

j 

Sir, much has been said about the 
alleviation of rural poverty and laying of 
greater emphasis on programmes which arc 
of direct benefits to weaker sections of 
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society particularly the scheduled castes and 
the schedul~d tribes. 

At this juncture I may be permitted to 
submit that this Budget presents 93 % of 
increase in National Rural Employment 
Progradlme and 58 % in Rural Landless 
Employment Guarantee Programme. It also 
pJiesents an increase 0 f 5 J % in Integra ted 
Rural Development Programme. The total 
amount that is allocated in the year 1986-87 
is about Rs. 1 594 crares. This allocation 
when compared with the bulk of the popu
lation thn t is living in rural areas, is not at 
all sufficient. It is not on par with the 
allocation that is being made in urban areas. 
1 may be permitted to submit that the Bud
get discloses tha.t this National Rural Em
ploymont Programme wHl generate· employ
'ment for about 300 million mandays in 
1986-87 as comp'ared to 253 million 
mandays in the previous year. Sir, the 
allocation is not the, criteria for judging the 
implementation of these programmes. 
Involvement of rural poor must be there. 
I want to know whether there is any agency 
which is monitoring this aspect, that this 
amount is really spent in the Nationa I 
R ural Employment Programme'll read a 
Report in the Press· to tbe affect that'one 
Mr. O. V. K Rao has been appointed by 
the Planning Commission to go into·this 
aspect, to know as to whether this amount 
which has be en allocated und er these pro
Irammes have been actually reaching tbe 
poor people in the rural areas. 

Sir,. you are aware that there are nearly 
about S,75,000 villages in this country. 
Eipty per cent of the population is living 
in the villalea only. But the amount tha t 
is allocaled for rural development when 
compared to the size of the budget is only 
Rs. 1594 crores. It would be~ I think, 
t/200th portion that is being allocated to 
the rural development even if the' amount 
is properly utilised in the rural areas. Sir, 
t'he wording of the Rural Landless Employ· 
ment Guarantee Programme is that this is 
intended mainly for thol!s poor p .. sons'wbo 
possels p.o lands in their villages, but if it 
be utilised for them under these schemes, 1 
know personally that the middlemen are 
,benefiting and the sch·emes are' not properly 
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carried out in the villages. There is no 
proper monitoring. The village poor are 
not involved in these schemes also in the 
rural areas. That apart, I may be permitted 
to submit th at the Integrated Rural Deve
lopment ProJ!tammes ·which are intended 
for the marginal farmers and small farmets 
and also for backward classes are a tOlal 
faj lure in our country. The hon. Minister 
is .lware that the reeo. mmendations that arc 
made by Mr. O. V. K Rao, who is heading 
the Review Committee which has been set 
up by the Planning Commission are not 
implemented. Tn is 'particular Review 
Commission has Ctl t'elorical1y stated, sub· 
ject to correction, Sir, that the rural poor 
have not beien involved in these schemes 
which' are ntended for them'. Therefore, I 
would ssuggest to the Minister that these 
scheme should be properly monitored and 
there must be an assurance from the 
hon. "Minister that these schemes will be 
effectively carried out in rural' areas. That 
apart, I may be permitted to submit that 
the rural water supply is said to be part of 
the minimum needs programme and Rs. 
317· crores. have been allocated for the year 
1986"'87. I may also be permitted· to 
submit that in this august House an answer 
was given that to er8dicate this water 
problem in this country Its. 3000 crotes 
arc stilJ required. Would it be possible fot 
the Government to provide drink;ng water, 
p'irt·icularIy to the villages '1 I know most 

. of the vinages are not provided with 
drinking water. The Ministry is also aware 
that most of the villages are not· provided 
with communications. ' 

I j'J 

(lnte rruptions) 

MR. CHAIRMAN: Hon. Members may 
pl~~t)c don't taU~ among th(OleSelves. 

SHRI H. A. DORA.: On the other 
hand, I may be permitted to briog to the 
notice of the hon. Minister that from 1 ~(j:9, 
as.lrW hOll friend .here has stated, the 
prices,have gone up. The price of wheat 
h~ been doubJed. That is, in 1969 it was 
Rs. l .. 09 per kg and in 1985 it is Rs .• 2.29 
per ka, the .present \ rate of wheat.. Simi
larly, the price of ri~" I in 1969 wall' B.s. 

4 "'.' , 
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1.67 per kg. It is now Rs. 4/· per kg. 
The price of dal in 1969 was Rs. 3.03' per 
kg. now it is Rs. 7/-. The price of sugar in 
1969 was Rs. 2.79, it is now Its. 7.09 per 
kg. Similarly, the price of oil, was' Rs. 
5.76 in 1969. Now the price of' oil is Rs. 
18. jO per k.g. Therefore, there is two fold 
or three-fold increase so far as essential 
commodities are concerned. But there is 
no mention in the Budget speech of the 
hon. Fina.nce Minister that this increaSe 
is to be diminished by measures that are· 
1 ikely to be taken by the Government. 
There is no such indication. This is a 
serious omission on tbe part of the Finance 

-Department in this particular aspect 

That apart, I may be permitted to 
submit that in this country even after 38 
years of independence, the basic problem 
of drinking water has not been solved. We 
are thanking of going forward towards the 
21st century at this juncture. It is incre
dulous to say that we are teaching the 21 st 
century . We arc going back to 19th 
century, according to mc. 

In this country, problems are plenty but 
the Indira Congress Government introduced 
point~ 20 and the result is empty. In the 
same manner, 1 may be pormitted to submit 
that this particular Budget is not the Budget 
for the poor. It is the Budget of the rich 
peopJe and monopolists of this country. 

[Trans/ation] 

SHRI ANOO'P CHAND SHAH (Bombay 
North): Mr. Chaiman, Sir, 1 rise to 
support the Budget prosented in tb~ House. 
This Budget bas become more important 
because it has been prepared keeping in 
view the objectives of the Seventb Fiv~ 
Year Plan. The supporters of big indus-
trialists had organised meetings in big 
cities like Bombay to mobilise public 
opinion against the Budget. They tried to 
show that this Budget will not help in the 
development of the country. Those who 
spoke at the meetings were mere mouth
pieces of the industrialists. They were 
speaking on their behalf and presenting 
their (industrialists) view point. At; against 
this, I feel that this i~ a poor man's . Budget 

: and a commo~ man's Budget. 1 This B·udact 
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is for farmers and small entrepreneurs. 
Ours is a planned economy and we 'cannot 
make progress without planning. The 
country knows very well as to what 
happened to tbose who trred to move 
ahead without proper plannin*. My senIor 
col1egue Shri Patel, just now menti~ned 
about the sharp decline in the; ptic'es of 
sugar to Rs. 250 per kg. during the Jarrata 
ib,ime and when' the congress caine 
to power it sharply rose to Rs. 13 or 14 
per kg. I would like to remind him that this 
failure was the result of th~ wrona policies 
of the Jaoata Government. I would like to 
say a few words about the Public Sector. 
Until the Public Sector is managed properly, 
lhe counry, cannot develop. The chairmen, 
Managing Directors and other big offi.cials 
ot the Public Sector are behaving like lords. 
These people run the undertaking just as 
k.ings and feudal lords used to (ule ov.er 
thae country. The revenue that is collected 
by the Government is poor man's money 
and these p~oplc are indulging in waatef",l 
expenditure. There is, therefore, a need to 
improve the working of the Public. S~ctor. 
The services of the Chairnlen or Managing 
Dir(;ctors of those Public Sector ullits 
which are incurring losses or tho~e which 
are not carning profits in a particular year 
should be immcdia t ely torminat.e~ and 
people who have the spirit of sacrifice and 
the zeal to do good to the country .sho~ld 
be appointed in their place. 

l. 

It is lood that provision of Rs. 125 
crores has been mad c in this BOOle" fqr 
Indira Awaas Yojana which· would help ~e 
people belonging to the Schedul~ ,Castes! 
Tri bes and in rehablitating bonded l,aboijl" 
who have been set free. The scheme. a61• $\lch 
\S good but so far as my experience of 
housing goes, I dare say, that all 'boac 
housing schemes whi.ch have been launthed 
in the past by the Government have proved 
inadequate and the entire bonefit of $uch 
schemes does not reach t.he need,. To 
implement these schemes in a successful 
manner we should seek the help ·of the 

. private sector. If we utilise the servi~s pf 
the Private Sector only then wHl we be· abLe 
to meet our target of constructing 2.0·0,000 
houses every year. 

19:8'6~B7-GenerQl 
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Now, I come to the· Food Corporation 
of India to which the Government have 
decided to e«'t:end 'a subsidy of Rs. 1750 
erOres'during this year. .The reasons why 
this subs!dy is given shoud be kept. in view, 
along with the way it is utilised and we 
must ensure that the benefit of the subsidy 
reachds the con\n1on man. It bas been 

:"observcd tlta t' 18.1: 'present the entire subsidy 
is being misuti'lised"to meet tbe expenses of 
the Food Corporation of India. 

I wout'd now like to say a few things 
regarding NCCF. We bad set up NCCF • ~. 

[English] 

NCCF. is an a.pex federation of con
sumer cooperative at the national level. 

f Tronsla I ion) 

Rs. 80 lakhs have been provided to 
this organisation so .that it can give grant to 
its IDe.l)lbers, make Capital investl,1lent and 
encourage cooperativ~ nlovcmeut. But it 
has boen observ.ed that the NCCF is not 
even ready to register some of the coope .. 
rativ~ societies as its memhl;;f. Sonle coope .. 
rati~e societies have been approachina 
NCCF for membership for the last 5 to 6 
yea.~s but they have nol been granted merp
b~rship so far. 

N.ow, a few words about communication. 
The Commun~cation Department has 
been divided into two parts and I want 
to plake submi,ssion regarding the 
postal service. Though postal I)crvige 
has been extended to each and every 
village in the country and people also 
utilise its saving deposit facilities, yet no 
provision has been made for the security of 
the staff. I, therefore, request you to pro· 
vide adequate security arrangements 
wherever the posta) savings scheme has been 
introduced. 

I belong' to BOnlb'lY and, therefore, 1 
would like to make onc or two submissions 
is this connection. Bombay is tfte. indu&trial 
capital of the country and even through we 
may make tall claims yet We are aware of-the 
plipt of the city't'0day. We bad demanded 
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as. 100 crores for its dev~lopment I expan
sion but only Rs. 50 crores have been 
allocated in the Seventh Five Year Plan. 
Shri Rajiv Gandhi had promised durin& the 
Congress Cscntenary Celebrations •••...••• 
(Interruption) 'YOU could also dem~nd. 
Some people say that if Bombay is aranted 
funds, Madras and Calcutta sh\)uld also 
get it. I do not have any objection to it 
but we should not forget that Bombay is 
'Mini India' where people from other 
States come in search of employment and 
liveliho od. 

[English] 

Weare not asking an), States to give 
money for the development of Bombay but 
we have everY right to ask Central Govern
ment for special aid. 

[Translation) 

Some provision shou td be made for us. 
We demand from the Central Government 
to provide funds for Bombay as it is a city 
which provides jobs to people coming from 
every nook and corner of the country. 

In the end, 1 would only say that during 
all these 30 to 3S years. the Opposition 
bas merely opposed, but now time has 
come when it must change its stance and 
chalk: out a programme of their own. The 
Members of the Opposition have seen the 
result. of continuously opposing for 35 
ycars and now they must at least act for the 
next S years in the manDer sbown in the 
'Oeeta'. 

Sam Gachhlltam Stlmvtldlulm 
Samvo Manasi JanatlJm . 

{ £",U,,,] 

Let us walk togeth:.!r, talk together and 
act with one mind for the development of 
our nation. 

[Translation ] 

SHRl MADHU DANDAVATE.; We 
bave decided .ratber to; follow :-

Kllrnlllnye Vadhlkaraste, 
Ma Phaleshu Kadachan. 

SHRIMATI MADHUREE SINGH 
(Purnea) : Mr. Chairman, Sir, 1 am obliled 
to you for giving mo an opportunity to 
exp.ress my views on this important subject. 
Our country is passing through a critical 
phase and facing heavy odds but now due 

. to the policies of the present Government, 
there is marked improvement in the 
situation.. But OUT problems are not that 
easy that this can be solved with in a short 
5pan of time. 

We rue facing three major problems 
today. First, we bave to strengthen emo
tional integration in the country. Secondly, 
we have to accelerate the pace of develop
ment and eradicate illiteracy and wide
spread pover\y in the country. Thirdly, we 
have to defend our country from forehm 
powers. 

If the people frequently resort to 
st~ikes and 'Bandhs' like 'Bihar Bandb' 
'B . , engal Bandh' and Bharat Bandh' in the 
situation obtaining in the country, we 
cannot hope to bring about any improve
ment in'the countrY. Th~sc 'Bandhs' not 
only hamper production and productivity 
bu t also slow down the pace of economic 
development. It has been generally observed 
that during such 'Bandhs'. tnembers of 
various pulitical parties force the people 
and traders to join the bandh thereby . , 
encoureglOg violent tendencies. Otherwise 
also, there bas been rise in violence in the 
country 'for the past few Years, The 
country can neither make proBress nor 
8trcn8thcn emotional integration in vjew of 
the atmosphere of violence all around. It 
is all the more important that we do not 
resort to violence to settle our political aod 
SOCial differences in order to ensure the 
security of the country from foieign powers. 
·To my mind, it is important for all of us 
tlbt· to take reCOurse to Bandhs as a means 
to resolve our political and social diffe
renees. I appeal to aJ 1 the leaders 'in the 
country to think over it seriously and to 
resolve not to o.rganise nny such Bandhs in 
future as far as possible. 
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The Budget presented by tho hr~.n. 
Finance Minister has been aeneral1y wel
comed. Some people have criticised it ,but 
I feel that· they have done .80 merely as I a 
formality. The hon· Finance Minister was 
facing a Herculean task. It was necessary 
to mobilise resources for the d-.:vdol'ment 
and security of· the coun try. There is wide
spread poverty in our COU:"ltry and, there
fore, it becomes nccess3ry for the middle 
class and the poor to share the burden 
which falls on them as a re~ult of additional 
resource mobilisation. 1he tax proposals 
moved by the hone Finance Minister could, 

. in no way, add to the burden of the poor 
and the middle class people, on the country 
they would alleviate it a bit. As a result 
of concessions in the excise duty, the cost 
of production of industrial goods will go 
down and industrial development will be 
encouraged. No tax proposal is such as 
may further add to the inflation. There 
has been satisfactory increase in 'the budget 
allocation for plan development and defence 
as compared to last year, and we hope tb. t 
next year the pace of the developmental 
programmes would b:.! quickened and the 
defence further strengthened. The provision 
of Rs. 5,998 crores tha t has b~en made for 
improving the economic conditions of the 
poorest of the poor, is encouraging. The 
Government is aware that the anti poverty 
programmes which have been launched at 
district and Block level to raise the stan
dard of living of the poorest families has 
to be further strengthened and kept under 
close supervision so that the programmes 
for the improv\!ment of the ccononlic con
d iti ons of the poor may hI.! implemented. 
In my opinion the active cooperat ion or the 
local people particularly that of the poor 
may also be sought for the implementation 
of these programmes. Some of the hurdles 
in the proper imple,mcntation of these pro
grammes are due to the fact that most of 
the people belonging to the poor section do 
not have fun and correct information about 
these programmes. 

In the present Budget adequate pro
vision has been made for development of 
irrigation and power which is. very essential 
for the economic development of tbe 
country. The investment . made on tbe ' 

Discuss." 

development of power to dat.e bas not 
benefited the People. In our Bihar state 
t~ere is shortaae of electricity for the last 
one decade which has adversely affected 
the economic development of the State. I 
know that Government of India and Bihar 
Government are tryina to strengthen the 
administration of the Electricity Boards 
and have also succeeded to some extent. 
Production of electricity has been increased 
but it is still quite inadequate. It uppears 
that the administration of Electricity Boards 
and Institutions still requires more 
attention • 

Deve)opment of irrigation also requires 
more attention. In some areas of our 
Stale, of whic;h I have personal infor-
mation, roads are in bad condition. 
National Highways are also not repaired 
properly whicb is creating difficulties for the 
movement of trafic. It causes inconvenience 
to the people and adversely affects tbe 
economic development of the State. 

1 would also like to mention brieflY 
about the problems of my constituency, 
Purnea. In BIhar, Purnea is the biggest 
district both in population and in area. It 
is a border district and its border touches 
Nepal in the North and Bangladesh in the 
East. It is essential to take concrete steps 
at the earliest to stren &lben th~ adminis
tration of that area. Not only in this area 
but also in an the areas on the Nepal 
border, security measures and development 
programmes shou ld be speeded up. 

I have also given my suggestions about 
Purnea district and for the past several 
years I have been trying for speedy action 
on these suggestions. Since there is no 
scope of difference of opinion on my 
suggestions, I hope Government would 
not delay its implementation any more. • I~ the end, as public representative, I 
would like to request the hon. Finance 
Minister that the prices of Petroleum 
products, cooking &as and kerosene oil have 
been incJ:'eased bey.ond expectation. People 
expressed their resentment against this 
increase and in view thereof Oover.nment 
gave some .conc:essions. 1 welcome it but 
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the reduction in' the prices of ker6scne oil 
and diesel is ncgligibl'J Kerosene 'oil is used 
g'eneraHy by the poor· 4\lld h\.lt dwellers 
Therefore, I r~quest that some'More conces .. 
sions may be announced. 

The farmer is the, backbone of our 
econonlY and dksel is used in agricultural 
impkments and as such it is desirable to 
reduce it~, pric('-. As a housewife, I also 
demand reduction of Rs. 5 per cylind-:'f in 
th! price of 'cooking gas. I hope the hon. 
Finane.:.' Minister will (.~onsidcr these 
suggestions. 

SHRJ LAL VlJAY PR'ATAP SINGH 
(Sargnja): Mr. Chainl'lnn, Sir, I support 
the Budget presented by the hon. Finance 
Minister. 

Mr. Chairman, Sir, it is a goo~ Budget. 
It is not only useful to the general public 
bW also reflects the policies and pro .. 
1n.·~lInincs 0 f the Congress P3rty. 

Mr. Chairman, Sir, the concept of 
planned economy has heen in vogue in the 
country· for a considerable period and we 

have formulated several plans. You know that 
some time-bound at1d result-oriented revolu
tionary programmes have also been started 
and their good re!iults are yjsible to us. 
]n view of these things, our young Prime 
Minister, Shr; Rajiv Gandhi has not only 
adopted the common path but is striving 
hard to take this country into the 2 J &t 

century at a fast pace. These ,programmes 
have been formulated in consonance with 
this ~pirit. 

You know he has entrusted the I~es·' 

ponsibiJity to set the eoonomy in order to 
a person who is a scholar and a com_tent 
person I would go to the ext-ent of saying 
that he is an t;xpert in tbiA field. · ! 

, A look at the Budget 'would l re"Veal that 
6 S per cent of the Bud~et has been ear
marked for' anti poverty proltra'mmt. And 
if. we go deeper intto it" we shall find that 
there has beel\ an increase of 5 t per cent 

in the I.R.D.P , 91 per cent increase in the 
allocation for N.R.E.P. and Dlore tban 
58 per cent increase in the allocation for 
R.L.B.G.P. over the previous year's alloca. 
tion. 'This is in itself an achievement. 

Besides, under the Indira Awaas Yojana, 
Rs. 12S crores will be spent to provide 
houses to 2 lakb people every year which 
is also a good step. SimilarlY, provision 
has been made for the supply of foodgrains 
at cheaper rates particularly in tribal areas 
where there is shortage of foodgrains. 
Provision has been made for the grant of 
loans to barbers, washermen, cobblers. cart
pullers and carpenters for purchase of 
equipment and every effort has been made 
to provide facilities to people belonging to 
the lower strata of society. 

In the same manner if you see you will 
find that the interest of the people of the 
fixed income group has also been kept in 
~icw. ,Tbe interest rate on Provident Fund 
has been raised to 12 per cent and cdlina 
of RI. 400 in respect of house rent has 
reen removed. 

At present notional income from self 
occupied houses is being taken into account 
for taxes. It is now proposed to exempt 
such I'otional income. 

You might have seen that there are 
large numb'.!r of hafldloom units and small 
scaJe industries and our hon. Finance 
Minister has paid due attention towards 
them also. You might have seen tbat fun 
execuption in excise duty will be available to 
industries upto clearances of Rs. 1.S lakhs 
in a year which accounts for 8 S per cent 
of the small scale units in the country. 
Simibrly, for HandJoom units and small 
s~lc Industries, exemption limit for th~ 
purposes of income tax bas been raised 
from Rs. 20 lakhs to R.8. 30 Jakhs which 
is quite significant. 

You might have also seen that the hon. 
Micltster has introduced a new MODVAT 
Scheme. It is a new experiment. So rar 
as'the Public Sector is concerned, tbere is 
alae atl increase- of 20, S per . cent. You 
know Public Sector plays a key rolc in the 
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COUDuy9. ecoDomy. whether it i. to' improve 
the eConomy or to provide emplpyment. I 
would like to 'request the hon. Minister to 
make proarammea for tbe improvement of, 
the Public Sector which suffers from leveral 
Ibortcontinll. Btrorts should be made ~o . 
run ~e ~blic sector properly. 

There is necci to be more economical 
in every field al there i~ ab iO'lPort&IJt 
.yiol a penny laved is a penny lained. 
If we effect small economies in every 
department, the entire amoun t so saved 
wou1c1 be quite a bi, amount and caD be 
useful if utilised for eradication of poverty. 
I believe that the bon. Minister win imple
mODt bis proarammes luccessfu 11y • 

With these words I thanks the hone 
Miniater (or prcleDtin, such a lood Budget. 

• 
{&.rIll.] 

. SHill M. R. SAIKIA (Nowlona) : Mr. 
Chairman, I rise to make ,some observa
tions on some items mentioned in the 
Bud&et. In the Budaet t he Finance 
Minister has said that the Government has 
taken certain steps and also propose to 
take certain ~teps for speedy eradicat.on 
of poverty, to natcow down the gap bet. 
ween the weaker sections and the rich and 
a1ao to live social justice to the weaker 
~ctions of society. For this purpose the 
Pinance Minister has increased the annual 
outJ.~y by 65 per cent on the anti. poverty 
proarammes. The various schemes under
takeD arc NREP, IRDP, RLBGP and 
aubaidise4 bank loan schemes for the poorer 
sections of the society in urban areas 
I11d also to provide housing facilities to 
the economically backward people' like 
the scheduled castes and the scheduled 
tribes. 

Durio. 'all these Years such programmes 
have beeR implemented throushout.tbe length 
and 'breadth of the countty But, what "do 
-we find' What haa been tbe result of 

· implementa'ion of such ·prosramme~? Haa 
. the implementation of Iuch proaradtfl'lea 
been, able to narrow down . ~he lap between 
lb.e ri~h aad tho poer sections' Gf tho 
';109i't'; t ~.':" ,~e f~!t.:: of :ini,Jem.uittoD 
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of IUch proarammes beOD enjoyed by the 
weaker sections of the IOciety' Has tb, 
implementation of such PfOll'ammea boen 
able to provide social justice to the. weaker 
sectioDs of the society? By the imple
mentation of such Prolrammel, how maoy 
people bave been brouaht above tho poverty 
line 'I rbi's bas to be evaluated by us in 
all aerioumess. 

I come from a State which is economi.
cally and socially backward, namely Assam. 
Durin. all these years, 'we have found that 
most of the allocations for sucb prol1'ammes 
have been misuti tised or diverted for other 
purposes. Alia. most of tho programmes 
have not been implemented to the full. 
For instance, during these years, in my 
State, the Government of Assam have spent 
the entire amount allocated for develop
ment proll'ammes in the name of Jaw and 
order situation. They have spc 1t tbeae 
funds to keep themselves in the ,addle 

Similarly, I can cite innumerable 
instances in my States. tInder the NRBP 
programme, appointments have been made 
in fa'lour of two or three members of the 
same family at tbe cost of other poor 
people. These things have been going 
on there. 

Sir, this House bas a responsibility to 
see that the fundi allocated against such 
proaramm~s are utilised properly, these are 
not diverted and ·spent for'the purpose for 
which those have been allocated This 
House has approved grants for these pro
Il'ammes. This House cannot Shirk its 
responsibility on the plea that the imple
mentation rests with the State Governmenta. 
I 6Ugest that the Ministry of Finance and 
the Minjstry of Programme Implementation 
should constitute a Committee of Members 
boloDlinl to various parties (or a physical 
verifiCII.tion and aee whether the proarammes 
have been fully implemented and the fuads 
\ltilited. TheY ah~uld also lee if thete has 
been any misuse of tbose f~nds. 

The Finance Minister in his budpt has 
l1lOntioned about tho establishment of 
model schools in every district of the 
OO\lDU1 .ad. that baa been wolcome by 
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many bon. Members of this House. But. 
I am afraid, the. implementation of this 
scheme will (urther widen the sap between 
the rich and the weaker sections of the 
people, The Children beloDainl to the 
weaker section will not be able to compete 
for admission in these model schools, be
ca use the guardians cannot provide their 
children better atmosphere to enable tbem 
to gain better quality of education to face 
the competition because of cconomic 
hardships. The cbildem of the white
conared or privileged sections of the 
population can have better conditions and 
better atmospher and they are in a position 
to gain better quality of education which 
will enable them to face competition in 
order to get admission into the model 
schools. Money is going to be spent for 
the afl\uent sections of society at tbe cost 
of the under-pr;vileged and weaker sections 
of the people. Therefore my hnmble 
submission is that the money should be 
sp~nt for the weaker sections who are livID a 
faT' away from the cities. These children 
should be provided better phYSical facilities 
for creating better con"itions. Good aDd 
tfficient teachers should be provided to 
inpart better quality of education. There
fore 1 request the Government to think 
over this issue regarding the establishment 
of model schools. 

Regarding the position of our balance of 
payment 1 observe that it is a result of soaring 
imports an.d dwindling exports. Therefore, 
in order to improve the balance of payment 
position, we should increase the volume of 
our exports. The main exportable com
modity w;th great potential to earn foreip 
exchange is tea. Therefore, Government 
should try its level best to increase the low 
of tea to the internationa~ competitive 
market. In order to achieve. this, the 
present arrangement of fixing the export 
quota on regionwise, channelwiso and 
ca tegorywise should be relaxed. The 
Government of India sbould also try 
through the trade agreements made bet. 
ween the Government of India and other 
fore ian countries to, persuado the foreiln 
toWltries to lower their taril' rat.. 10 a. 10 

enable ,,8 tQ inere.se the volume of tea 
export. For instance, Pakistan has impor. 
ted a very tarae quanti ty of tea which is 
of a low quality from Araentina, Indonesia .. 
China and kenya, instead of importina 
more and better quality tea from our 
country. Therefore, my request to tbe 
Finance Minister is that the Government 
or India should try its level best to penuade 
the Government of Pakistan to impol t tea 
which is better in quality from India rather 
thae importinl it from those countries. 

Relardina income tax, we welcome 
wholeheartedlY the measures taken by the 
Government of India. Not only we, . but 
all the members of Parliament irrespective, 
of their political colour or creed and all the 
sensible men in the streets will also welcome 
these measures. But I would request the 
hone Finance Minister to'take note of one 
thinK. The corrupt politicians should not 
be excluded from the operation of such 
measures. We politicians have been vested 
with political powers, which are liven to UI 

by our people. We eould utilise that 
power for the benefit of the people. Instead 
of utilising such powers for the benefit of 
the people, some politicians utilise those 
powers for their persona II lain by which 
they amass huge properties, wealth and 
money through belJllml transactions. If 
these measures do not cover such 
corrupt politicians, then what is the meaninl 
of socialism? What is the meaninl of 
narrowina down the lap between the rich 
and the poor? What is the meaninl of 
aiviDI social justice to a1l? We should 
oncourale the concerned officials to catch 
hold of such conupt bi. 'IUDS, to acbieve 
our desired lOlls. 

PR.OF. K. V. THOMAS (Brnaku)am) : 
I tupport this year's BudlCt. Last year 
when tbo Budaet was introduced in Parlia
ment, eminent economist. laid that it was 
an epoch-makins budlet. Compared to 
lilt year'. budaet, we can lay that this 
year', budlet is a slim btauty, because thie 
docs not contain any unnocessU)' fat. in tbe 
form of compl~ taxation. 

Whcn there was a rile in the price of 
petrol and petroleum products, a lal'le 
lOCdoa of tbe people from ditrer~Dt partl of 
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the country were afraid that it would cauae 
Unnecessary inflation. So, everybodY was 
calerly waitiDl for the prClCDt Budlet. But 
when tbe budlet was introduced, it was 10 

simple that nobody could find any fault 
with it. 

I would Uke to point out certain fa~ts : 
It is said that when we look at tbe whole
sale prices, H is more or less stable. But 
there is an increase when the common 
commodities reach the people. The reason 
it that we don't have an effective public 
distribution sY1tem. Only a few States like 
Kerala have effective public distribution 
systems. So, unless the common consumer 
ittms like foodgrains, kerosene etc. are 
given to people at reasonable prices throulb 
the public distribution sYstem, we cannot 
control inflation .. 

The second point is that tbere is a big 
talk about Health for All by 2,000 A.D. 
But when we look at the budgetary alloca
tions, R,s. 200 crores are set apart for the 
Department of Health, and Rs 530 crores 
for Family Planning. Thus, on an average 
it comes to as. 1 per citizen in our country. 
This win not help. Unless, tbe family 
planning programme is effectivelY imp Je
meoted. 

Wb~tever progress we are making in the 
industrial sector or 811'icultural sector, the 
fruits of it will not teach the poor people. 

17.00 brl. 

We are talkinl about universalisatioD of 
primary education and ad"lt Jit..acy. We 
could not implement it effectively. When we 
look at the data obtained from various 
institutes, we find that the drop-out in the 
primary schools il very hip and the reasons 
liven ate that many of our kids have to 10 
for some kind of jods because their parents 
are poor. In Tamilnadu, they 10 to the 
pdntins press. In Kashmir, tbey 10 to 
carpet makiOl industry to earn their livinl. 
So, our children between the age of , and 
1 0 80 for various joba because the ir pareDts 
are 80 pOor that they cannot afford to Seiad 
them to schools. They cannot let foC'Cl. 
So, throu,bout the .country, if. you imple
ment a' scheme whereby noon-meal i. 
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lerved to all the children who are atudyN 
in tbe primary schools, it will really 
help to prevent the drop-out in primary 
schools. 

There is a drastic change in the attitude of 
the bank people. I am coming from Cochin, 
which is the industrial capital of Kerala. 
Earlier; the bank people used to gO to the 
houses of the big industrialists and give 
them whatever money they needed. I know 
of a large number of cases where they 
could not recover money they had given to 
these people. But when a poor man goes 
to a baot to let Rs. 500 or Rs. 1000 or 
Rs. 5000 as loan, be has to go through a 
very difficult proceSb. Last Saturday, we 
wont to one of the big loan melas where 
Poojaryji himself came. There what he 
found was tbat for getting a loan of Rs. 
500 from a bank, the poor man had to go 
to the bank 3 -4 times, and the bank 
people asked the poor man to pay interest 
at the rate of 12 to 15 per cent. Poojaryji 

. asked bank people not to collect this much 
rate of interest from tbe poor people. He 
asked them to give Joan to the poor people 
at the rate of 4 per cent. Then he also 
told the bank people to give loan to the 
poor people to the extent they were entitled 
to get. He asked one of the cobblers how 
much loan he would require, and how much 
he was given. Tbe cobbler said that he 
wanted to have RQ. 1000 as Joan, but be 
was siven only R.s. 500. So, in the banking 
sector, the attitude of tbe banking people 
bas to be changed in order to help small 
farmers, small industrialists and so on. 
Our interest should be to help these people 
who need real help. So, instead of giving 
belp to those needy people, even now, many 
of our banks are instered in helping the big 
business houses. 

When we go to big cities like Bombay, 
Calcutta and Madras, we find that on one 
side there are sky-scrapers, nlulti .. storeyed 
buildings, on the other side, just near to 
tbat, there arc' small shelters, slum areas. 
When you By over the Bombay Airport you 
will be asbarned to see that one side 
there are hi. buildings, on tbe other side, 
tbere are bil slums areas. What constructive 
steps have you taken to control spreading 
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of slums '1 What effective stepS are you 
taking to give tbem better facilities? .1 
have visited many slum areas. Can we not 
provide them better drainale facilities, 
better drinking water facilities which are so 
simple things, which are necessary for 
human beings to live' a better life '1 

We have to find out a way to help tbenl 
living in the slum areas. 

Mil. CHAiR-MAN : The hone Member's 
time is up. 

PROF. K. V.. THOMAS: Before 1 
conclude, one more suggestion I have lot to 
make. During the Emergency in every shop 
a board was put up, showing tbe price. 
People used to look at the board, and pay 
the price. Now none of the shops exhibit 
the board nor the price. Let 1llone the 
quality, nobody knows what the price is and 
what is the price that is being charged. The 
shop..k eeper says Ils. 100, we pay it or if 
be says Rs. SO we pay it. A way has to be 
found and every metre of cloth has to carry 
the price. The selling price should be 
printed. I think this is one of tbe areas 
where the people are cheated. 

Ragardir g agriculture production-l 
come from Kerala and I know about coco. 
nuts-the production of coconuts has been 
fluctuating, and 80 the price a180 bal been 
lIuctua ting. If the . production aaos up 
price bal been goinl down and when the 
production decreases the price has been in. 
creasing. Last year, for temple, the 
coconut production bad Bone down, and tbe 
price had also gone down while the farmers 
hope that there would be a ,stable price. 
That is what is bappeniol in many of the 
production units. 

Aother point which we want to mention 
is about the corrective acctor. You ba\'e 
liven about Rs. 30 crores for this sector. 
StiU, the farmers cannot let the proper 
funds because there :lre no farmers' coope
ratives, 
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Now the position abowi that for Pro
duction of coconut thousands of rupees are 
spent by the farmers. Unless the cooperativo 
societies are ·there, the farmen who produce 
coconut, copra, and other thin. cannot 
hope to let a reasonable price, There are 
no marketiol facilities for smaJJ farmers and 
in tbe ab .. ence of such reasonable markctina 
facilities they cannot with-stand competition. 

There are so many other thinp in the 
aaricultural sector which need to be looked 
into and more improvement can be brought 
about by impl ementing the Programmes. 

(T,tm.ltlt;on) 

SHkI ANADI CHARAN DAS (Jaipur); 
Mr. Chairman, Sir, the Budget haa been 
welcomed by a cross section of the peoplo 
of the country whether they are poor, 
businessmen or other catesories. The Kind 
of I,Judget presented by the hon. Finance 
Minister, Shri Vishwanath Pratap Sinp, 
has never been presented before. 

The quotation from the Prime Ministerts 
. speech mentioned in the beginning of the 

Budget serves al a preamble to the Budget. 

[English] 

Development must be accompauied by 
equity and social justice--by removal of 
social barriers that oppress the weak. This 
is the essence of our concept of Socialism. 

rTr_sl,dlo"l 

This, is our aim and also the policy 
adopted by our Party. The country should 
advance towards socialism. The Budlet ha 8 
laid down guidelines to be fol1owod to 
achieVe this end. 

This Budlet seeks to provide locia' 
security to thOle whose ramilies are COPied 
in agriculture. This will give ireat relief 
to the poor aaricultural labour living in 
villa,e. and who are facinl hardships. 1 
'would . Sllllest that '1 social security card 
sbould be iuued to every perSOD in the 
country. This will reveal bi s source of 
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income, what are his requirements and what 
"he mend. to do in future. This will facili
tate the achievement of our loal of 
socialism. 

Similarly, a family resister should be 
maintained in which the name of the head 
of the family and his children should be 
cntered. Whatever money he spends should 
al'SO be entered in it. It will also help us 
to know bow many persons are lettina the 
benefit and how many persons are still ex .. 
ploited and arc backward. It will also 
facilitate us to know the details jn the event 
of the division of a family. We shall also 
come to know how a family, which was 
very pl'or, bas become 80 rich. 

We have all seen that some time th~ 
entire funds are being spent on a single 
block. By loing through the fi,ures we 
have discovered that about Rs. 20 lakhs arc 
spent every year on the Blocks. The reason 
for lack of development in the villages is that 
some people misappropriate funds meant 
for the Blocks and spend it on constructing 
tbeir houses with tbe result that sometimes 
a sin&le family manaacs to construct 3 to 4 
houses while some other families cannot 
let even a single house to live in. In the 
previous session, I bad said that if you 

. want to bring socialism in the country, then 
a famUY should be provided at least one 
houle. 

I.R D.P. and a number of other pro .. 
arammes have been introduced in the 
country to help the poor. But the poor arc 
not Bettini its full benefit. The middlemen 
misappropriate the funds. OUf Primc 
Minister has warned that such thinls would 
not be to lerated. If you want to end such 
practice, we shall have to plug the loopholes 
which lead to exploitation. Then only 
socialism can be ushered in the countrv. 
We can move forward only if we follow this 
path. . 

A number of steps have been taken in 
recent ),cars to promote industrial Ifowth in 
the country. I would sUllest that the 
industrial workers should not be paid the 
bonul in casb. They should be asked to 
purchase shares of the orpnisation in which 
they are work in&. In this way their bonus 

. amouo' will be inYlsted. 

The condition of weavers and riksbaw
pullers is most deplorable. Tbe EstimatCl 
cammittee had nlade study in regard to the 
weavers and had submitted its recommenda
tions also. But no action has been taken 
thereoll. The literacy among weavers is not 
lnore than 2 to 3 per cent and as a result 
they are. not able to make progress. The 
condition 'of riksbaw-pullers is no better. 
Their children are also adopting the pro
fession of rickshaw pulling. In this way 
their future generations will continue to be 
riksbwaw .. pullers. Had they been educated 
they would have availed of 'the benefits 
provided by Government to them. Some 
study shou Id be carried out in their case. 
The children of riksbaw pulJers should be 
given stipend as is giVen in the case of bidi 
workers. 

I would like to suggest to the hone 
Minister that it would be better if instead 
of giving subsidy to the weaker sections and 
the poor, they are given interest-free loans. 
In other words, you realise Rs. 100 against 
a loan of Rs. 100. In this way they would 
at least be able to save overhend expenses. 
At present they carry home only 33 per cent 
of the loan with the result that they are 
not able to derive benefits of I.R.D.P. Tbe 
hone Minister should look into it and take 
appropriate steps. (Interruptions) I am 
concluding just now. You are asking us to 
curtail expenditure but the State Govern
ments are incurring heavy expenditure on 
transport. In case you provide conveyance 
allowance and loan for purchasing a vehicle, 
the Government can reduce a lot of its 
expenditure. 

The Doitari Mini Steel Plant falls in my 
constitucl'cy. Work on it was started five 
years ago and a sum of Rs 9 crores has so 
far been spent on it whereas the total ex
penditure is likely to be Rs 100 crores. 
This year you are loinl to spend only Rs. 
61 lakhs~ In this way how will the project 
be completed 1 At least this Steel Plant 
should be completed for the bettellT\Cnt of 
our constituency. 

With these words I convey my thanks to 
yOU aDd conclude my speech. 
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11.20 brs. 

(MR. DEPUTY SPEAKAR in the 
Chair.] 

[English] 

SHRI SOMNATH RATH <Aska): Si,\:, 
the Budget reveals considerable courage, 
(oresigth, strenght and determination of the 
hone Minister of Financ\!. It protects the 
interests of the weaker sections, the nliddlc 
class workers, salaried persons etc. It gives 
fresh incentives by way of subsidised loans 
to the urban poor. There is a 65 % 
increase in anti ·poverty programmes, for 
the elimination of poverty. 'This is very 
m~ch significant. But I want to Invite the 
attention of the Finance Minister to ensure 
that this amount actu111y reaches the bene· 
ficiaries. the people for whom these pro
grammes are Ineant. It should not evaporate 
in the midd Ie As such, I suggest that 
some supervis ing ag\!ncy should be etab) i .. 
shed to eX1mine whether the amount is 
correctly spent or not. Inveiitment is being 
stepped up in respect of rural development, 
education, health, art and culture, Infor
mation and Broadcasting and anti-poverty 
programmes. 

Sir, the Finance Minister has rightly 
expressed his concern over the severe 
budgetary presSures on account of subsidy 
on food, def;t payments, .defence and the 
disappointing performance of the public 
sector. 

Keeping in view the provision of Rs. 
4057 crores for agriculture and allied sectors 
in the 7th Five Year Plan, the provision of 
Rs. 911 crores in the budget for the year 
1916·87 for Plan eJtpenditure for Agri" 
culture seems to be reasonable and also it 
is more than 1 / S of the total provision. 
The provision for subsidY of Rs. 1 750 
crores for food and Rs. 1950 crores for 
fertilizers has been Inade in the Budget. 
This is a very heavy burden on the public 
exchequer The subsidy on fertilizers has 
to be given to en~ure that the fanners get 
fertilizers at reasonable price. 

Now I want to submit about food .. 
arains. Foodarains are distributed by the 
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Food Corporation of India. The handliDI 
and distribution cost of the CorporatioD, 
without provision of storage and transit 
losses, is as high as Rs. 50.59 per 
quintal. Similarly the carrYing charaes 
payable to the Food Corporation for main
taining buffer stock of foodgrains is as high 
as Rs. 50.15 per quintal, without takins 
into account the storage and transit lossel. 
This requires special examination to redace 
these charges. The Finance Minister has 
expressed his concern about the short pro
duction of sugar as welJ as oilseeds. I 
submit that the short production of sugar 
was largely due to the present dual price of 
the Government for sugar. Sir, for 
increasing the production of gram, and for 
that matter, certain other varieties of pulses 
and oil-seeds, high-yieldihg varieties will 
have to be evolved. OUf wheat revolution 
has been brought ~bout only through high. 
yidding varieties and not only by giving 
subsidy, The Finance Minister mentioned 
in the Budget Speech that it has been pro
posed to extend the Crop Insurance Scheme 
to fruits cultivation also. Previously this 
Crop Ilburance Scheme was introduced for 
wheal, millet, paddy, pulses, oilseeds, etc. 
only for those who have taken loan from 
the banks. I am afraid tbis system win 
increase indebtedness. So ~t should be given 
to one and all of cultivators, not only those 
who take loan from the banks. It should 
be extended to all farmers and should COVer 

full loss and not a portion of the loss only. 
lhis may be kindly considered. 

There is increase of 20 per cent on the 
plan allocation and 40 per cent increase in 
the total outlay is praiseworthy. The 
weaker sections, mostly Scheduled Castes 
and Scheduled Tribes will be much benefited 
from the Housing Scheme and Rural Water 
Supply and infrastructure created. Stress 
has been given to agricullure and as for 
irrigation, 1 woulJ suggest that instead of 
major projec!s. stress may be given for 
what is called water harvestjng structures 
or wa,ter sheds, At the same tinlc se· ence 
and technology should be transferred to the 
cultivators and the cropping patern must be 
such that wilen you want that we should 
cbanae one crop to ;lootbQr, it .y.1. be 
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possi1)le. besides water management. These 
are the main factors for producing moro. 

Sir, I quote the first sentence of the 
Editorial in tht} Indian Expn'ss dated 
1.3.1986 about the Budget: 

"Only the naive ~)r the prejudice will 
grudge Mr. V. P. Sjr.~;h, the Congra .. 
tulations which he will deserve. His 
Stewardship of the economy h3s been 
Iucb as to put at rest for the moment, 
at least several nlisgiving about the 
consequence.s of the policies initiated 
by him over the last year:' 

Sir. the tax revenue h,lS increased and 
raids against tax evaders as well as the 
smugglers should continue. At this juncture 
1 want to bring to the notice,pf the Finance 
Minister that a big r,lcket is going on as 
far 8S sending the labourers outside India 
to the Middle-East and also make them 
work inside India is eoncerned. The com
panies which scad tht! lnbourcrs unauth~

rised\y appoint the sub-contractors. A 
big racket has been going on for years and 
crores of rupees are involved. huge ~mount5 
are collected from those labourers, more 
10 from Orissa about 10,000 to 12,000 
rupees per labourer, and they are made to 

work in India for some time with the hope 
that they will be sent abroad and in the end 
they are not sent and somdimes they are 
sellt - I can give instances of Continental 
Construction Company of India in De1hi. 
and many others. The amount these 
labourers get towards their wages from 
outside, when it reaches India, 10 per cent 
to 1 S per cent of it is given to sub·ron
tractors who have supplied the labourers to 
these companies. All such documents can 
be seized from the banks where they have 
opened the account' their records from 
office. They evade the t -axes, they are 
criminals, they have commi tted lnany 
Qffences. I am prepared to supply the details 
to the hon. Finance Minister if he 50 
pleases,. If this racket is unearthed, I 
think tax evasion' to the extent of lakhs of 
rupees can be dctectec here in Delhi and 
also in Bombay and many other p1aces. 
'That should be done and tbe labourers 

should be given relief and the lO iQ ., S PO' 
cent of the wages of the labourers which 
has been doducted and given to sub.-con
tractors may be returned to them and action 
taken. 

About the transfer, by the Centra) 
Government to States and Union Terri
tories, it has been criticised that the Centre 
is not paying due attention. But it has been 
stated in the Budget speech itself that lhe 
transfers by Centre to States and Union 
Territories are up by Rs. 1500 crores in 

' 1985·86, 51 % over 1984-85. The Central 
assistance for States and Union Territories 
Plans is up by 42 % in 1985-86 from 
1984·85 level. About the personal income
tax collection, in 1985·86, it is 36% over 
budget estimate and 85% of the collection 
goes to State. That is Rs. 508 crOfes more 
than the budget estimate. Increass in 

. Plan outlays of States and Union Terri
tories in 1986-g7 is 25% over 1985-86. 

These observations in the Budget 
speech answer the charges levc]]cd by the 
opposition. So also, it is said that this 
Budget is a populist budget. But I wou,ld 
like to know from the hon. Member who 
has spoken about it about the programmes 
of his State. 1£ makes a publicity that it 
giv~s rice at Rs 2 pl.!r kg. Is it not a 
populist programme? Some States do give 
mid·day meaJs for students. 

SHRI C. MADHAV REDDI : Then, 
we are in the same boat. 

SHRI SOMNATH RATH : They make 
some unnecessary comments. I borrow the 
words of our esteemed Prime Minister, 
Shri R qjiv Gandhi : 

"We should nluke some sacrifice for 
the growth of the na tion. As such 
there is a little increase in administered 

'price but mue h ado is made about 
nothing. 

Under the leadership of the Prime Minister, 
the Budget reveals another factor. This 
country will stand ,on its own legs It will 
not depend on any foreisn count!')' for it, 
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lI'owth. It will not be led by other countries 
but if possible this countrY will Jead other 
countries so far as alobal peace and 
disarmament are concerned. 

Lastly I would suggest that these 
subsidies that are proy;ded to the weaker 
sections should reach them and the M :mbers 
of Parliament may be taken into confidence, 
They may be made the members of the 
block cominittte and district committee so 
that they may also k1loW through their par
ticipation what is the renl slate of affairs 
in those blocks. Though there is a direction 
from the Centre that at the State level and 
district level committees, where Members of 
Parliament are assocbted they are to be 
called when Parliament is not in sessions; 
but this direction of the Centre is respected 
more in its lereach th-an in its observance. 

1 thank the Finance Minister and hope 
that this Budget will certainly give relief to 
poor people. The driticism that the deficit 
amount mentioned in the Budget Inay lead 
to inflation has been right ly replied by the 
Finance Minister that by more production 
and higher col1ection of revenue, it would 
cover the 'deficlt, I congratulate him on 
ealling even the opposition parties, the 
experts who are in the fields and the 
lleneral public to speak and discuss on the 
Budget with the aim of nation's growth and 
fulfilment of the objectives. 

SHRI PIYUS TIRAKY (Alipurduara) 
Mr. Deputy Speaker, I rise to oppose the 
Budget proposals presented by the Finance 
Minister. The people of India have already 
exprec;sed the;r anguish and resentment of 
this Budget and the Government also 
acknowledged that the 26th February 
Bharat Bandh was a success on account 
of this Budget. There was a' pre-Budget 
price rise of the essential commodities 
such as 'Petroleum and petroleum products, 
diesel, kerosene, food grains etc. This is a 
ICcond Budget. 

The Government is being entrapped in 
'it~ own contraption of its own cre'1tion 
because they have followed the mixed 
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economy riaht from the very bCIUmilll . of 
independence and this mixed economy baa 
failed. Enormous money bas been IpcIlt 

already on various public undertakiDp 
and on public programmes and the ruUn. 
party a110 admitted that the benefit. did not 
reach the' common people and the poor are 
becoming poorer and a few have become 
so rich that they do not know what to do 
with their money, after all? This is profit
oriented socialist structure ptevailinl in 
India. 

The private sector industries arc meant 
for the profit of the individual coter
preneurs and so 1001 :18 they let profit, tbe 
industries survive and whenever ,here is 
some 10s8, the proprietor himself cloaca the 
industry and takes back his inputs from it 
to switch over to another industrY where be 
can act more profit. So, makin, an industry 
sick or closed has itself become another 
industry. The surrender to the Govornment 
and let back all their inputs and switch 
over to another industry. You have no 
check on this. Now you have lakhs of 
industri es which are ei ther sick or closed 
or going to be sick. You have not liven 
any proposals to revive those industries and 
give emploYment. If the existinl indUstries 
are not viable, then, how can you expect 
to have another one and how do you expect 
to progress further because you do not have 
any surety that such and such industry will 
Irow and give profit to the common people 
and give employment? There is no cer
tainty at all. You could have checked such 
trend of the industrialists. You could have 
I'ven some lug&etions in this relard. 

Your Budget Proposal is exactly a 
profit-oriented proposal. You want to lOt 
profit and you have invited multi-nationals 
to help you because of your admiration to 
the Western capitalist countr:el. You are 
supposed to copy the Western countries 
8uch a!4 UK, the USA and other small 
developed Western countries and for tbat 
reason you are lookina towards them as if 
India is Jack ina in man~power, tecbnololY 
and technical know-how. You have opened 
the door ard inv!tcd them to come over 
here but they are coming for their own 
profit to keep ,heir own buS!ncll riPti in 
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the world market. You are thinking that 
these people will come and they win have 
their technology and they will belp you and 
that you can enter into the world market 
on a competitive basis. But perhaps that 
will remain your dream because these 
Weslern countries have exploited 80 many 
other countries like ours. For instance, 
take UK. They have global companies and 
they have exploited a number of countries 
to serve their own interests. So, these 
people you should not believe that they will 
be of any help to our country ••• 

SHRI VISHWANATH PRATAP 
SINGH: May I know from the hon, 
member which proposal of the Budget has 
given invitation to the multi-nationals? ' 

SHRI PIl US TIRAKY: The door is 
open-I mean to say-for the multi" 
nationals. They are here because you have 
taken loans. You have asked f('lf loans and 
you ha ve asked for the people 
to come also. This is the general habit of 
your government. That is all I am saying. 

MR DEPUTY-SPEAKER: He says the 
doors are open but you have not allowed 
them till now. 

SHRI PIYUS TIRAKY: Sir, finance 
is a difficult subject. To earn money js easy 
but to spend is very difficult, So you must 
show how much we need, bow much cloth 
this country needs, how much edible oil w~ 
need, how much dhal we need. These are 
essential commodities. You have not done 
any exercise of this kind. So people are at 
random moving here and there in search of 
employment and how to live. 

This Budget will perhaps put the pepple 
to more trouble and it will invite starvation 
also because prices of all essential com
modties have increased. You know 51 % 
of our people are living below the poverty 
line and illiteracy is about 65 %. For all 
these people it will be very difficult to even 
live because of the incre,se in prices of 
essential commodities. They cannot liove as 
human beings and enormous difficulties are 
ahead for these people and they are the 
people for whom the Government must 
livo tbeir first tbousht. 

1 986.a7-Gelleral 
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Your Government came to power due 
to the sympathy' of the people on the 
brutal assassination of Indira Gandhi and 
now it seems that this government has' no 
sympathy for the common people who have 
voted them into power. You could have 
given the essential commodities at fixed 
prices and the distribution would have 
reached everybody. At least they would 
have said that this budget would be very 
rice to all the people. 

This budget· will not help the coun try, 
neither your government nor yourself and 
everywhere there is resentment and anguish 
and the people are now on the roads to 
protest against the budget and I do not 
know where the country will go if such 
things go on and jf the Government does 
not come with a sympathetic view to assess 
the exact need, what the country needs and 
how much essential commodities are needed 
to feed this 7 S crores of peop] e as human 
beings. So I request the Minister to think 
over it and try to giVe SOOle relief to the 
poor people so that they can put their 
beads above and live like human beings. 

[Translation] 

SRRY NARESH CHANDRA CHATUR. 
VEDt (Kanpur): Mr. Deputy·Speaker, 
Sir, our capable hone Finance Minister has 
prepared the Budget with great foresight 
for which not only we but also the crores 
of people of thj~ country congratulate him. 

The main feature of this Budget is that 
there is nothing in it which may invite the 
criticism of the Opposition. It has become 
a convention with the opposition pard~s to 
oppose for the sake of opposition. I have 
been listening to their speeches since 
morning and I have seen that unlike last 
year they have not been able to make any 
point in their speeches this year. I had 
also raised some points in a forceful manner 
in regard to the Budget ] ike them. This 
year I am congratulating the bon Finance 
Minister in an equally forceful m~nner. 

The Budget lIf this year is nol as painfUl 
ti it was last year. This time the hon. 
Finance Minister bas won the hearts of the 
people by his competence and foresilht. 
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The Finance Minist~r has rightly pointed 
out that last year he was quite iaDorant of 
the financial intricacies but within one year 
he has gained so much k,nowledge that we 
are all praise for him. 

I do not want to go into the jugglery 
of statistics. 1 shall raise points in reaard 
to policy m'ltters. In this Budget, pro
grammes have been formulated for the 
development of the country and upHftment 
of the poor, which is praiseworthy. When 
the prices of petroleum products were 
raised last Year, I had opposed the proposal. 
This year also, I ftlt sorry when prices of 
the same were raised before the presenta
tion 0 f the Budget. The poor and -parti
cularly the farmers are totally dependent 
on some petroleum products The cooking 
gas is used daily in the middlo class 
house-holds. It is not proper to raise the 
prices of these Commodities. 

The hon. Finance Minister has given 
further exemption of Rs. 4,000 in the 
income tax limit in the Budget and has 
thus provided relief to the people. 

The income tax procedure has been 
simp} ified. It is a good step. Although 
you have done away with the exemption 
given to the minor charitable trusts yet I 
would like to draw your attention towards 
a number of charitable trusts where billions 
of rupees of this country are lying unused. 
In each of such charitable trusts at least 
Rs 2,500 crores are lying unused. These 
amounts are being nlisused on a large scale. 
Those people who are ruoping schools, 
colleges and temples and have thousands 
of acres of land with them, are misusing 
it. Attention should be pail! towards them 
If taxes are levied on thes(! funds, 1 feel 

. there will be no need to impose taxes to 
the tune of Rs 100 to Rs. 200 crores. If 
you bring these trusts in the tax net, you 
can collect Rs. 100 to Rs. 200 crotes as 
taxes easi ly • 

You have nlade available abundant 
resources for education, defence, develop. 
ment of the country. science and techno-
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Jogy and electronics. For this I conll'atulate 
you. But at the same time I want to 
submit that when the country is marching 
towards development, we shou1d win the 
hearts of the people by presenting new 
programmes and march forward on the path 
of progress. But when tbe people start 
taking interest in technological advance
ment and start using those articles, you 
raise the prices so as to curle their consump· 
tion. 1 think it is a vefY wrong policy. 
You should not encourage the 111lrufacture 
of cars and scooters in our country and 
purchase of nlore air-buses. You should 
not encourage the manufacture of modem 
scientific equipments run on energy and 
petro). You should also not urac the 
people to use these things and once people 
start adopting them, do not say that you 
are increasing their prices to curb their usc. 
Such things are laughter provoking. 

We are increasing resources for educa
tion. The hone Finance Minister is a poet, 
who else can know emotions and feelings 
more than him. If modernisation, mechanisa
tion and computerisation go on increasing 
day by day. will be able to preserve that 
feeling. You should pay attention to this 
also. I feel constranied to say that in 
such a huge Budget, Dot a single paisa has 
been provided for the development of the' 
official language of the country-Hindi and 
country's other regional languaaes. 

I want to know how the voice of 75 
crore people of India will be heard when 
the official language, national language and 
other languages of the country are not 
developed. Our Finarce Minister is a poet 
He knows the intricacies and niceties of a 
language. No one else can explain this 
Jetter than be can. 

In the new pattern of educe tion you 
have said that you wilJ open Central 
SchoolS in evety district. It is a good 
tbing. In this country Iarae number of 
public schools have been opened. Very 
few persons can let their wards educated 
in these pubJic schools by payinl Rs. 500 
to 600 per month. I have heard tbat in 
Central Schools, Mathematics and Science 
are tangbt in the Enllish medium. In tbis 
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way tbe standard of education in the 
Central Schools will be different from that 
of the public schools and in those schools 
whete the poor children study on jute mats 
it will be quite different. You should pay 
attention to the plight of the education 
that it will brinl. If you cannot provide 
load means of educa tion to the poor 
children of the country, tben it is no use 
providing huge resources for education. 

At present Central Schools are 1 iked 
because these win help in developing a 
uniform Indian education system which has 
not developed so far either as regional 
education or in the matter of syllabus or 
as standard education. It bas a Iso not 
developed in the perspective of a mediuln. 
If there is going to be one Central School 
in our district how many children will y<"u 
be able to admit in them. 1 demand that 
the standard of the Centra) Schools should 
be in consonance with all the regional 
lanlUages and the same syllabus, languages 
and medium should bt made applicable in 
all the States Only then uniformity can 
be brought about. If the countrY is to be 
saved from the slave mentality, then there 
is need to check these public schools which 
are creating a sizable class which we used 
to see in the shve India and is now being 
seen in the independent India also. 

The deficit Budget is in itself a sign of 
danger. I apprehend that the hone Finance 
Ministor in the next, to 8 months may 
not realise Rs. '00, 100 or 1,000 crores 
taxes against the deficit of Rs. 3,500 
crores, just as be realised taxes by increas
ina the prices of Petroleum. 1 want that 
the way the hone Minister assured that in 
the next three years taxes will not be 
increased, he should assure that in 1986-87 
prices too will not be increas""d. The 
people are not cpnvinced about the hike 
in prices of those articles on whic h .you 
have monopoly. 

I tba~ you for the housing scheme you 
have announced. I would also like to 
make two requests. You are well aware 
of the position prevailing in Kanpur. Many 
mills are closed and tbousands of workers 
are becomin& unemployed. Even those 

1986-87-Gelleral 
Dl8cussitJII 

mills have not been open~d about which 
you had made a demand when you were 
the Chief Minister. Therefore, you should 
pay attention towards this. 

The housing problem in Kanpur city 
with a population of 25 to 30 lakhs is 
very a:ute. You should make some 
special plan for it. If you do not pay 
attention towards this problem, it will Dot 
be possible to solve it. 

One more request. You have started 
MODVAT scheme to help in the develop
ment of industries. Yuu have yourself 
conceded that this procedure. is qui te 
complicated. The industries would of 
course be benefited but my request is that 
if your bureaucrats cooperate, the smal1 
i.,dustrialists will also get the benefits, and 
not Otherwise. 

I may also submit that the dispute 
about Ganga Barrage in Kanpur is quite old 
Neither the Uttar Pradesh Government is 
providing Rs. 123 crores for the project nor 
the Government of India is making alloca
tion for it in any of the Five Year Plans. 
We had been constantly requesting the late 
Prime Minister Sbrimati Indira Gandhi and 
she had assured also and Shri· Rajiv Gandhi 
has also assured that the Central Government 
will do whatevery it can in the matter. I 
would request that in a city like Kanpur 
where Ganga has drifted two miles away 
eVen there Ganga water is not available. 
We welcome the steps you have taken to 
check water pollution there but kindly 
arrange for construction of Ganga Barraae 
also so that lakhs of people may get water, 
they may remain healthY and that area 
may also be prevented from becoming 
desert. 

With these words, I support the Budget. 

* SHRI R. JEEVARATHINAM 
(Arakkonam): Hon. Mr. Deputy-Speaker, 
Sir, I wholeheartedlY welcome the General 
Budget for 1986-87. 

At the outset, I would like to say that 
under the lea.dership of our Vice·President, 
Shri R. Venkataraman, I had the honour 
of joining the QUIT INDI" MOVEMENT 
and getting imprisoned with him for two 

*The speech was orlinally delivered in Tamil. 
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years during our Freedom Struggle. You 
may wonder why I am referrina to this. 
Today, lbe General Budget of Central 
Government led by Shri· Rajiv Gandhi, is 
wal~ng a war against poverty. 1 am happy 
to join today this QUIT POVERTY 
MOVEMEN r being led by the grandson 
of Pandit Jawaharlal Nehru who lot us 
political independence and whose grandson 
is letting us economic independence. 

MIl. DEPUTY-SPEAKER: Mr. 
Jeevarathinam, you may continue tomorrow. 

18.00 brs. 

. BUSINESS ADVISORY COMMITTEE 

Twenty-Drst Report 

[English] 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI GHULAM NABI AZAD) 
I beg to present the Twenty .. first report of 
the Business Advisory Committee. 

RE HALF·AN .. HOUR DISCUSSION 

[English) 

'tHE MINISTER OF STATE IN 'fHE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI GHULAM N£\BI AZAO) 
I submit that if the House agrees, we may 
postpone the Ilolf-an-Hour discussion to 
some other convenient date. 

MR. DEPUTY ·SPEAKER: I hope 
the House agrees to postpone this. 

MANY HON. MEMBERS: Yes. 

MR. DEPU fY .. SPBARER: Discusbion 
on this is postponed to some other date. 

18.ttl hra. 
DISCUSSION RE : SITUATION ARISING 

OUT OF DROUGHT AND OTHER 
NATURAL CALAMITIES IN 
VARIOUS PARTS OF THE 

COUNT RY-CONto 
[English] 

MIl. DEPUTY .. SPEAKER : 'Ihe House 
will now take up further discussion on the 

situation ariams out of drought and other 
natural calamities in various parts of'the 
country. 

Shri Makwana. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOOENDRA 
MAKWANA) : Mr. Deputy-Speaker. Sir, 
last Thursday, the discussion on drought 
and natural calamities Con~inued from about 
6 P.M. upto 10.30 P.M. and the debate 
went on for nearly four and a balf hours. 
It was postponed to be replied today only 
because there were no Members. Hardly, 
there were ten and they too from this side. 
We wanted that the Members should be 
present to hear the reply to a11 the points 
which they had raised. Unfortunaetly. it has 
become a tradition in this House as also 
the other House that after speaking the 
Members leave the House. 

SHRI A]A Y MUSHRAN (]abaJpur) : 1 
beg your pardon. It is not the traditiop. 
You can· say that some Members are in the 
habit of leaving after speaking, but you 
canno t genera lise. 

SHRI YOGENDRA MAKWANA: 
Where is the mover a nd the first speaker 
after him 1 You are unnecessarily agitated. 

The mover, Shri Janga Reddy, raised a 
number of points particularly abou t Andhra 
Pradesh, but he is not here now. ) wanted 
to tel) him what the Government has done 
for Andhra Pradesh and other States which 
are suffering from droughts etc. 

However, let' me begin by what tbe 
Finance Commission has said. The Finan(;e 
Commission has mentioned in its report: 

"The financing of re1ief e~enditure 
is primarily the responsibility of the 
State Governments and has been accept
ed as almost axiomatic by earlier Com
missions. Nothwithstanding this, succes
sive Finance Commissions have been 
recommending schemes of Central 
assistance for lneeting relief expendi. 
ture." 

They obviouslY realised that on occasions 
the magnitude of expenditure required to be 


